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1. ENACTMENTS APPLICABLE TO TRAVANCORE ONLY
(Arranged Alphabetically)

Anjinad Kannan Devan Hills Proclamation of 1075.

Christian Guardianship Act, 11 of 1116.

Credit Bank Act, 4 of 1113.
(Amended by Acts 15 of 1114 and 18 of 1117).

Edavagai Rights Acquisition Act, 27 of 1955. [Adapted by A. L. O.
(Kerala) 1956],
(Amended by Act 32 of 2007).

Enfranchisement of Sarkar Pattom Lands Proclamation of 1040.

Epidemic Diseases Act, 2 of 1073.

Game and Fish Protection Act, 12 of 1089.
(Amended by Act 6 of 1091 and partly repealed by Act 11 of 1097).

Hindu Widows Remarriage Act, 4 of 1114.

Jenmikaram Payment (Abolition) Act, 3 of 1961.
(Amended by Act 15 of 1975).

Kandukrishi Proclamation of 1124.

Law Reforms (Miscellaneous Provisions) Act, 12 of 1124.

Lepers Act, 3 of 1077.
(Amended by Acts 3 of 1089 and 4 of 1097).

Munro Islands Proclamation of 1105.

Oodukur Settlement Proclamation of 1122.

Opium Act. 4 of 1090 (In matters not covered by Central Acts 13 of 1857 
and 1 of 1878).

Opium Smoking Act, 24 of 1124.

Palliport Farm Proclamation of 1085.

Pattazhi Devaswom Lands (Vesting and Enfranchisement) Act, 21 of 1961. 
(Amended by Acts 5 of 1966 and 22 of 1972).
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Payment of Allowances to Jenmies Proclamation of 1093.

Prevention of Begging Act, 13 of 1120.

Prevention of Cruelty to Animals Act, 4 of 1079.

(Amended by Acts 1 of!089. 10 of 1096 and 17 of 1117—See also Central 
Act 59 of 1960).

Public Canals and Public Ferries Act, 6 of 1096.

(Amended by Act 16 of 2000).

Pulinthuruthu Kuthakapattom Land Proclamation of 1118.

Revenue Settlement Proclamation of 1061.

(Amended by Proclamations of 1063 and 1064).

Service Inam Lands (Mathilakom) Proclamation of 1110.

Styling of Regulations as Acts Proclamation of 1114.

Weights and Measures Act, 6 of 1085.

[Amended by Acts 4 of 1092 and 23 of 1120—Applicable to the areas 

where Act 45 of 1958 (Kerala) is not brought into force—See also Central 
Act 89 of 1956],



3

2. ENACTMENTS APPLICABLE TO COCHIN ONLY 

(Arranged Alphabetically)

Amending Act, 1 of 1109.

Amending Proclamation, 15 of 1118.

Assumption of Cheranellur Swaroopam Proclamation, 5 of 1117.
(Amended by Proclamations 15 and 25 of 1118).

Assumption of Management of Estates Proclamations (Repeal) Act, 1963. 
(Kerala Act 38 of 1963).

Assumption of Paliam Estate Proclamation, 1 of 1123.
(Section 10 repealed by Proclamation 8 of 1124).

Christian Civil Marriage Act, 5 of 1095.

Debt Conciliation Act, 26 of 1112.
(Amended by Acts, 10, 23 and 28 of 1113).

Epidemic Diseases Act, 1 of 1072.

Ferries and Tolls Act, 3 of 1082.
(Amended by Act I of 1088 and by Act 16 of 2000).

Lepers Act, 6 of 1084.
(Amended by Act 55 of 1112).

Mulamkunnathukavu Tuberculosis Sanatorium (Regulation of Buildings) 
Act, 25 of 1123.

Obstruction in Fairways Act, 14 of 1112.

Opium Act, 8 of 1076. (In matters not covered by Central Acts 13 of 1857 
and 1 of 1878).

Paliam Proclamation 8 of 1124.

Palliyara Muthalpidi Estate—Making applicable the Revenue Recovery 
Act—Proclamation, 7 of 1915.

Pallipurathu Pazhur Ilium Assumption of—Proclamation, 12 of 1118.
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Prevention of Cruelty to Animals Act, 18 of 1095.— See also Central 

Act 59 of 1960. .

Prevention of Dedication Act, 26 of 1111.

Public Canals and Backwaters Navigation Act, 1 of 1092 .

(Amended by Acts 9 of 1095. 69 of 1112 and 7 of 1122).

Settlement Proclamation of 1080.

(Amended by Proclamation 20 of 1119).

Vagrancy Act, 21 of 1120.

Valiamma Thampuran Kovilakam Estate and Palace Fund 
Proclamation 9 of 1124.

(Amended by Kerala Act 16 of 1961).

Valiamma Thampuran Kovilakam Estate and the Palace Fund 

(Partition) Act, 1961 (Kerala Act 16 of 1961).

(Amended by Act 15 of 1978).

Vesting the Management of the Keralavarma College in the Devaswom 

Commissioner Proclamation, 2 of 1124.

Weights and Measures Act, 63 of 1112. [Applicable to the areas where Act 

45 of 1958 (Kerala) has not been brought, into force—See also Central 
Act, 89 of 1959],
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3. ENACTMENTS APPLICABLE TO TRAVANCORE— 
COCHIN ONLY

(Arranged Alphabetically)

Adaptation of Laws Act, 29 of 1950.

Administration and Application of Laws Act, 6 of 1125.

Entertainment Tax (Validation of Levy and Collection) Act, 26 of 1955.

Evacuee Interest (Separation) Travancore-Cochin Supplementary Act, 
4 of 1954 [Adapted by A.L.O. (Kerala) 1956],

High Court Act, 5 of 1125.
(Amended by Act 1 of 1952 and Central Act 38 of 1953—Repealed in 
part by Act 5 of 1959).

Hindu Religious Institutions Act, 15 of 1950.

[Amended by Acts 25 of 1950, 1 of 1955, 1 of 1957, 36 of 1958 and 
21 of 1976. (Adapted by A.L.O. (Kerala) 1956), 14 of 1990, 15 of 1990, 
20 of 1990, 3 of 1991, 3 of 1994, 10 of 1995, 9 of 1999, 5 of2007,1 of 2014]

Literary, Scientific and Charitable Societies Registration Act, 12 of 1955. 
(Amended by 23 of 1991, 29 of 2013 and 29 of 2014).

Local Authorities (Alteration of Financial Year) Act, 13 of 1950.

Luxury Tax on Tobacco Validation Act, 9 of 1964.

Medical Practitioners Act, 9 of 1953.
[Adapted by A. L. O. (Kerala) 1956].

Municipal (Temporary Provisions) Act, 3 of 1953.*

*No longer applicable vide Notification No. 13361/TB1/73/PW 
dated 13/04/1973

Prisoners Act, 17 of 1950.

Public Health Act, 16 of 1935.
(Amended by Act 16 of 2000).

Public Safety Measures Act, 5 of 1950.
(Amended by Act 24 of 1958—Repealed in part by Acts 1 of 1956 
and 16 of 1959); [Adapted by A. L. O. (Kerala) 1956].
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4. ENACTMENTS APPLICABLE TO MALABAR ONLY
(Arranged Alphabetically)

Administration of Estates Regulation, 3 of 1802.

Canals and Public Ferries Act. 2 of 1890.
(Amended by Acts 7 of 1939. 20 of 1941, 14 of 1951, 1 of 1956 and 
16 of 2000).

Collectors Regulation, 2 of 1803. (Adapted by K.A.L.O. 1956).
Decentralisation Act, 8 of 1914.

(Amended by Act 36 of 1955).

Devadasis Prevention of Dedication Act, 31 of 1947.
(Adapted by K. A. L. O. 1956).

Electricity Undertakings (Acquisition) Act, 29 of 1954.
(Adapted by K. A. L. O. 1956).

Enfranchised Inams Act, 4 of 1862.
Enfranchised Inams Act, 4 of 1866.

Equitable Assurance Society’s Act, 6 of 1869.
(Amended by Act 3 of 1911).

Estates Communal, Forest and Private Lands (Prohibition of Alienation) 
Act, 14 of 1947.

Estates Land Act, 1 of 1908.
(Amended by Acts 4 of 1909. 8 of 1934, 1 of 1936, 13 of 1936. 
18 of 1936. 1 of 1944, 2 of 1945, 14 of 1945, 17 of 1946, 14 of 1951, 
and 36 of 1955).

Estates Land (Reduction of Rent) Act, 30 of 1947.
(Amended by Acts 7 of 1951, 39 of 1951, 28 of 1954 and 36 of 1955).

General Clauses Act, 1 of 1867.
General Clauses Act, 1 of 1891.

(Amended by Act 36 of 1955).
Hereditary Village Offices (Abolition) Act, 33 of 1961.
Hindu Religious and Charitable Endowments Act. 19 of 1955.

[Amended by Acts 27 of 1954, 9 of 1956. 41 of 1963, 13 of 1967.
12 of 1968, 11 of 1981, 31 of 2008 and 2 of 2014]; (Adapted by 
K. A. L. O. 1956).

Hindu Wills Regulation, 5 of 1829.

Inams Act, 8 of 1869.
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Lapsed Acts Removal of Doubt Act, 5 of 1948.

Madras General Sales Tax (Turnover and Assessment) Rules.

Mappilla Marumakkathayam Act, 17 of 1939.
(Amended by Acts 14 of 1951, 38 of 1954 and Kerala Act 32 of 1963).

Mappilla Succession Act, I of 1918.

Mappilla Wills Act, 7 of 1928.

Medical Registration Act, 4 of 1914.
(Amended by Acts 21 of 1941 and 4 of 1943) (Adapted by K. A. L. O. 1956).

Minor Ports Fund Act, 19 of 1938.

Mulgeni Rent Enhancement Act, 13 of 1920.

Municipal Police Act, 7 of 1878.

Official Seats Act, 6 of 1865.

♦Out Ports Landing and Shipping Fees Act, 3 of 1885.

Permanent Settlement Regulation, 25 of 1802.
(Amended by Act 36 of 1955)—See Regulation 4 of 1822.

Prevention of Begging Act, 13 of 1945 (Adapted by K.A.L.O. 1956).

Prevention of Couching Act, 12 of 1945 (Adapted by K. A.L.O. 1956).

Public Health Act, 3 of 1939.
(Amended by Acts 19 of 1941, 10 of 1950. 14 of 1951 and
16 of 2000) (Adapted by K. A.L.O. 1956).

Re-enacting and Repealing (No. I) Act, 7 of 1948.

Re-enacting (No. II) Act, 8 of 1948.

Re-enacting (No. Ill) Act, 9 of 1948.

Re-enacting Act, 10 of 1949.

Re-enacting Act, 3 of 1950.

Regulation of the Sale of Cloth (Repeal) Act, 9 of 1944.

Repealing and Amending Act, 14 of 1951.

* Applicable to ports in Malabar area.
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Repealing and Amending Act, 11 of 1952.

Repealing and Amending Act. 36 of 1955.

Rivers Conservancy Act 6 of 1884.
(Amended by Act 21 of 1842).

Sati Regulation, 1 of 1830.

Sugar Factories Act, 20 of 1949.
(See Central Act 38 of 1961).

Suppression of Disturbances Act, 3 of 1948.

Tuberculosis Sanatoria Regulation of Buildings Act, 16 of 1947.

Validation Act, 1963 (Kerala Act 13 of 1963).

Vexatious Litigation (Prevention) Act, 8 of 1949. (Adapted by 
K. A. L.O. 1956)

Weights and Measures Act, 22 of 1948.

[Applicable to the areas where Act 43 of 1958 (Kerala) has not been brought 
into force-See also Central Act 89 of 1956],

(Amended by Acts 19 of 1950 and 36 of 1951).
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5. STATE ENACTMENTS APPLICABLE TO 
WHOLE OF KERALA
(Arranged Alphabetically)

The Abkari Act, 1 of 1077.

(Amended by Acts 5 of 1091, 3 of 1106, 19 of 1111 , 50 of 1112, 
13 of 1119, 15 of 1124. 22 of 1124, President’s Act, 1 of 1964, 10 of 1967, 
16 of 1969, 14 of 1973, 10 of 1975, 24 of 1975 and 21 of 1984, 12 of 1995, 
4 of 1996, 16 of 1997, 7 of 2002. 1 of 2003, 12 of 2003, 3 of 2010, 
7 of 2014).

Abkari Workers Welfare Fund Act, 19 of 1989.

Additional Tax on Entertainment and Surcharge on Show Tax Act, 22 of 1963.
(Amended by Acts 7 of 1972, 8 of 1973, 20 of 1975 and 16 of 2000)

Advocates’ Clerks’ Welfare Fund Act, 27 of 2003.
(Amended by Act 1 of 2009 and 10 of 2013)

Advocates’ Welfare Fund Act, 21 of 1980.
(Amended by Act 32 of 1986, 21 of 1989, 8 of 1993, 15 of 1995, 
8 of 2001 and 2 of 2011).

Agricultural Income Tax Act, 1991, 15 of 1991.
(Amended by 8 of 1992, 13 of 1993, 19 of 1994, 5 of 1995, 23 of 1996. 
14 of 1998, 23 of 1999, 7 of 2001, 7 of 2002, 19 of 2004, 43 of 2005, 
13 of 2009, 10 of 2010, 16 of 2011, 29 of 2013, 29 of 2014).

Agriculturists Debtors (Temporary Relief) Act, 19 of 2001.

Agriculturists Loans Act, 27 of 1961.

Agricultural University Act, 33 of 1971.
(Amended by Acts 10 of 1972, 18 of 1973, 6 of 1974, 15 of 1980, 
27 of 1986, 6 of 1989, 3 of 1995, 7 of 1997, 16 of 2001, 40 of 2014).

Agricultural Workers Act, 18 of 1974
(Amended by Act 6 of 1990, 18 of 2003, 7 of 2011).

Aid to Industries Act, 34 of 1963.

Anatomy Act, 17 of 1957.
(Amended by Act 3 of 1964, 23 of 1988).

Ancient Monuments and Archaeological Sites and Remains 
Act, 26 of 1969.

Animals and Bird Sacrifices Prohibition Act, 20 of 1968.
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Anti-Social Activities (Prevention) Act, 34 of 2007. 
(Amended by Act 41 of 2014).

Apartment Ownership Act, 5 of 1984.

Appropriation Act, 2 of 1963.

Appropriation (No. 2) Act, 12 of 1963.

Appropriation (No. 3) Act, 20 of 1963.

Appropriation (No. 4) Act. 27 of 1963.

Appropriation (No. 5) Act, 28 of 1963.

Appropriation (No. 1) Act, 7 of 1964.

Appropriation (No. 2) Act, 11 of 1964.

Appropriation Act, 5 of 1972.

Appropriation (No. 2) Act, 8 of 1972.

Appropriation (No. 3) Act, 19 of 1972.

Appropriation Act, 5 of 1973.

Appropriation (No. 2) Act, 19 of 1973.

Appropriation (No. 3) Act. 21 of 1973.

Appropriation Act, 10 of 1974.

Appropriation (No. 2) Act. 12 of 1974.

Appropriation (No. 3) Act. 21 of 1974.

Appropriation (No. 4) Act, 29 of 1974.

Appropriation (Vote on Account) Act. 12 of 1974.

Appropriation Act, 2 of 1975.

Appropriation (No. 2) Act. 4 of 1975.

Appropriation (No. 3) Act, 25 of 1975.

Appropriation Act, 5 of 1976.

Appropriation (No. 2) Act, 23 of 1976.

Appropriation (No. 3) Act. 24 of 1976.

Appropriation (No. 4) Act, 25 of 1976.
Appropriation (No. 5) Act, 26 of 1976.
Appropriation (No. 6) Act, 27 of 1976.
Appropriation (No.7) Act, 28 of 1976.
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Appropriation (No. 8) Act, 37 of 1976.
Appropriation (Vote on Accounts) Act, 20 of 1976.
Appropriation Act, 9 of 1977.
Appropriation (No. 9) Act, 1 of 1977.
Appropriation (No.2) Act. 12 of 1977.
Appropriation (No.3) Act, 13 of 1977.
Appropriation (Vote on Account) Act, 10 of 1977.
Appropriation Act, 1 of 1978.
Appropriation (No. 2) Act, 18 of 1977.
Appropriation (No. 3) Act, 22 of 1978.
Appropriation (Vote on Account) Act, 17 of 1978.
Appropriation Act, 2 of 1979.
Appropriation (No. 2) Act, 18 of 1979.
Appropriation (No.3) Act, 24 of 1979.
Appropriation (Vote on Account) Act, 15 of 1979.
Appropriation Act, 1 of 1980.
Appropriation (No.2) Act, 8 of 1980.
Appropriation (No. 3) Act, 9 of 1980.
Appropriation (No. 4) Act, 10 of 1980.
Appropriation (No. 5) Act. 11 of 1980.
Appropriation (No. 6) Act, 12 of 1980.
Appropriation (No. 7) Act, 13 of 1980.
Appropriation (No. 8) Act, 14 of 1980.
Appropriation (Vote on Account) Act, 4 of 1980.
Appropriation (No. 9) Act, 1980 1 of 1981.
Appropriation Act, 12 of 1981.
Appropriation (No. 2) Act, 4 of 1981.
Appropriation (No. 3) Act, 22 of 1981.
Appropriation (Vote on Account) Act, 13 of 1981.
Appropriation Act, 1 of 1982.
Appropriation Act, 1 of 1983.
Appropriation (No. 2) Act, 9 of 1983.
Appropriation (No. 3) Act, 10 of 1983.
Appropriation (No. 4) Act, 11 of 1983.
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Appropriation (No. 5) Act, 12 of 1983.

Appropriation (No. 6) Act, 13 of 1983.

Appropriation (No. 7) Act, 14 of 1983.

Appropriation (No. 8) Act, 15 of 1983.

Appropriation (No. 9) Act, 16 of 1983.

Appropriation (No. 10) Act, 17 of 1983.

Appropriation (No. 11) Act, 20 of 1983.

Appropriation (Vote on Account) Act, 2 of 1983.

Appropriation Act, 9 of 1984.

Appropriation (No. 2) Act, 10 of 1984.

Appropriation (No. 3) Act, 11 of 1984.

Appropriation (No. 4) Act, 12 of 1984.

Appropriation (No. 5) Act, 13 of 1984.

Appropriation (No. 6) Act, 14 of 1984.

Appropriation (No. 7) Act, 15 of 1984.

Appropriation (No. 8) Act, 7 of 1984.

Appropriation (No. 9) Act, 16 of 1984.

Appropriation (No. 10) Act, 18 of 1984.

Appropriation (Vote on Account) Act, 8 of 1984.

Appropriation Act, 1 of 1985.

Appropriation Act, 6 of 1985.

Appropriation (No. 2) Act, 2 of 1985.

Appropriation (No. 2) Act (Malayalam), 15 of 1985.

Appropriation (No. 3) Act, 3 of 1985.

Appropriation (No. 3) Act (Malayalam), 16 of 1985.

Appropriation (No. 4) Act, 4 of 1985.
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Appropriation (No. 4) Act (Malayalam), 17 of 1985.

f Appropriation (No. 5) Act, 5 of 1981.

Appropriation (No. 5) Act (Malayalam), 18 of 1985.

Appropriation (No. 6) Act (Malayalam), 19 of 1985.

Appropriation (No. 7) Act (Malayalam), 20 of 1985.

Appropriation (No. 8) Act (Malayalam), 23 of 1985.

Appropriation (Vote on Account) Act (Malayalam), 7 of 1985.

Appropriation Act, 1 of 1986.

Appropriation (Vote on Account) Act, 2 of 1986.

Appropriation (No. 2) Act, 3 of 1986.

Appropriation (No. 3) Act, 4 of 1986.

Appropriation (No. 4) Act, 5 of 1986.

Appropriation (No. 5) Act, 6 of 1986.

Appropriation (No. 6) Act, 9 of 1986.

Appropriation (No. 7) Act, 10 of 1986.

Appropriation (No. 8) Act, 11 of 1986.

Appropriation (No. 9) Act, 12 of 1986.

Appropriation (No. 10) Act, 17 of 1986.

Appropriation (No. 11) Act, 8 of 1987.

Appropriation Act, 9 of 1987.

Appropriation (Vote on Account) Act, 12 of 1987.

Appropriation (No. 2) Act, 17 of 1987.

Appropriation (No. 3) Act, 26 of 1987.

Appropriation (No. 4) Act, 27 of 1987.

Appropriation (No. 5) Act, 28 of 1987.

Appropriation (No. 6) Act, 29 of 1987.

Appropriation (No. 7) Act, 30 of 1987.

34/815/2016—2
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Appropriation (No. 8) Act, 31 of 1987.

Appropriation (No. 9) Act, 32 of 1987.

The Appropriation (Vote on Account) Act, 6 of 1973.

The Appropriation (Vote on Account) Act, 3 of 1988 (Malayalam).

The Appropriation Act, 4 of 1988.

The Appropriation (No. 2) Act (Malayalam), 18 of 1988.

The Appropriation (No. 3) Act, 22 of 1988.

The Appropriation Act, 12 of 1989.

The Appropriation (No. 2) Act, 13 of 1989.

The Appropriation Vote on Account) Act, 14 of 1989.

The Appropriation (No. 3) Act, 24 of 1989.

The Appropriation (No. 4) Act, 25 of 1989.

The Appropriation (No. 5) Act, 26 of 1989.

The Appropriation (No. 6) Act, 27 of 1989.

The Appropriation (No. 7) Act, 28 of 1989.

The Appropriation (No. 8) Act, 29 of 1989.

The Appropriation (No. 9) Act, 30 of 1989.

The Appropriation (No. 10) Act, 31 of 1989.

The Appropriation (No. 11) Act, 32 of 1989.

The Appropriation Act, 4 of 1990.

The Appropriation (No. 2) Act, 11 of 1990.

The Appropriation (Vote on Account) Act, 12 of 1990.

The Appropriation (No. 3) Act, 21 of 1990.

The Appropriation (No. 4) Act, 23 of 1990.

The Appropriation Act, 7 of 1991.

The Appropriation (No. 2) Act, 8 of 1991.

The Appropriation (No. 3) Act, 9 of 1991.

The Appropriation (No. 4) Act, 10 of 1991.
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The Appropriation (No. 5) Act, 11 of 1991.

The Appropriation (No. 6) Act, 12 of 1991.

The Appropriation (No. 7) Act, 13 of 1991.

The Appropriation (Vote on Account) Act, 14 of 1991.

The Appropriation (Vote on Account No. 2) Act, 18 of 1991.

The Appropriation (No. 8) Act, 20 of 1991.

The Appropriation (No. 9) Act, 24 of 1991.

The Appropriation Act, 24 of 1991.

The Appropriation Act, 1 of 1992.

The Appropriation (Vote on Account) Act, 2 of 1992.

The Appropriation (No. 2) Act, 6 of 1992.

The Appropriation (No. 3) Act, 7 of 1992.

The Appropriation Act, 1 of 1993.

The Appropriation (No. 2) Act, 9 of 1993.

The Appropriation (Vote on Account) Act, 10 of 1993.

The Appropriation (No. 3) Act, 14 of 1993.

The Appropriation (No. 4) Act, 15 of 1993.

The Appropriation Act, 1 of 1994.

The Appropriation (No. 2) Act, 9 of 1994.

The Appropriation (Vote on Account) Act, 10 of 1994.

The Appropriation (No. 3) Act, 18 of 1994.

The Appropriation (No. 4) Act, 21 of 1994.

The Appropriation Act, 1 of 1995.

The Appropriation (Vote on Account) Act, 2 of 1995.

The Appropriation (No. 2) Act, 4 of 1995.

The Appropriation (No. 3) Act, 13 of 1995.

The Appropriation Act 1 of 1996.
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The Appropriation (Vote on Account) Act, 2 of 1996.

The Appropriation Vote on Account No. 2) Act, 9 of 1996.

The Appropriation (No. 2) Act, 10 of 1996.

The Appropriation (No. 3) Act, 12 of 1996.

The Appropriation (No. 4) Act, 13 of 1996.

The Appropriation (No. 5) Act, 14 of 1996.

The Appropriation (No. 6) Act, 15 of 1996.

The Appropriation (No. 7) Act, 16 of 1996.

The Appropriation (No. 8) Act, 17 of 1996.

The Appropriation (No. 9) Act, 18 of 1996.

The Appropriation (No. 10) Act, 19 of 1996.

The Appropriation (No. 11) Act, 20 of 1996.

The Appropriation (No. 12) Act, 21 of 1996.

The Appropriation Act, 2 of 1997.

The Appropriation (Vote on Account) Act, 3 of 1997.

The Appropriation (No. 2) Act, 11 of 1997.

The Appropriation (No. 3) Act, 12 of 1997.

The Appropriation (No. 4) Act, 18 of 1997.

The Appropriation (Vote on Account) Act, 4 of 1998.

The Appropriation Act, 6 of 1998.

The Appropriation (No. 2) Act, 13 of 1998.

The Appropriation (No. 3) Act, 15 of 1998.

The Kerala Appropriation Act, 1999.

The Appropriation (No. 2) Act, 1999 (2 of 1999).

The Appropriation (No. 3) Act, 1999 (4 of 1999).

The Appropriation (No. 4) Act, 1999 (5 of 1999).

The Appropriation (No. 5) Act, 1999 (6 of 1999).
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The Appropriation (No. 6) Act, 1999 (7 of 1999).

The Appropriation (No. 7) Act, 1999 (15 of 1999).

The Appropriation (Vote on Account) Act, 1999 (16 of 1999).

The Appropriation (No. 8) Act, 1999 (22 of 1999).

The Appropriation (No. 9) Act, 1999 (24 of 1999).

The Appropriation (No. 10) Act, 1999 (3 of 2000).

The Appropriation (No. 11) Act, 1999 (11 of 2000).

The Kerala Appropriation (Vote on Account) Act, 2000 (12 of 2000).

The Kerala Appropriation (No. 2) Act, 2000 (18 of 2000).

The Kerala Appropriation (No. 3) Act, 2000 (19 of 2000).

The Kerala Appropriation (No. 4) Act, 2000.

The Kerala Appropriation Act, 2001.

The Kerala Appropriation (Vote on Account) Act, 2001.

The Kerala Appropriation (Vote on Account) (No. 2) Act, 2001.

The Kerala Appropriation (No. 2) Act, 2001.

The Kerala Appropriation (Vote on Account) (No. 2) Act, 2002.

The Kerala Appropriation Act, 2002.

The Kerala Appropriation (No. 1) Act, 2003.

The Kerala Appropriation (Vote on Account) Act, 2003.

The Kerala Appropriation (No. 2) Act, 2003.

The Kerala Appropriation (No. 3) Act, 2003.

The Kerala Appropriation (No. 4) Act, 2003.

The Kerala Appropriation (No. 5) Act, 2003.

The Kerala Appropriation (No. 6) Act, 2003.

The Kerala Appropriation (No. 7) Act, 2003.

The Kerala Appropriation (No. 8) Act, 2003.

The Kerala Appropriation (No. 9) Act, 2003.
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The Kerala Appropriation (No. 10) Act, 2003.

The Kerala Appropriation (No. 11) Act, 2003.

The Kerala Appropriation Act, 2004.

The Kerala Appropriation (Vote on Account) Act, 2004.

The Kerala Appropriation (No. 2) Act, 2004.

The Kerala Appropriation (No. 3) Act, 2004.

The Kerala Appropriation (No. 4) Act, 2004.

The Kerala Appropriation (No. 5) Act, 2004.

The Kerala Appropriation (No. 6) Act, 2004.

The Kerala Appropriation (No. 7) Act, 2004.

The Kerala Appropriation (No. 8) Act, 2004.

The Kerala Appropriation (No. 9) Act, 2004.

The Kerala Appropriation (No. 10) Act, 2004.

The Kerala Appropriation (No. 11) Act, 2004.

The Kerala Appropriation (No. 12) Act, 2004.

The Kerala Appropriation (No. 13) Act, 2004.

The Kerala Appropriation (No. 14) Act, 2004.

The Kerala Appropriation (No. 15) Act, 2004.

The Kerala Appropriation (No. 16) Act, 2004.

The Kerala Appropriation (No. 17) Act, 2004.

The Kerala Appropriation (No. 18) Act, 2004.

The Kerala Appropriation (No. 19) Act, 2004.

The Kerala Appropriation (No. 20) Act, 2004.

The Kerala Appropriation (No. 21) Act, 2004.

The Kerala Appropriation (No. 22) Act, 2004.

The Kerala Appropriation Act, 2005.

The Kerala Appropriation (No. 2) Act, 2005.

The Kerala Appropriation (No. 3) Act, 2005.
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The Kerala Appropriation (No. 4) Act, 2005.

The Kerala Appropriation (No. 5) Act, 2005.

The Kerala Appropriation (No. 6) Act, 2005.

The Kerala Appropriation (No. 7) Act, 2005.

The Kerala Appropriation (No. 8) Act, 2005.

The Kerala Appropriation (No. 9) Act, 2005.

The Kerala Appropriation (Vote on Account) Act, 2006.

The Kerala Appropriation Act, 2006.

The Kerala Appropriation (No. 2) Act, 2006.

The Kerala Appropriation (No. 3) Act, 2006.

The Kerala Appropriation (No. 4) Act, 2006.

The Kerala Appropriation (No. 5) Act, 2006.

The Kerala Appropriation (No. 6) Act, 2006.

The Kerala Appropriation (No. 7) Act, 2006.

The Kerala Appropriation (No. 8) Act, 2006.

The Kerala Appropriation (No. 9) Act, 2006.

The Kerala Appropriation (No. 10) Act, 2006.

The Kerala Appropriation (No. 11) Act, 2006.

The Kerala Appropriation (No. 12) Act, 2006.

The Kerala Appropriation (No. 13) Act, 2006.

The Kerala Appropriation (No. 14) Act, 2006.

The Kerala Appropriation (No. 15) Act, 2006.

The Kerala Appropriation (No. 16) Act, 2006.

The Kerala Appropriation (No. 17) Act, 2006.

The Kerala Appropriation Act, 2007.

The Kerala Appropriation (Vote on Account) Act, 2007.

The Kerala Appropriation (No. 2) Act, 2007.
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The Kerala Appropriation (No. 3) Act, 2007.

The Kerala Appropriation (No. 1) Act, 2008.

The Kerala Appropriation (No. 2) Act, 2008.

The Kerala Appropriation (No. 3) Act, 2008.

The Kerala Appropriation (No. 4) Act, 2008.

The Kerala Appropriation (No. 5) Act, 2008.

The Kerala Appropriation (No. 6) Act, 2008

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 

The Kerala Appropriation 
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(No. 7) Act, 2008.

(No. 8) Act, 2008.

(No. 9) Act, 2008.

(No. 10) Act, 2008.

(No. 11) Act, 2008.

(No. 12) Act, 2008.

(No. 13) Act, 2008.

(No. 14) Act, 2008.

(No. 15) Act, 2008.

(Vote on Account) Act, 2008.

(No. 16) Act, 2008.

(No. 17) Act, 2008.

Act, 2009.

(Vote on Account) Act, 2009.

(No. 2) Act, 2009.

(No. 3) Act, 2009.

(No. 4) Act, 2009.

(No. 5) Act, 2009.

(No. 6) Act, 2009.

(No. 7) Act, 2009.



21

The Kerala Appropriation (No.8) Act, 2009.

The Kerala Appropriation (No.9) Act, 2009.

The Kerala Appropriation (No. 10) Act, 2009.

The Kerala Appropriation (No.ll) Act, 2009.

The Kerala Appropriation (No. 12) Act, 2009.

The Kerala Appropriation (No. 13) Act, 2009.

The Kerala Appropriation Act, 2010.

The Kerala Appropriation (Vote on Account) Act, 2010.

The Kerala Appropriation (No. 2) Act, 2010.

The Kerala Appropriation (No. 3) Act, 2010.

The Kerala Appropriation (No. 4) Act, 2010.

The Kerala Appropriation Act, 2011.

The Kerala Appropriation (Vote on Account) Act, 2011.

The Kerala Appropriation (Vote on Account No. 2 ) Act, 2011.

The Kerala Appropriation (No. 2) Act, 2011..

The Kerala Appropriation (No. 3) Act, 2011.

The Kerala Appropriation (No. 4) Act, 2011.

The Kerala Appropriation (No. 5) Act, 2011.

The Kerala Appropriation (No. 6) Act, 2011.

The Kerala Appropriation (No. 7) Act, 2011.

The Kerala Appropriation (No. 8) Act, 2011.

The Kerala Appropriation (No. 9) Act, 2011.

The Kerala Appropriation (No. 10) Act, 2011.

The Kerala Appropriation (No. 11) Act, 2011.

The Kerala Appropriation (No. 12) Act, 2011.

The Kerala Appropriation (No. 13) Act, 2011.

The Kerala Appropriation (No. 14) Act, 2011.
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The Kerala Appropriation Act, 2012.

The Kerala Appropriation (Vote on Account) Act, 2012.

The Kerala Appropriation (No. 2) Act, 2012.

The Kerala Appropriation (No. 3) Act, 2012.

The Kerala Appropriation (No. 4) Act, 2012.

The Kerala Appropriation Act, 2013.

The Kerala Appropriation (Vote on Account) Act, 2013.

The Kerala Appropriation (No. 2) Act, 2013.

The Kerala Appropriation (No. 3) Act, 2013.

The Kerala Appropriation (Vote on Account) Act, 2014.

The Kerala Appropriation Act, 2014.

The Kerala Appropriation (No. 2) Act, 2014.

The Kerala Appropriation (No. 3) Act, 2014.

The Kerala Appropriation (No. 4) Act, 2014.

The Kerala Appropriation (No. 5) Act, 2014.

The Kerala Appropriation (No. 6) Act, 2014.

The Kerala Appropriation (No. 7) Act, 2014.

The Kerala Appropriation (No. 8) Act, 2014.

The Kerala Appropriation (No. 9) Act, 2014.

The Kerala Appropriation (No. 10) Act, 2014.

The Kerala Appropriation (No. 11) Act, 2014.

The Kerala Appropriation (No. 12) Act, 2014.
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The Kerala Appropriation (No. 13) Act, 2014.

The Kerala Appropriation (No. 14) Act, 2014.

The Kerala Appropriation (No. 15) Act, 2014.

The Kerala Appropriation (No. 16) Act, 2014.

The Kerala Appropriation (No. 17) Act, 2014.

The Kerala Appropriation (No. 18) Act, 2014.

The Kerala Appropriation (No. 19) Act, 2014.

The Kerala Appropriation (No. 20) Act, 2014.

The Kerala Appropriation Act, 8 of 2015.

The Kerala Appropriation (Vote on Account) Act, 9 of 2015.

The Kerala Appropriation (No. 2) Act, 10 of 2015.

The Kerala Appropriation (No. 3) Act, 14 of 2015.

The Kerala Appropriation (No. 4) Act, 19 of 2015.

The Kerala Appropriation (No. 5) Act, 20 of 2015.

The Kerala Appropriation (No. 6) Act, 21 of 2015.

A.P.J.Abdul Kalam Technological University Act, 2015 (17 of 2015).

Arthapalisa, Jenmibhogam and Karathilchilavu (Abolition) Act, 30 of 2007.

Automobiles Limited (Validation of Appointment of Personnel) Act, 2004 
(3 of 2004).

Ayurveda Health Centres (Issue of License and Control) Act, 28 of 2007.

Bamboo, Kattuvalli and Pantanus Leaf Workers Welfare Fund Act, (17 of 1998).

Beedi and Cigar Industrial Premises (Regulation of Conditions of Works) 
Act, 8 of 1962.
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Beedi and Cigar Workers Welfare Fund Act, 18 of 1995.

Board of Revenue Abolition Act, 14 of 1997.

Bonded Labour System (Abolition) Act, 29 of 1975.

Borstal Schools Act, 31 of 1961.

Buildings (Lease and Rent Control) Act, 2 of 1965
(Amended by Acts 7 of 1966, 8 of 1968, 2 of 1973 and 16 of 1974).

Building Tax Act, 7 of 1975
(Amended by Act 6 of 1981, 1 of 1991, 3 of 1992, 13 of 1993, 
23 of 1996, 23 of 1999, 29 of 2013, 29 of 2014).

Calicut Municipal Corporation (Extension of Time for Reconstitution) 
Act, 3 of 1977
(Amended by Acts 11 and 26 of 1978 and 9 of 1979).

Calicut University Act, 5 of 1975
(Amended by Acts 2 and 6 of 1976, 14 and 23 of 1977, 23 of 1978, 
19, 21 and 23 of 1979, 6 of 1980, 29 of 1985, 24 of 1986, 17 of 1989, 
16 of 1990, 2 of 1994, 9 of 1995, 2 of 1998,19 of 1998, 9 of 2001, 
2 of 2005, 29 of 2005, 24 of 2007, 12 of 2012, 19 of 2013 and 26 of 2014).

Cashew Factories (Acquisition) Act, 29 of 1974
(Amended by Acts 25 of 1985, 14 of 1995 and 14 of 2010).

Cashew Factories (Requisitioning) Act, 6 of 1979 
(Amended by Act 26 of 1985).

Cashew Workers Relief and Welfare Fund Act, 1984, Act 19 of 1984 
(Amended by Act 2 of 1988, 9 of 1990 and 16 of 2003) .

Casual Temporary and Badli Workers (Wages) Act, 1 of 1990.

Cattle Trespass Act, 26 of 1961
(Amended by Acts 15 of 1962, 13 of 1968,18 of 1975 and 16 of 2000).

Ceiling on Government Guarantees Act, 30 of 2003.

Children Act, 3 of 1973
(Amended by Act, 36 of 1976).
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Chitties Act, 23 of 1975
(Amended by Acts 19 of 1978, 7 of 2002 and 15 of 2007).

Cinemas (Regulation) Act, 32 of 1958
(Amended by Acts 22 of 1960, 22 of 1975 and 16 of 2000).

Criminal Law (Amendment) Act, 27 of 1962.

Criminal Law (Amendment) Act, 2005 ( 2 of 2006).

Criminal Law (Amendment) Act, 13 of 2013.

Cultural Activists’ Welfare Fund Act, 2000 (6 of 2011).

Cultivators and Tenants (Temporary Protection) Act, 20 of 1970 
(Amended by Act, 3 of 1972).

Cutchi Memons Act, 1996 (13 of 1997).

Dairy Farmers’ Welfare Fund Act, 7 of 2007 
(Amended by Act 5 of 2010).

Debtors’ (Temporary Relief) Act, 30 of 1975.

Decentralisation of Powers Act, 2000 (16 of 2000).

Destruction of Records Act, 2 of 1962.

Devaswom Recruitment Board Act, 2015 ( 16 of 2015).

Document Writers’, Scribes’ and Stamp Vendors’ Welfare Fund Act, 7 of 2013.

Dramatic Performances Act, 41 of 1961.

Drugs and Other Stores (Unlawful Possession) Act, 17 of 1971.

Education Act, 6 of 1959 •
(Amended by Acts 8 and 35 of 1960, 31 of 1969, 9 of 1985 and 16 of 2000).

Electricity Duty Act, 23 of 1963
(Amended by Acts 30 of 1969, 24 of 1972, 13 of 1975, 21 of 1977 and 
10 of 1989).

Electricity Duty (Validation) Act, 3 of 1965.
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Electricity Surcharge (Levy and Collection) Act, 22 of 1989.

Enquiries and Summonses Act, 24 of 1960
(Amended by Act 10 of 1962).

Escheats and Forfeitures Act, 4 of 1964 (Amended by Act 33 of 1976).

Essential Articles Control (Temporary Powers) Act, 3 of 1962 
(Amended by Acts 1 of 1967, 1 of 1971, 1 of 1973, 17 of 1976 and 5 
of 1979).

Essential Articles Control Act, 19 of 1986.

Essential Services Maintenance Act, 6 of 1994.

Evacuee Interest (Separation) Kerala Supplementary Act, 19 of 1960.

Farmers’ Debt Relief Commission Act, 2006 (1 of 2007) 
(Amended by Act 30 of 2008 and 4 of 2013).

Fiscal Responsibility Act, 29 of 2003.

Fire Force Act, 20 of 1962.

Fishermen Debt Relief Commission Act, 18 of 2008.

Fishermens’ and Allied Workers’ Welfare Cess Act, 9 of 2007.

Fish Seed Act, 2014 ( 4 of 2015).

Fishermens’ Welfare Fund Act, 30 of 1985

(Amended by Acts 15 of 1987 and 17 of 1999).

Fishermen Welfare Societies Act, 7 of 1981 (Amended by Acts 8 of 1985 
and 26 of 1986).

Forest Act, 1961 (4 of 1962)
(Amended by Acts 28 of 1973, 23 of 1974, 28 of 1975, 5 of 1981, 20 of 
1986, 8 of 1989, 20 of 1993 and 8 of 2010).

* Civil Courts Act, 1 of 1957
(Amended by Acts 8 of 1957, 12 of 1959, 22 of 1973, 7 of 1990, 6 of 
1996 and 26 of 2013).

* President’s Act re-enacted by Act 23 of 1958.
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Cochin University Act, 30 of 1971

(Amended by Acts 2 and 26 of 1974, 6 and 27 of 1975, 23 of 1977, 19 
and 23 of 1979).

Cochin University of Science and Technology Act, 31 of 1986 
(Amended by Acts 5 of 1989, 17 of 1990, 25 of 2007, 9 of 2012 and 25 
of 2014).

Coir Worker’s Welfare Fund Act, 34 of 1987 
(Amended by Act 9 of 1998).

Compensation for Tenants Improvements Act, 29 of 1958.

Command Areas Development Act, 37 of 1986 
(Amended by Act 17 of 2000).

Commission for Backward Classes Act, 1993, 11 of 1993 
(Amended by Act 10 of 2000).

Commission for Minorities Act, 5 of 2014.

Commission for the Scheduled Caste and Scheduled Tribes Act, 20 of 2007.

Conservation of Paddy Land and Wetland Act, 28 of 2008 
(Amended by Act 14 of 2011 and 12 of 2015).

Construction Workers Welfare Fund Act, 20 of 1989.

Contingency Fund Act, 6 of 1957 
(Amended by Acts 1 of 1963, 15 of 1972,2 of 1978,3 of 1979,18 of 1983, 
17 of 1994 and 7 of 2005).

Control of Poison Contaminated Articles (Validation) Act, 42 of 1958.

Co-operative Agricultural and Rural Development Banks Act, 20 of 1984 
(Amended by Act 22 of 1985,19 of 1990, 18 of 1999 and 16 of 2014) 

Co-operative Hospital Complex and the Academy of Medical Sciences 
(Taking over the Management) Act, 6 of 1997.
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Co-operative Societies Act, 21 of 1969
(Amended by Acts 38 of 1971, 8 of 1974,29 of 1986,19 of 1987,7 of 1988, 
5 of 1992, 16 of 1993, 6 of 1995, 9 of 1997, 15 of 1997, 1 of 2000, 3 
of 2002, 16 of 2004, 9 of 2009, 7 of 2010, 13 of 2012, 8 and 22 of 2013 
and 24 of 2014).

Coir Worker’s Welfare Cess Act, 20 of 2008.

Corneal Grafting Act, 17 of 1963
(Amended by Act 21 of 1988).

Court Fees and Suits Valuation Act, 10 of 1960
(Amended by Acts 8 of 1966, 12 of 1969, 4 of 1972, 38 and 39 of 1976, 
6 of 1991, 2 of 2003 and 29 of 2013).

Court of Wards Act, 3 of 1967.

Forest Produce (Fixation of Selling Price) Act, 29 of 1978 
(Amended by Acts 19 of 1983 and 9 of 1989).

Forest (Vesting and Management of Ecologically Fragile Lands) Act, 
2003(21 of 2005).
(Amended by Act 32 of 2009).

Gaming Act, 20 of 1960
(Amended by Acts 24 of 1973 and 19 of 2005).

Gandhiji University (Dissolution of the Senate and the Syndicate) Act, 13 
of 1988.

General Sales-tax Act, 15 of 1963
(Amended by Acts 21 of 1963, 5 and 16 of 1967, 3 of 1968, 15 of 1969, 
14of 1970, 29 of 1971, 11 and 14of 1972, 1, 19 and 27 of 1974, 11, 12 
and 45 of 1976, 21 of 1978, 19 of 1980, 23 of 1981, 3 of 1983, 19 of 
1984, 14 of 1985, 21 of 1986, 18 of 1987, 6 and 17 of 1988, 11 and 23 
of 1989, 3 and 22 of 1990, 23 of 1991, 8 of 1992, 13 of 1993, 19 
of 1994, 5 and 11 of 1995, 23 of 1996, 10 of 1997, 14 of 1998, 10 and 
23 of 1999,8 of 2000, 7 of 2001,4 and 7 of 2002, 3,7 and 11 of 2003, 
19 of 2004, 10 and 40 of 2005, 22 of 2006, 15 of 2007, 21 of 2008, 13 of 
2009,10 of 2010, 16 of 2011, 16 of 2012, 29 of 2013, 29 of 2014 and 
11 of 2015).
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General Sales-tax (Amendment and Validation) Act, 10 of 1963.

General Sales Tax (Levy and Validation) Act, 4 of 1965
(Amended by Act 18 of 1969).

General Sales Tax (Validation) Act, 8 of 1964.

Gifts Goods (Unlawful Possession) Act, 6 of 1963
(Amended by Act, 3 of 1967).

Government Land Assignment Act, 30 of 1960 (Amended by Acts 16 of 2000 
and 8 of 2012).

Grams and Leases (Modification of Rights) Act, 16 of 1980.

Ground Water (Control and Regulation) Act, 19 of 2002
(Amended by Act 22 of 2005).

Guruvayoor Devaswom Act, 14 of 1978
(Amended by Acts 7 of 1998 and 20 of 2001).

Habitual Offenders Act, 28 of 1960.

Handloom Workers’ Welfare Cess Act, 10 of 2007.

Handloom Weavers Co-operative Society (Special Provisions) Act, 6 of 1960.

Handloom Workers' Welfare Fund Act, 2 of 1969.

Head Load Workers Act, 20 of 1980
(Amended by Acts, 8 of 1994, 27 of 2008, 3 of 2009, 13 of 2013, 17 of 
2001, 36 of 2008).

Healthcare Service Persons and Healthcare Service Institutions (Prevention 
of Violence and Damage to Property ) Act, 14 of 2012.

High Court Act, 5 of 1959
(Amended by Acts, 20 of 1987 and 36 of 1989).

High Court Services (Determination of Retirement Age) Act, 34 of 2008.

Higher Education Council Act, 22 of 2007.

Highway Protection Act, 6 of 2000.

Hindu Places of Public Worship (Authorisation of Entry) Act, 7 of 1965.

Homeguards Act, 16 of 1960.

Identification of Prisoners Act. 39 of 1963.
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Indian Easements (Extension) Act, 5 of 1962.

Indian Partnership (Kerala Amendment) Act, 32 of 2013.

Industrial Employees Payment of Gratuity Act, 6 of 1970.

Industrial Establishments (National and Festival Holidays) Act, 47 of 1958 
(Amended by Acts 8 of 1969, 35 of 1979 and 24 of 1990).

Industrial Infrastructure Development Act. 3 of 1993.

Industrial Retaliation Fund Act, 19 of 1999.

Industrial Single Window Clearance Boards and Industrial Township Area 
Development Act, 1999, Act 5 of 2000.

Infrastructure Investment Fund Act,1999 (4 of2000) (Amended by 5 of2002).

Inland Fisheries and Aquaculture Act. 15 of 2010.

Insolvency Act, 2 of 1956 (Amended by Act 18 of 1957).

Interpretation and General Clauses Act, 7 of 1125 
(Amended by Acts 8 of 1956 and 3 of 1957).

Irrigation Laws (Amendment) Act 3 of 1978.

Irrigation and Water Conservation Act, 31 of 2003 
(Amended by Act 4 of 2006).

Jewellery Workers’ Welfare Fund Act. 26 of 2009.

Joint Hindu Family System (Abolition) Act, 30 of 1976 
(Amended by Act, 15 of 1978).

Judicial Officers Protection Act. 4 of 1963.

Kanam Tenancy Abolition Act, 16 of 1976
(Amended by Acts 25 and 26 of 1979 and 1 of 1981).

Kannan Devan Hills (Resumption of Lands) Act, 5 of 1971

Kannur University Act, 22 of 1996
(Amended by Acts 11 of 1998, 14 of2001. 2 of 2005, 24 of2007, 12 of 
2012 and 32 of 2014).

Kerala University Act, 17 of 1974
(Amended by Acts 11 of 1975, 1 and 6 of 1976, 23 of 1977, 23 of 1978, 
19 and 23 of 1979, 2 of 1980, 29 of 1985, 24 of 1986, 17 of 1989. 16 of 
1990. 2 of 1994, 9 of 1995 and 9 of 2001.2 and 29 of 2005, 24 of 2007, 
12 of 2012, 26 of 2014 and 32 of 2014).
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Kerala (Scheduled Castes and Scheduled Tribes) Regulation of Issue of 
Community Certificates Act, 1996
(Amended by Acts 11 of 1996 and 3 2 of 2008).

Khadi and Village Industries Board Act, 9 of 1957
(Amended by Acts 15 of 1960, 5 of 1965. 21 of 1967, 17 of 1975 and 
16 of 2000).

Khadi Workers Welfare Fund Act, 1 of 1989.

Kissan Pass Book Act, 46 of 2005.

Koodalmanickkam Devaswom Act, 2 of 2007.

Kovalam Palace (Taking over by Resumption) Act, 25 of 2005.

Labour Welfare Fund Act, 11 of 1977
(Amended by Acts 1 of 1987 and 7 of 1994).

Land Acquisition (Amendment and Validation) Act, 21 of 1968.

Land Conservancy Act, 8 of 1958
(Amended by Acts 11 of 1971, 16 of 2000 and 29 of 2009).

Land Development Act, 17 of 1964
(Amended by Acts 3 of 1969, 16 of 1973. 47of 1976 and 16 of 2000).

Land Development Corporation Limited (Special Powers) Act, 5 of 1974 
(Amended by Act 15 of 1977).

Land Relinquishment Act, 38 of 1958
(Amended by Acts 8 of 1963, 1 of 1964 and 13 of 1966).

Land Assignment Act, 1960
(Amended by Act 7 of 1980).

Land Reforms Act, 1 of 1964
(Amended by Acts 12 of 1966, 35 of 1969, 25 of 1971, 17 of 1972, 
11 and 12 of 1973,27 of 1974, 15 and 16 of 1976, 13 of 1978, 27 of 1979, 
19 of 1981. 16 of 1989, 2 of 1990. 21 of 1999, 26 of 1999, I of 2006, 
21 of 2006, 6 of 2012).

Land Tax Act, 13 of 1961 r
(Amended by Acts 22 of 1968, 17, 19 and 20 of 1969, 20 of 1971, 9 of 
1972, 19 of 1983, 17 of 1988, 13 of 1993, 14 of 1998 and 16 of 2012).
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Legislative Assembly (Removal of Disqualifications) Act, 15 of 1951. 
(Amended by Acts 10 of 1954, 2 of 1957, 14 of 1968, 4 of 1979, 
4 of 1984 and 7 of 2012) [K.A.L.O. 1956],

Legislature (Continuance of the use of the English Language) Act, 
1 of 1965.

Lifts and Escalators Act, 18 of 2013
(Amended by Act 16 of 2000).

Lime Shells (Control) Act, 18 of 1958.

Live Stock Improvement Act, 17 of 1961 
(Amended by Act 28 of 1968).

Local Authorities Entertainments Tax Act, 20 of 1961
(Amended by Acts 15 of 1962, 33 of 1969, 19 of 1975, 14 of 1987, 
4 of 1989, 16 of 2000, 26 of 2005 and 21 of 2013).

Local Authorities Laws (Amendment) Act, 1988 (8 of 1988) 
(Amended by Act 4 of 1989).

Local Authorities Loans Act, 30 of 1963
(Amended by Acts 14 of 1987, 16 of 2000 and 11 of 2012).

Local Authorities (Prohibition of Defection) Act, 14 of 1999
(Amended by Act 6 of 2013).

Local Fund Audit Act, 14 of 1994.

Lok Ayukta Act, 8 of 1999
(Amended by Act 2 of 2000).

Lottery Agents’ and Sellers’ Welfare Fund Act, 2008 ( 2 of 2008).

Mappilla Marumakkathayam (Amendment) Act, 17 of 1939
(Amended by 32 of 1963).

Mahatma Gandhi University Act, 12 of 1985
(Amended by Acts 22 and 23 of 1986, 13 of 1987, 11,12 and 13 of 1988, 
17 of 1989, 9 of 1995, 9 of 2001,2 of 2005,23 of2007,12 of 2012, 26 and 
32 of 2014).

Marine Fishing Regulation Act,1980 (10 of 1981).
(Amended by Acts 8 of 1986 and 28 of 1986).

Medical Officers Admission to Post-graduate Courses under Service Quota 
Act, 29 of 2008.
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Money Lenders Act, 35 of 1958
(Amended by Acts 33 of 1963, 11 of 1974, 19 of 1983, 30 of 1986, 
16 of 1987, 13 of 1993, 5 of 1995, 23 of 1996, 10 of 1997, 7 of 2001, 
19 of 2004, 16 of 2011, 29 of 2013 and 11 of 2015).

Monsoon Fishery (Pelagic) Protection Act, 13 of 2007.

Motor Transport Workers Payment of Fair Wages Act, 23 of 1971 
(Amended by Acts 19 of 1988 and 5 of 1997).

Motor Transport Workers Welfare Fund Act, 21 of 1985

(Amended by 23 of 2005).

Motor Vehicles Taxation Act, 19 of 1976
(Amended by Acts 6 and 19 of 1983, 14 of 1985, 25 of 1986, 
18 of 1967,17 of 1988,3 of 1989,23 of 1991,8 of 1992,7 of 1993,13 of 1993, 
19 of 1994, 5 of 1995, 23 of 1996, 10 of 1997, 14 of 1998, 16 of 2000, 
24 of 2005, 15 of 2007, 10 of 2010, 16 of 2012 and 29 of 2014).

Motor Vehicles (Taxation on Passengers and Goods) Revival and Special 
Provisions Act, 2 of 1984.

Municipalities Act, 20 of 1994
(Amended by Acts 8 of 1995, 8 of 1996,14ofl999,14of2000,10of2003, 
4, 6.33, 34, 35, 36, 37 of 2005, 12 of 2007, 30 of 2009, 1, 25 of 2013 and 
8, 9 of 2014).

Munnar Special Tribunal Act, 13 of 2010.

Muslim Personal Law (Shariat) Application (Kerala Amendment) Act, 
42 of 1963.

National University of Advanced Legal Studies Act, 27 of 2005 
(Amended by Act 6 of 2009).

Non-Resident Keralites Welfare Act, 10 of 2008.

Non-Trading Companies Act, 42 of 1961.

Nurses and Midwives Act, 10 of 1953
(Amended by Acts 15 of 1961 and 14 of 1964) and (K.A.L.0.1956).

Official Language (Legislation) Act, 7 of 1969 (Amended by Act 15 of 1973).

Pampa River Basin Authority Act, 33 of 2009.
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Panchayat Raj Act, 13 of 1994
(Amended by Acts 7 of 1995, 7 of 1996, 8 of 1998, 13 of 1999, 13 of 2000, 
12 of 2001,9 of 2003, 3,5.30.31,33 of 2005, 11 of 2007, 31 of 2009,5,23 
of 2013 and 34 of 2014).

Pariyaram Medical College and Hospital (Transfer for Administration) Act, 
15 of 2001.

Parks, Play-fields and Open Spaces (Preservation and Regulation) Act, 1968 
(2 of 1969) (Amended by Act 16 of 2000).

Payment of Pension to the Members of Legislature Act, 46 of 1976. 
(Amended by Acts 3 of 1982, 6 of 1987, 7 of 1987, 34 of 1989, 
25 of 1991, 12 of 1994, 8 of 1997, 15 of 2000, 14 of 2003, 44 of 2005, 
26 of 2008 and 5 of 2012).

Payment of Rajabhogam to Thekkemadom Swamiyar Mathapram 
(Abolition) Act, 1980 (15 of 1981).

Payment of Salaries and Allowances Act, 14 of 1951.
[Amended by Acts 14 of 1952, 5 of 1956, 4 of 1957, 25 of 1958, 
4 of 1959, 2 of 1960, 18 of 1961, 2 & 27 of 1968, 27 of 1972, 20 of 1973, 
13 of 1974, 22 of 1977, 17 & 22 of 1979, 5 of 1980, 16 of 1981, 2 of 1982, 
(K.A.L.O. 1956) 24 of 1985. 16 of 1986, 33 of 1987, 33 of 1989, 
2 of 1991, 26 of 1991, 9 of 1992, 11 of 1994. 4 of 1997, 25 of 1999, 
13 of 2003, 25 of 2008, 3 of 2012, 4 of 2012, 12 of 2013 and 10 of 2014]

Payment of Subsistence Allowance Act, 27 of 1973
(Amended by Act 1 of 1979).

Places of Public Resort Act, 40 of 1963
(Amended by Act 21 of 1975 and 16 of 2000).

Plantation Tax Act, 17 of 1960
(Amended by Acts 19 Of 1967, 28 of 1971, 12 of 1975, 34 of 1976, 
18 of 1980, 25 of 1981, 14 of 1985, 8 of 1992 and 29 of 2014).

Plant Diseases and Pests Act, 25 of 1972
(Amended by Act 16 of 2000).

Police Act, 8 of 2011.

Pre-Degree Course (Abolition) Act 1997, 3 of 1998.

Preservation of Private Forests Act, 16 of 1972
(Amended by Act 10 of 1973).
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Preservation of Trees Act, 35 of 1986 
(Amended by 28 of 2003).

Prevention and Control of Animal Diseases Act, 4 of 1967 
(Amended by Act 16 of 2000).

Prevention of Disturbances of Public Meetings Act, 35 of 1961.

Prevention of Eviction Act, 12 of 1966.

Private Forests (Vesting and Assignment) Act, 26 of 1971 
(Amended by Acts 5 of 1978, 20 of 1981 and 36 of 1986).

Professional Colleges or Institutions (Prohibition of Capitation Fee, 
Regulation of Admission, Fixation of Non-exploitative Fee and other 
Measures to Ensure Equity and Excellence in Professional Education) 
Act, 19 of 2006 
(Amended by Act 33 of 2007).

Profession Tax (Validation and Reassessment) Act, 14 of 1958.

Prohibition Act, 13 of 1960.

Prohibition of Charging Exorbitant Interest Act, 2012 (2 of 2013).

Prohibition of Ragging Act. 10 of 1993.

Promotion of Tree Growth in Non-Forest Areas Act, 46 of 2005 
(Amended by Act 19 of 2007).

Protection of Depositors in Financial Establishments Act, 2013 (7 of 2015).

Protection of River Banks and Regulation of Removal of Sand Act, 
18 of 2001 
(Amended by Act 15 of 2013).

Provisional Collection of Revenue Act, 10 of 1985 
(Amended by Act 19 of 1991).

Prisons and Correctional Services (Management) Act, 9 of 2010

Public Accountants Act, 37 of 1963 
(Amended by Act 6 of 2007).

Public Buildings (Eviction of Unauthorized Occupants) Act, 25 of 1968 
(Amended by Acts 16 of 1975, 19 of 1986 and 16 of 2000).
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Public Libraries (Kerala Granthasala Sangham) Act, 1989 (15 of 1989) 
(Amended by Acts 27 of 1991, 1 of 1998, 20 of 1998 and 16 of 2000).

Public Mens’ Corruption (Investigation and Inquiries) Act, 1987 (24 of 1988) 
(Amended by Acts 7 of 1989. 5 of 1991 and 4 of 1992).

Public Servants (Inquiries) Act, 31 of 1963

Public Service Commission (Additional Functions) Act, 16 of 1964.

Public Service Commission (Additional Functions as Respects Certain 
Corporations and Companies) Act, 19 of 1970 
(Amended by Act 16 of 1988.).

Public Service Commission (Additional Functions as respects the Kerala 
State Road Transport Corporation) Act, 3 of 1970 
(Amended by Acts 14 of 1986 and 13 of 1990).

Public Service Commission (Additional Functions as respects the Services 
under Local Authorities) Act, 23 of 1973.
(Amended by Acts 15 of 1988, 30 of 1978, 
and 15 of 1988).

Public Service Commission (Additional Functions as Respects Certain 
Societies) Act, 5 of 1996.

Public Service Commission (Additional Functions as Respects Services 
under the Kerala State Pollution Control Board) Act, 2015 (22 of 2015).

Public Service Commission (Additional Functions as respects the Library 
Councils) Act, 33 of 2014.

Public Service Commission (Additional Functions as Respects the 
Lok Ayukta) Act, 27 of 2014.

Public Service Commission (Additional Functions as Respects as Services 
under the Universities) Act. 2015 (18 of 2015).

Public Services Act, 19 of 1968
(Amended by Acts, 5 of 1970, 20 of 1979 and 4 of 1984).

Public Wakfs (Extension of Limitation) Kerala Amendment, Act, 8 of 1971.

Public Ways (Restriction of Assemblies and Processions) Act, 9 of 2011.

Ration Dealers Welfare Fund Act, 16 of 1998.
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Recognition of Trade Union Act, 16 of 2010.

Record of Rights Act, 26 of 1968.

Re-enacting Act, 11 of 1958.

Re-enacting Act, 23 of 1958.

Re-enacting Act, 33 of 1960.

Re-enacting Act, 8 of 1968.

Registration (Kerala Amendment) Act, 2012 (31 of 2012).

Registration of Tourist Trade Act, 17 of 1991.

Relief Undertakings (Special Provisions) Act, 6 of 1962.
(Amended by Acts 9 of 1987 and 25 of 1990).

Restriction on Transfer by and Restoration of Lands of Scheduled Tribes 
Act, 1999 (12 of 1999).

Revenue Recovery Act, 15 of 1968
(Amended by Acts 13 of 1985 and 31 of 2007).

Revenue Card Act, 1999, 20 of 1999.

Revocation of Arbitration Clauses and Re-opening of Awards Act, 
12 of 1998.

Right to Service Act, 18 of 2012.

Road Fund Act. 10 of 2001.

Road Safety Authority Act, 8 of 2007.

Road Transport Services (Validation) Act, 6 of 1957.

Rural Development Board Act, 15 of 1971.

Sales Tax (Levy and Validation) Act, 4 of 1965
(Amended by Act 18 of 1969).

Service Inam Lands (Vesting and Enfranchisement) Act, 17 of 1981.

Shops and Commercial Establishment Act, 34 of 1960 
(Amended by Acts 32 of 1969 and 34 of 1979).

Shops and Commercial Establishments Workers’ Welfare Fund Act, 
24 of 2006
(Amended by Act 5 of 2009).
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Silent Valley Protected Area (Protection of Ecological Balance) Act. 14 of 1979. 
Sick Textiles Undertakings (Acquisition and Transfer of Undertaking) 

Act, 27 of 1985
(Amended by 10 of 1990).

Slum Areas (Improvement and Clearance) Act, 24 of 1981.

Small Cause Courts Act. 8 of 1957.
(Amended by Act 8 of 1990).

Small Plantation Workers’ Welfare Fund Act. 17 of 2008.
Spinners. Alappuzha (Acquisition and Transfer of Undertaking) 

Act, 4 of 2010.
Sports Act, 2 of 2000 (Amended by Acts 26 of 2007 and 6 of 2010).

Sreepadam Land Enfranchisement Act, 20 of 1969.

Sree Pandaravaka Lands (Vesting Enfranchisement) Act, 20 of 1971. 
(Amended by Acts 9 of 1975 and 18 of 1977).

Sree Sankarachariya University of Sanskrit Act, 5 of 1994 
(Amended by Acts 4 of 2003, 1 of 2005, 24 of 2007, 7 of 2009, 
12 of 2012 and 26 of 2014).

Stamp Act, 17 of 1959
(Amended by Acts 19 of 1963, 17 of 1967, 29 of 1969, 6 & 21 of 1972, 
7 of 1973, 19 of 1983, 14 of 1985, 14 of 1988, 16 of 1991, 
23 of 1991, 19 of 1994, 23 of 1996, 1 of 2004. 10 of 2005, 15 of 2007, 
13 of 2009, 10 of 2010, 16of2011, 16 of 2012. 14 of 2013, 29 of 2013, 
29 of 2014).

State Road Transport Corporation (Passenger Group Personal Accident 
Insurance, Improved Passenger Amenities, Employees Social Security 
and Cess on Passenger Ticket) Act, 2014 (5 of 2015).

Sthanam Properties (Assumption of Temporary Management and Control) 
and Hindu Succession (Amendment) Act, 28 of 1958.

Suits for Possession and Injunction (Re-transfer) Act, 9 of 1963.

Supply of Paddy and Rice to Travancore Palace (Extinguishment of Rights 
and Liabilities) Act, 31 of 1976.
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Surcharge on Taxes Act, 11 of 1957 
(Amended by Acts 12 of 1960, 2 of 1966, 10 of 1968, 16 of 1970, 
40 of 1976, 13 of 1993, 23 of 1999,9 of 2000, 21 of 2008, 13 of 2009, 
10 of 2010, 16 of 2011).

Survey and Boundaries Act, 37 of 1961 
(Amended by Acts 23 of 1972, 18 of 1986, 22 of 1994, 16 of 2000 and 
29 of 2007).

Tailoring Workers’ Welfare Fund Act, 10 of 1994 
(Amended by Act 35 of 2008).

Taxation Laws (Continuation and Validation of Recovery Proceedings) 
Act, 23 of 1967.

Tax on Employment Act, 14 of 1976 
(Amended by Act 16 of 1977).

Tax on Entry of Goods into Local Areas Act, 15 of 1994 
(Amended by Acts 23 of 1996, 10 of 1997, 14 of 1998, 23 of 1999, 
7 of 2001, 7 of 2002, 12 of 2003, 19 of 2004, 42 of 2005 and 22 of 2006).

Tax on Luxuries in Hotels and Lodging Houses Act, 32 of 1976 
(Amended by Acts 14 of 1985. 23 of 1991, 8 of 1992, 19 of 1994, 
5 of 1995, 23 of 1996, 10 of 1997, 7 of 2001, 7 of 2002, 12 of 2003, 
19 of 2004, 10 and 41 of 2005, 22 of 2006, 15 of 2007, 21 of 2008, 
13 of 2009, 10 of 2010, 16 of 2011,16 of 2012,29 of 2013,29 of 2014 and 
11 of 2015).

Tax on Paper Lotteries Act, 20 of 2005 
(Amended by Acts 16 of 2007, 22 of 2008, 12 of 2011, 30 of 2013 and 
30 of 2014).

Thiruppuvaram Payment (Abolition) Act, 19 of 1969.

Thunchath Ezhuthachan Malayalam University Act, 24 of 2013.

Toddy Workers Welfare Fund Act, 22 of 1969
(Amended by Acts 31 of 1978, 3 of 1996 and 28 of 2009).
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Tolls Act, 1976 (6 of 1977)

(Amended by Acts 34 of 1986, 5 of 1990, 16 of 2000, 4 of 2004, 

11 of 2013 and 1 of 2015).

Torts (Miscellaneous Provisions) Act, 8 of 1977.

Tourism (Conservation and Preservation of Areas) Act, 8 of 2005.

Treasure Trove Act, 30 of 1968.

University of Fisheries and Ocean Studies Act, 2010 (5 of 2011).

University of Health Sciences Act, 4 of 2010.

Unregistered Cashewnut Factories Prohibition Act, 11 of 1967 

(Amended by Act 4 of 2009).

Value Added Tax Act, 2003 ( 30 of 2004)

(Amended by Acts 10 and 39 of 2005, 22 of 2006, 15 of 2007, 

21 of 2008, 13 of2009, 10of2010, 16 of 2011, 16 of 2012, 29 of 2013, 

29 of 2014 and 11 of 2015).

Veterinary and Animal Sciences University Act, 2010 ( 3 of 2011)

Warehouses Act, 2 of 1960

(Amended by Acts 33 of 1960 and 14 of 1963).

Water Supply and Sewerage Act, 14 of 1986

(Amended by Acts 6 of 1993, 16 of 2000, 45 of 2005 and 8 of 2009).

Women’s Commission Act, 17 of 1995

(Amended by Acts 6 of 2002 and 27 of 2007).

Youth Commission Act, 6 of 2014.
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6. STATE ENACTMENTS PASSED AFTER THE
FORMATION OF KERALA

(Arranged Chronologically)

Year Number Short Title Repeals

(1) (2) (3) (4)

1957 *1 The Kerala Civil Courts Act, 1957

*2 The Legislative Assembly (Removal 
of Disqualifications) Amendment 
Act, 1957

Repealed by ordin­
ance 18 of 2005.

*3 The Travancore-Cochin Interpretation 
and General Clauses (Amendment) 
Act, 1957

Repealed by ordin­
ance 18 of 2005.

*4 The Kerala Sales Tax Laws 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

*5 The Code of Criminal Procedure 
(Kerala Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

*6 The Kerala Road Transport Services 
(Validation) Act, 1957

♦7 The Kerala Board of Revenue 
Act, 1957

Repealed by ordin­
ance 18 of 2005

*8 The Kerala Small Cause Courts Act, 1957

*9 The Kerala Khadi and Village 
Industries Board Act, 1957

Acts Passed by the Kerala Legislature

1 The Kerala Stay of Eviction 
Proceedings Act, 1957

Repealed by Act 
4 of 1961

2 The Kerala Appropriation (No. 1) 
Act, 1957

3 The Koodalmanickam Devaswom 
Proclamation (Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

* President’s Act, re-enacted by Act, 23 of 1958
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Year Number Short Title Repeals

(1) (2) (3) (4)

1957
(conld.)

4 The Payment of Salaries and 
Allowances (Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

5 The Kerala Appropriation (No. 2)
Act, 1957

6 The Kerala Contingency Fund
Act, 1957

7 The Kerala Stay of Eviction Proceed­
ings (Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

8 The Travancore-Cochin Agricultural 
Income-Tax (Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

9 The Madras Medium Cotton Mill 
Cloth (Sale Tax) Repeal Act, 1957

10 The Travancore-Cochin Land Tax 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

11 The Kerala Surcharge on Taxes 
Act, 1957

12 The Travancore-Cochin General Sales 
Tax (Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

13 The Code of Civil Procedure (Kerala 
Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

14 The Kerala University Act, 1957 Repealed by Act 
9 of 1969

15 The Kerala Appropriation (No.3) 
Act, 1957

■ 16 The Travancore-Cochin Irrigation 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005.

17 The Kerala Anatomy Act 1957
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Year Number Short Title Repeals

(1) (2) (3) (4)

1957
(contd.)

18 The Travancore-Cochin Insolvency 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

19 The Kerala Maternity Benefit 
Act, 1957

Repealed by Act 
8 of 1970

1958 1 The Kerala Stay of Eviction Proceedings 
(Second Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

2 The Agricultural Income Tax 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

3 The Travancore-Cochin Forest 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

4 The Madras District Boards 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

5 The Madras Village Panchayats 
(Amendment) Act, 1957

Repealed by ordi­
nance 18 of 2005

6 The Madras District Board 
(Temporary Provisions) Act, 1957

Principal Act 
repealed by Act 
32 of 1962 '

7 The General Sales Tax 
(Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005

8 The Kerala Land Conservancy 
Act, 1957

9 The Kerala Appropriation (No. 4) 
Act, 1957

10 The Madras Preservation of Private 
Forests (Amendment) Act, 1957

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1958
(contd.)

11 The Kerala Re-enacting Act, 1957

12 The Madras Buildings (Lease and 
Rent Control) Amendment Act, 1957

Repealed by ordin­
ance 18 of 2005

13 The Kerala Private Forests (Assum­
ption of Management Act, 1957

Repealed by Act 
26 of 1971

14 The Profession Tax (Validation and 
Reassessment) Act, 1958

15 The Travancore-Cochin Panchayats 
(Validation of Imposition and 
Collection of Rates. Taxes, Cesses 
and Fees) Act, 1958

16 The Kerala Appropriation (No. 1) 
Act, 1958

17 The Kerala Agriculture Pests and 
Diseases Act, 1958

Repealed by Act 
25 of 1972

18 The Kerala Limeshells (Control) 
Act, 1958

19 The Madras Buildings (Lease and 
Rent Control) Amendment Act, 1958

Repealed by ordin­
ance 18 of 2005

20 The Kerala Appropriation (No. 2) 
Act, 1958

21 The General Sales Tax (Amendment) 
Act, 1958

Repealed by ordin­
ance 18 of 2005

22 The General Sales Tax (Second 
Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

23 The Kerala Re-enacting Act, 1958
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34/815/2016—4

Year Number Short Title Repeals

(1) (2) (3) (4)

1958
(contd.)

24 The Madras Essential Articles Control 
and Requisitioning (Temporary 
Powers) Amendment Act, 1958

Repealed by ordin­
ance 18 of 2005

25 The Payment of Salaries and 
Allowances (Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

26 The Madras Marumakkathayam 
(Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

27 The Kerala Nambudiri Act, 1958 Repealed by Act 
30 of 1976

28 The Sthanam Properties of 
(Assumption of Temporary 
Management and Control) and 
Hindu Succession (Amendment) 
Act, 1958

29 The Kerala Compensation for Tenants 
Improvements Act, 1958

30 The Kerala Stay of Eviction 
Proceedings (Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

31 The Kerala Agricultural Debt Relief 
Act, 1958

Repealed by
Act 11 of 1970

32 The Kerala Cinemas (Regulation) 
Act, 1958

33 The Judicial Proceedings (Validation) 
Act, 1958

Repealed by ordin­
ance 18 of 2005

34 The Kerala Appropriation (No. 3) 
Act, 1958

35 The Kerala Money-Lenders Act, 1958
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Year Number Short Title Repeals

(1) (2) (3) (4)
1958

(contd.)
36 The Travancore-Cochin Hindu 

Religious Institutions (Amendment)
Act, 1958

Repealed by ordin­
ance 18 of 2005

37 The Electricity Duty (Amendment) 
Act, 1958

Repealed by ordin­
ance 18 of 2005

38 The Kerala Land Relinqishment 
Act, 1958

39 The Kerala Appropriation (No. 4) 
Act, 1958

40 The General Sales Tax (Third 
Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

41 The Electricity Duty (Second 
Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

42 The Kerala Control of Poison 
Contaminated Articles (Validation) 
Act, 1958

43 The Municipal Laws (Amendment) 
Act, 1958

Repealed by Act 
27 of 1959

44 The Madras District Municipalities 
(Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

45 The Kerala Weights and Measures 
(Enforcement) Act, 1958

Repealed by ordin­
ance 18 of 2005

46 The Travancore Credit Bank (Transfer 
of Mortgages) Act, 1958

47 The Kerala Industiral Establishments 
(National and Festival Holidays) 
Act, 1958

48 The Madras Preservation of Private 
Forests (Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005
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* Part II and Section 39 not yet come into force

Year Number Short Title Repeals

(1) (2) (3) (4)

1959 1 The Madras Buildings (Lease and 
Rent Control) Second Amendment 
Act, 1958

Repealed by ordin­
ance 18 of 2005

2 The Indian Registration (Kerala 
Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

3 The Essential Articles Control and 
Requisitioning (Temporary Powers) 
Amendment Act, 1958

Repealed by ordin­
ance 18 of 2005

4 The Travancore-Cochin Requisitioning 
and Aquisition of Property 
(Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

5 The Kerala High Court Act, 1958

*6 The Kerala Education Act, 1958

7 The Kerala Co-operative Societies 
Laws (Amendment) Act, 1958

Repealed by ordin­
ance 18 of 2005

8 The Kerala Appropriation (No. 1) 
Act, 1959

9 The Madras Municipalities 
(Amendment) Act, 1959

Repealed by ordin­
ance 18 of 2005

10 The Madras Plantations Agricultural 
Income Tax (Revival) Act, 1959

11 The Agricultural Income Tax (Amend­
ment) Act, 1959

Repealed by ordin­
ance 18 of 2005

12 The Kerala Civil Courts (Amendment) 
Act, 1958

Repealed by ordin­
ance 18 of 2005

13 The Kerala Appropriation (No. 2) 
Act, 1959

14 The General Sales Tax (Amendment) 
Act, 1959

Repealed by ordin­
ance 18 of 2005
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* Part H and section 39 not yet come into force

** Act of parliament, re-enacted by Act 33 of 1960
+ President’s Act re-enacted by Act 33 of 1960

Year Number Short Title Repeals

(1) (2) (3) (4)

1959
(contd.)

15 The Kerala Stay of Eviction 
Proceedings (Amendment) Act, 1959

Repealed by ordin­
ance 18 of 2005

16 The Kerala Buildings (Lease and Rent 
Control) (Amendment) Act, 1959

Principal Act 
expired by efflux 
of time

17 The Kerala Stamp Act 1959

**27 The Kerala Local Authorities Laws 
(Amendment) Act, 1959

Repealed by ordin­
ance 18 of 2005

*39 The Kerala Appropriation Act, 1959

*42 The Travancore-Cochin Vehicles 
Taxation (Amendment and 
Validation) Act, 1959

Repealed by ordin­
ance 18 of 2005

1960 +1 The Kerala Co-operative Land
Mortgage Banks Act, 1960

Repealed by Act 
20 of 1984

+2 The Kerala Warehouses Act, 1960

1 The Kerala Appropriation (No. 1) 
Act, 1960

2 The Payment of Salaries and 
Allowances (Amendment) Act, 1960

Repealed by ordi­
nance 18 of 2005

3 The General Sales Tax (Amendment) 
Act, 1960

Repealed by ordi­
nance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1960
(contd.)

4 The Kerala Appropriation (Vote on 
Account) Act, 1960

5 The Kerala Stay of Eviction 
Proceedings (Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

6 The Kerala State Handloom Weavers, 
Co-operative Society (Special 
Provisions) Act, 1960

7 The Kerala Weights and Measures 
(Enforcement) Amendment Act, 1960

Repealed by ordin­
ance 18 of 2005

8 The Kerala Education (Amendment) 
Act, 1960

Repealed by ordin­
ance 18 of 2005

9 The Kerala Appropriation (No. 2) 
Act, 1960

10 The Kerala Court Fees and Suits 
Valuation Act, 1959

11 The General Sales Tax (Second 
Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

12 The Kerala Surcharge on Taxes 
(Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

13 The Agricultural Income-Tax 
(Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

14 The Kerala Appropriation (No.3)
Act, 1960

15 The Kerala Khadi and Village 
Industries Board (Amendment) 
Act, 1960

Repealed by ordin­
ance 18 of 2005

16 The Kerala Home Guards Act, 1960
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Year Number Short Title Repeals

(1) (2) (3) (4)
1960

(contd.)
17 The Kerala Plantation Tax Act, 1960

18 The Minimum Wages (Kerala 
Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

19 The Evacuee Interest (Separation) 
Kerala Supplementary Act, 1960

20 The Kerala Gaming Act, 1960
21 The Kerala Stay of Eviction 

Proceedings (Second Amendment) 
Act, 1960

Repealed by ordin­
ance 18 of 2005

22 The Kerala Cinemas (Regulation) 
Amendment Act, 1960

Repealed by ordin­
ance 18 of 2005

23 The Kerala Municipal Laws 
(Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

24 The Kerala Enquiries and Summonses 
Act, 1960

25 The Travancore-Cochin Prohibition 
(Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

26 The State Transport Authority and the 
Regional Transport Authorities 
(Continuance of the Term of Office) 
Validation Act, 1960

Repealed by ordin­
ance 18 of 2005

27 The Kerala Appropriation (No. 4) 
Act, 1960

28 The Kerala Habitual Offenders
Act, 1960

29 The Madras Preservation of Private 
Forests (Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

30 The Kerala Government Land 
Assignment Act. 1960

Amended by Act
7 of 1980



51

* Replaced by the Kerala State Housing Board Ordinance, 1970 (24 of 1970)

Year Number Short Title Repeals

(1) (2) (3) (4)

1960 
(contd.,

31 The Travancore Town Planning 
(Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

32 The Kerala Panchayats Act, 1960 Repealed by Act 
13 of 1994

33 The Kerala Re-enacting Act, 1960

34 The Kerala Shops and Commercial 
Establishments Act, 1960

35 The Kerala Education (Second 
Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

36 The Malabar Tenancy (Amendment) 
Act, 1960

Repealed by ordin­
ance 18 of 2005

1961 *1 The Trivandrum City Improvement 
Trust Act, 1960

See also Ordi­
nance No. 24 of 
1970

2 The Kerala Agriculturists Debt Relief 
(Amendment) Act, 1960

Repealed by ordin­
ance 18 of 2005

3 The Jenmikaram Payment (Abolition) 
Act, 1961

4 The Kerala Agrarian Relations 
Act, 1960

Repealed by Act 
1 of 1964

5 The Kerala Police Act, 1960
Repealed by Act

8 of 2011

6 The Kerala Village Courts Act, 1960 Repealed by ordin­
ance 18 of 2005

7 The Kerala Appropriation (No. 1) 
Act, 1961

8 The Municipal Laws (Amendment) 
Act, 1961

Repealed by Act 
32 of 1961
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Year Number Short Title Repeals

(1) (2) (3) (4)
1961 

(contd)
9 The Agricultural Income Tax (Amend­

ment) Act, 1961
Repealed by ordin­

ance 18 of 2005

10 The Agricultural Income-Tax (Second 
Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

11 The General Sales Tax (Amendment) 
Act, 1961

Repealed by ordin­
ance 18 of 2005

12 The Kerala Appropriation (No. 2) 
Act, 1961

13 The Kerala Land Tax Act, 1961

14 The Kerala Municipalities Act, 1961 Repealed by Act
20 of 1994

15 The Travancore-Cochin Nurses and 
Midwives (Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

16 The Valiamma Thampuran Kovilakam 
Estate and the Palace Fund 
(Partition) Act, 1961

17 The Kerala Livestock Improvement 
Act, 1961

18 The Payment of Salaries and 
Allowances (Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

19 The Kerala Buildings Tax Act, 1961 Repealed by Act 
20 of 1994

20 The Kerala Local Authorities 
Entertainments Tax Act, 1961

21 The Pattazhi Devaswom Lands 
(Vesting and Enfranchisement) Act, 1961
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Year Number Short Title Repeals

(1) (2) (3) (4)

1961
(contd.)

22 The Kerala Appropriation (No. 3) 
Act, 1961

23 The Kerala Appropriation (No. 4) 
Act, 1961

24 The Kerala Appropriation (No. 5) 
Act, 1961

25 The Kerala Additional Tax on Lands
Act, 1961

Repealed by Act 
20 of 1994

26 The Kerala Cattle Trespass Act, 1961

27 The Kerala Agriculturists’ Loans 
Act, 1961

28 The Industrial Disputes (Kerala 
Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

29 The Kerala Buildings (Lease and Rent 
Control) Amendment Act, 1961

Repealed by ordin­
ance 18 of 2005

30 The Kerala Municipal Corporations 
Act, 1961

Repealed by Act
20 of 1940

31 The Kerala Borstal Schools Act, 1961

32 The Kerala Municipalities (Amend­
ment) Act, 1961

Repealed by Act 
22 of 1962

33 The Kerala Hereditary Village 
Officers (Abolition) Act, 1961

Repealed by ordin­
ance 18 of 2005

34 The Kerala Appropriation (No. 6) 
Act, 1961

35 The Kerala Prevention of 
Disturbances of Public Meetings 
Act, 1961

36 The Madras Preservation of Private 
Forests (Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1961 
(contd.)

37 The Kerala Survey and Boundaries 
Act, 1961

38 The Calicut City Municipal 
(Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

39 The Kerala Municipalities (Second 
Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

40 The General Sales Tax (Second 
Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

41 The Kerala Dramatic Performances 
Act, 1961

42 The Kerala Non-Trading Companies
Act, 1961

43 The Guruvayur Township Act, 1961 Repealed by
Act 26 of 1994

1962 1 The Requisitioning and Acquisition of 
Property (Amendment) Act, 1961

Repealed by ordin­
ance 18 of 2005

2 The Kerala Destruction of Records 
Act, 1961

3 The Kerala Essential Articles Control 
(Temporary Powers) Act, 1961

4 The Kerala Forest Act, 1961

5 The Indian Easements (Extension) 
Act, 1961

6 The Kerala Relief Undertakings 
(Special Provisions) Act, 1961

7 The Kerala Appropriation (No. 1) 
Act, 1962
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* Not yet come into force; Central Act 32 of 1966 is now in force

Year Number Short Title Repeals

(1) (2) (3) (4)

1962 
(contd.)

*8 The Kerala Beedi and Cigar Industrial 
Premises (Regulation of Conditions 
of Work) Act, 1961

9 The General Sales Tax (Amendment 
and Validation) Act, 1962

Repealed by ordin­
ance 18 of 2005

10 The Kerala Enquiries and Summonses 
(Amendment) Act, 1962

Repealed by ordin­
ance 18 of 2005

11 The Kerala Appropriation (Vote on 
Account) Act, 1962

12 The Kerala Buildings (Lease and Rent 
Control) (Amendment) Act, 1962

Repealed by ordin­
ance 18 of 2005

13

5

The General Sales Tax (Amendment) 
Act, 1962

Repealed by ordin­
ance 18 of 2005

14 The Kerala Agrarian Relations 
(Amendment) Act, 1962

Repealed by ordin­
ance 18 of 2005

15 The Kerala Local Authorities Laws 
(Amendment) Act 1962

Repealed by ordin­
ance 18 of 2005

16 The General Sales Tax (Second 
Amendment and Validation) 
Act 1962

Repealed by ordin­
ance 18 of 2005

17 The Kerala Appropriation (No. 2) 
Act 1962

18 The Kerala Ryotwari Tenants and 
Kudikidappukars Protection Act, 
1962

Repealed by 
Act 1 of 1964
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Year Number Short Title Repeals

(1) (2) (3) (4)

1962
(contd.)

19 The Kerala Panchayats (Amendment) 
Act, 1962

Repealed by ordin­
ance 18 of 2005

20 The Kerala Fire Force Act 1962

21 The Kerala Land Acquisition 
Act 1962

Repealed by ordin­
ance 18 of 2005

22 The Kerala Municipalities
(Amendment) Act 1962

Repealed by ordin­
ance 18 of 2005

23 The Kerala Appropriation (No. 3) 
Act 1962

24 The Kerala Appropriation (No. 4) 
Act 1962

25 The Kerala Appropriation (No. 5) 
Act 1962

26 The Kerala Agrarian Relations 
(Second Amendment) Act 1962

Repealed by ordin­
ance 18 of 2005

27 The Kerala Criminal Law 
(Amendment) Act 1962

Repealed by ordin­
ance 18 of 2005

1963 1 The Kerala Contigency Fund 
(Amendment) Act 1963

Repealed by ordin­
ance 18 of 2005

2 The Kerala Appropriation Act 1963

3 The Kerala Police (Amendment) 
Act 1963

Repealed by ordin­
ance 18 of 2005

4 The Kerala Judicial Officers Protection 
Act 1963

5 The Kerala University (Validation of 
Proceedings of Vice Chancellor) 
Act 1963

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1963
(contd.)

6 The Kerala Gift Goods (Unlawful 
Possession) Act, 1963

7 The Kerala Tenants and 
Kudikidappukars Protection
Act, 1963

Repealed by Act 
1 of 1964

8 The Kerala Land Relinquishment 
(Amendment) Act, 1963

Repealed by ordin­
ance 18 of 2005

9 The Suits for Possession and 
Injunction (Retransfer) Act, 1963

10 The General Sales Tax (Amendment 
and Validation) Act, 1963

Repealed by ordin­
ance 18 of 2005

11 The Code of Criminal Procedure 
(Kerala Amendment) Act, 1963

Repealed by ordin­
ance 18 of 2005

12 The Kerala Appropriation (No. 2) 
Act, 1963

13 The Madras General Sales Tax (Turn 
over and Assessment) Rules 
Validation Act, 1963

14 The Kerala Warehouses (Amendment) 
Act, 1963

Repealed by ordin­
ance 18 of 2005

15 The Kerala General Sales Tax 
Act, 1963

Repealed by
Act 30 of 2004

16 The Opium (Kerala Amendment) Sales 
Act, 1963

Repealed by ordin­
ance 18 of 2005

17 The Kerala Corneal Grafting 
Act, 1963

18 The Kerala Hackney Carriage 
Act, 1963

Repealed by
Act 16 of 2000
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Year Number Short Title Repeals

(1) (2) (3) (4)

1963
(contd.)

19 The Kerala Stamp (Amendment) 
Act, 1963

Repealed by ordin­
ance 18 of 2005

20 The Kerala Appropriation (No. 3) Act, 1963

21 The General Sales Tax (Amendment) 
Act, 1963

Repealed by ordin­
ance 18 of 2005

22 The Kerala Additional Tax on 
Entertainments and Surcharge on 
Show Tax Act, 1963

Repealed by
Act 16 of 2000

23 The Kerala Electricity Duty Act, 1963

24 The Kerala Motor Vehicles (Taxation) 
Act, 1963

Repealed by
Act 19 of 1976

25 The Kerala Motor Vehicles (Taxation 
of Passengers and Goods) Act, 1963

Repealed by
Act 19 of 1976

26 The Kerala Agriculturists Debt Relief 
(Amendment) Act, 1962

Repealed by ordin­
ance 18 of 2005

27 The Kerala Appropriation (No. 4) 
Act, 1963

28 The Kerala Appropriation (No. 5) 
Act, 1963

29 The Kerala Municipalities (Amend­
ment) Act, 1963

Repealed by ordin­
ance 18 of 2005

30 The Kerala Local Authorities Loans
Act, 1963

31 The Kerala Public Servants (Inquiries)
Act, 1963

32 The Mappila Marumakkathayam 
(Amendment) Act, 1963

Repealed by ordin­
ance 18 of 2005

33 The Kerala Money Lenders 
(Amendment) Act, 1963

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1963
(contd.)

34 The Kerala State Aid to Industries 
Act, 1963

35 The Travancore-Cochin Irrigation 
(Amendment) Act, 1963

Repealed by ordin­
ance 18 of 2005

36 The Madras Preservation of Private 
Forests (Amendment) Act, 1963

Repealed by ordin­
ance 18 of 2005

37 The Kerala Public (Accountants) 
Act, 1963

38 The Assumption of Management of 
Estates Proclamations (Repeal) 
Act, 1963

39 The Kerala Identification of Prisoners
Act, 1963

40 The Kerala Places of Public Resort 
Act, 1963

41 The Madras Hindu Religious and 
Charitable Endowments (Amendment)

' Act, 1963

Repealed by ordin­
ance 18 of 2005

42 The Muslim Personal Law (Shariat) 
Application (Kerala Amendment) 
Act, 1963

Repealed by ordin­
ance 18 of 2005

1964 1 The Kerala Land Reforms Act, 1963

2 The Kerala Tenants and
Kudikidappukars Protection 
(Amendment) Act, 1964

Repealed by ordin­
ance 18 of 2005

3 The Kerala Anatomy (Amendment) 
Act, 1964

Repealed by ordin­
ance 18 of 2005

4 The Kerala Escheats and Forfeitures 
Act, 1964
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Year Number Short Title Repeals

(1) (2) (3) (4)

1964
(contd)

5 The Madras Commercial Crops Markets 
(Amendment and Validation) 
Act, 1964

Repealed by ordin­
ance 18 of 2005

6 The Trivandrum City Municipal 
(Amendment) Act, 1964

Repealed by ordin­
ance 18 of 2005

7 The Kerala Appropriation (No.l) 
Act, 1964

8 The General Sales Tax (Validation) 
Act, 1964

9 The Luxury Tax on Tobacco Validation 
Act, 1964

Repealed by ordin­
ance 18 of 2005

10 The Travancore Chitties (Amendment) 
Act, 1964

Repealed by ordin­
ance 18 of 2005

11 The Kerala Appropriation (No. 2) 
Act, 1964

12 The Agricultural Income Tax 
(Amendment) Act, 1964

Repealed by ordin­
ance 18 of 2005

13 The Calicut City Municipal 
(Amendment) Act, 1964

Repealed by ordin­
ance 18 of 2005

14 The Nurses and Midwives
(Amendment) Act, 1964

Repealed by ordin­
ance 18 of 2005

15 The Kerala Weights and Measures 
(Enforcement) Amendment Act, 1964

Repealed by ordin­
ance 18 of 2005

16 The Kerala Public Service 
Commission (Additional Functions) 
Act, 1963

17 The Kerala Land Development 
Act, 1964
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* President’s Act re-enacted by Act 8 of 1968
+ Parliament Act

34/815/2016—5

Year Number Short Title Repeals

(1) (2) (3) (4)

1964
(contd.)

*1 The Kerala Abkari Laws (Amendment 
and Validation) Act, 1964

Repealed by ordin­
ance 18 of 2005

♦2 The Kerala Revenue Recovery Laws 
(Amendment) Act, 1964

Repealed by ordin­
ance 18 of 2005

t42 The Kerala Appropriation Act, 1964

1965 *1 The Kerala State Legislature 
(Continuance of the use of English 
Language) Act, 1965

*2 The Kerala Buildings (Lease and Rent 
Control) Act, 1965

*3 The Kerala Electricity Duty 
(Validation) Act, 1965

*4 The Kerala Sales Tax (Levy and 
Validation) Act, 1965

*5 The Kerala Khadi and Village Industries 
Board (Amendment) Act, 1965

Repealed by ordin­
ance 18 of 2005

*6 The Madras Preservation of Private 
Forests (Amendment) Act, 1964

Repealed by 
Act 8 of 1968

♦7 The Kerala Hindu Places of Public 
Worship (Authorisation of Entry) 
Act, 1965

1966 *1 The Kerala Re-enacting Act, 1966 Repealed by
Act 8 of 1968

*2 The Kerala Surcharge on Taxes 
(Amendment and Validation) Act, 1966

Repealed by ordin­
ance 18 of 2005

*3 The Kerala University (Amendment) 
Act, 1966

Repealed by ordin­
ance 18 of 2005
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* President’s Act re-enacted by Act 8 of 1968

Year Number Short Title Repeals

(1) (2) (3) (4)

1966
(contd.)

*4 The Kerala Land Acquisition 
(Amendment) Act, 1966

Repealed by ordin­
ance 18 of 2005

♦5 The Pattazhi Devaswom Lands 
(Vesting and Enfranchisement) 
Amendment Act, 1966

*6 The Kerala High Court (Amendment) 
Act, 1966

Repealed by ordin­
ance 18 of 2005

*7 The Kerala Buildings (Lease and Rent 
Control) Amendment Act, 1966

Repealed by ordin­
ance 18 of 2005

*8 The Kerala Court Fees and Suits 
Valuation (Amendment) Act, 1966

Repealed by ordin­
ance 18 of 2005

*11 The Kerala University (Amendment) 
Act, 1966

Repealed by ordin­
ance 18 of 2005

*12 The Kerala Prevention of Eviction
Act, 1966

*13 The Kerala Land Relinquishment 
(Amendment) Act, 1966

Repealed by ordin­
ance 18 of 2005

1967 *1 The Kerala Essential Articles Control 
(Temporary Powers) Continuance 
Act, 1967

♦2 The Kerala University (Amendment) 
Act, 1967

Repealed by ordin­
ance 18 of 2005

*3 The Kerala Court of Wards Act, 1967

*4 The Kerala Prevention and Control of 
Animal Diseases Act, 1967

*5 The Kerala General Sales Tax 
(Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

1 The Kerala Appropriation Act, 1967
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Year Number Short Title Repeals

(1) (2) (3) (4)

1967
(contd.)

2 The Kerala Appropriation (Vote on 
Account) Act, 1967

3 The Kerala Gift Goods (Unlawful 
Possession) Amendment Act, 1967

Repealed by ordin­
ance 18 of 2005

4 The Kerala Municipalities 
(Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

5 The Prohibition (Amendment)
Act, 1967

Repealed by ordin­
ance 18 of 2005

6 The Kerala Additional Tax on Lands 
(Repeal) Act, 1967

7 The Kerala University (Amendment) 
Act, 1967

Repealed by ordin­
ance 18 of 2005

8 The Kerala Appropriation (No. 2) 
Act, 1967

9 The Kerala Stay of Eviction 
Proceedings Act, 1967

Repealed by
Act 35 of 1969

10 The Cochin Abkari (Extension and 
Amendment) Act, 1967

Repealed by ordi­
nance 18 of 2005

11 The Unregistered Cashewnut Factories 
Prohibition Act, 1967

12 The Places of Public Worship Laws 
(Repeal) Act, 1967

13 The Madras Hindu Religious and 
Charitable Endowments (Amend­
ment) Act, 1967

Repealed by ordi­
nance 18 of 2005

14 The Kerala Appropriation (No. 3) 
Act, 1967

15 The Kerala Appropriation (No. 4) 
Act, 1967
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Year Number Short Title Repeals

(1) (2) (3) (4)

1967
(contd.)

16 The Kerala General Sales Tax 
(Second Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

17 The Kerala Stamp (Amendment) 
Act, 1967

Repealed by ordin­
ance 18 of 2005

18 The Agricultural Income Tax 
(Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

19 The Kerala Plantations (Additional 
Tax) Amendment Act, 1967

Repealed by ordin­
ance 18 of 2005

20 The Kerala Irrigation Works 
(Execution by Joint Labour) 
Act, 1967

Repealed by 
Act 31 of 2003

21 The Kerala Khadi and Village Industries 
Board (Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

22 The Kerala Panchayats (Amendment) 
Act, 1967

Repealed by ordin­
ance 18 of 2005

23 The Kerala Taxation Laws 
(Continuation and Validation of 
Recovery Proceedings) Act, 1967

24 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

25 The Kerala Motor Vehicles (Taxation 
of Passengers and Goods) 
(Amendment) Act, 1967

Repealed by ordin­
ance 18 of 2005

1968 1 The Kerala Appropriation Act, 1968

2 The Payment of Salaries and 
Allowances (Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

3 The Kerala General Sales Tax 
(Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

4 The Kerala Municipal Laws (Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1968
(contd.)

5 The Madras Preservation of Private 
Forests (Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

6 The Requisitioning and Acquisition of 
Property (Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

7 The Indian Registration (Kerala 
Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

8 The Kerala Re-enacting Act, 1968

9 The Kerala Appropriation (No. 2) 
Act, 1968

10 The Kerala Surcharge on Taxes 
(Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

11 The Kerala Appropriation (No. 3) 
Act, 1968

12 The Madras Hindu Religious and 
Charitable Endowments (Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005

13 The Kerala Cattle Trespass 
(Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

14 The Legislative Assembly (Removal of 
Disqualifications) (Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005

15 The Kerala Revenue Recovery 
Act, 1968

16 The Kerala Motor Vehicles (Kerala 
Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

17 The Kerala Appropriation (No. 4) 
Act, 1968

18 The Kerala University (Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1968
(contd.)

19 The Kerala Public Services Act, 1968

20 The Kerala Animals and Birds 
Sacrifices Prohibition Act, 1968

21 The Town Planning Laws 
(Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

22 The Kerala Land Tax (Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005

23 The Kerala Panchayats (Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005

24 The Calicut University Act, 1968

25 The Kerala Public Buildings (Eviction 
of Unauthorised Occupants) 
Act, 1968

26 The Kerala Record of Rights Act, 1968

27 The Payment of Salaries and 
Allowances (Second Amendment) 
Act, 1968

Repealed by ordin­
ance 18 of 2005

28 The Kerala Livestock Improvement 
(Amendment) Act, 1968

Repealed by ordin­
ance 18 of 2005

29 The Kerala Land Acquisition 
(Amendment and Validation) 
Act, 1968

Repealed by ordin­
ance 18 of 2005

30 The Kerala Treasure Trove Act, 1968

1969 1 The Kerala Essential Articles Control 
(Temporary Powers) Continuance 
Act, 1969

2 The Kerala Parks, Playfields and Open
Spaces (Preservation and Regulation) 

__ Act, 1969_______
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Year Number Short Title Repeals

(1) (2) (3) (4)

1969
(contd.)

3 The Kerala Land Development 
(Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

4 The Madras Preservation of Private 
Forests (Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

5 The Kerala Stay of Eviction 
Proceedings (Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

6 The Kerala Appropriation Act, 1969

7 The Kerala Official Language 
(Legislation) Act. 1969

8 The Kerala Industrial Establishments 
(National and Festival Holidays) 
Amendment Act, 1969

Repealed by ordin­
ance 18 of 2005

9 The Kerala University Act, 1969 Repealed by
Act 17 of 1974

10 The Kerala Appropriation (No. 2) 
Act, 1969

11 The Kerala Appropriation (No. 3) 
Act, 1969

12 The Kerala Court Fees and Suits 
Valuation (Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

13 The Kerala Panchayats (Amendment) 
Act, 1969

Repealed by ordin­
ance 18 of 2005

14 The Kerala Appropriation (No. 4) 
Act, 1969

15 The Kerala General Sales Tax 
(Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

16 The Abkari (Amendment) Act, 1969 Repealed by ordin­
ance 18 of 2005

17 The Kerala Land Tax (Amendment) 
Act, 1969
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Year Number Short Title Repeals

(1) (2) (3) (4)

1969
(contd.)

18 The Kerala General Sales Tax (Levy and 
Validation) (Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

19 The Thiruppuvaram Payment 
(Abolition) Act, 1969

20 The Sreepadam Lands Enfranchise­
ment Act, 1969

21 The Kerala Co-operative Societies 
Act, 1969

22 The Kerala Toddy Workers Welfare 
Fund Act, 1969

23 The Kerala Irrigation Works 
(Execution by Joint Labour) 
Amendment Act, 1969

Repealed by ordin­
ance 18 of 2005

24 The Motor Vehicles (Kerala 
Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

25 The Plantations Labour (Kerala 
Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

26 The Kerala Ancient Monuments and 
Archaeological Sites and Remains 
Act, 1969

27 The Kerala Appropriation (No. 5) 
Act, 1969

28 The Kerala Municipal Corporations 
(Amendment) Act. 1969

Repealed by ordin­
ance 18 of 2005

29 The Kerala Stamp (Amendment) 
Act, 1969

Repealed by ordin­
ance 18 of 2005

30 The Kerala Electricity Duty 
(Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1969
(contd.)

31 The Kerala Education (Amendment) 
Act, 1969

Repealed by ordin­
ance 18 of 2005

32 The Kerala Shops and Commercial 
Establishments (Amendment) 
Act, 1969

Repealed by ordin­
ance 18 of 2005

33 The Kerala Local Authorities 
Entertainments Tax (Amendment) 
Act, 1969

Repealed by ordin­
ance 18 of 2005

34 The Payment of Wages (Kerala 
Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

35 The Kerala Land Reforms 
(Amendment) Act, 1969

Repealed by ordin­
ance 18 of 2005

1970 1 The Kerala Municipal Corporations 
(Amendment) Act, 1970

Repealed by ordin­
ance 18 of 2005

2 The Kerala Appropriation Act, 1970

' 3 The Kerala Public Service Commission 
(Additional Functions as respects 
the Kerala State Road Transport 
Corporation) Act, 1970

4 The Kerala University (Amendment) 
Act, 1970

Repealed by ordin­
ance 18 of 2005

5 The Kerala Public Services 
(Amendment) Act, 1970

Repealed by ordin­
ance 18 of 2005

6 The Kerala Industrial Employees 
Payment of Gratuity Act, 1970

7 The Madras Preservation of Private 
Forests (Amendment) Act, 1970

Repealed by ordin­
ance 18 of 2005

8 The Kerala Maternity Benefit 
(Repeal) Act, 1970

Principal Act 
repealed by Act 
19 of 1957
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Year Number Short Title Repeals

(1) (2) (3) (4)

1970
(contd.)

9 The Kerala Appropriation (No. 2) 
Act. 1970

10 The Kerala Appropriation (No.3) 
Act, 1970

11 The Kerala Agriculturists Debt Relief 
Act, 1970

Repealed by ordin­
ance 18 of 2005

12 The Calicut University (Amendment) 
Act, 1970

Repealed by ordin­
ance 18 of 2005

13 The Kerala Appropriation (No. 4) 
Act, 1970

14 The Kerala General Sales Tax 
(Amendment) Act, 1970

Repealed by ordin­
ance 18 of 2005

15 The Kerala Agricultural Income Tax 
(Amendment) Act, 1970

Repealed by ordin­
ance 18 of 2005

16 The Kerala Surcharge on Taxes 
(Amendment) Act, 1970

Repealed by ordin­
ance 18 of 2005

17 The Kerala Appropriation (No. 5) 
Act, 1970

18 The Kerala Appropriation (No. 6) 
Act, 1970

19 The Kerala Public Service Commission 
(Additional Functions as respects 
certain Corporations and Companies) 
Act, 1970

20 The Kerala Cultivators and Tenants 
(Temporary Protection) Act, 1970

1971 1 The Kerala Essential Articles Control 
(Temporary Powers) Continuance 
Act, 1970

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

* (1) (2) (3) (4)

1971
(contd.)

2 The Kerala Appropriation (No. 1) 
Act, 1971

3 The Kerala Appropriation (Vote on 
Account) Act, 1971

4 The Kerala Municipalities (Amend­
ment) Act, 1971

Repealed by ordin­
ance 18 of 2005

5 The Kannan Devan Hills (Resumption 
of Lands) Act, 1971 J

6 The Guruvayoor Devaswom Act, 1971 Principal Act 
repealed by Act 
14 of 1978

7 The Koodalmanickam Devaswom
Act, 1971

Repealed by Act 
2 of 2007

8 The Public Wakfs (Extension of 
Limitation) Kerala Amendment 
Act, 1971

Repealed by ordin­
ance 18 of 2005

9 The Madras Preservation of Private 
Forests (Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

10 The Madras Preservation of Private 
Forests (Second Amendment) 
Act, 1971

Repealed by ordin­
ance 18 of 2005

11 The Kerala Land Conservancy 
(Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

12 The Kerala Agricultural Income Tax 
(Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

13 The Kerala University (Amendment) 
Act, 1971

Repealed by ordin­
ance 18 of 2005

14 The Madras General Sales Tax (Revival 
and Special Provisions) Act, 1971

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1971
(contd.)

15 The Kerala State Rural Development 
Board Act, 1971

Repealed by Act 
16 of 2000

16 The Kerala Panchayats (Ammendment) 
Act, 1971

Repealed by ordin­
ance 18 of 2005

17 The Kerala Drugs and other Stores 
(Unlawful Possession) Act, 1971

18 The Kerala Motor Vehicles (Taxation) 
of Passengers and Goods) Amendment 
Act, 1971

Repealed by ordin­
ance 18 of 2005

19 The Kerala State Housing Board 
Act, 1971

20 The Sree Pandaravaka Lands (vesting 
and Enfranchisement) Act, 1971

21 The Kerala Appropriation (No. 2) 
Act, 1971

22 The Kerala Agricultural Income Tax 
(Second Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

23 The Kerala Motor Transport Workers 
Payment of Fair Wages Act, 1971

24 The Judicial Proceedings (Validation) 
Act, 1971

Repealed by ordin­
ance 18 of 2005

25 The Kerala Land Reforms 
(Amendment) Act, 1971
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Year Number Short Title Repeals

(1) (2) (3) (4)

1971
(contd.)

26 The Kerala Private Forests (Vesting 
and Assignment) Act, 1971

27 The Kerala Places of Public Resort 
(Validation of Levy and Collection 
of License Fee) Act, 1971

Repealed by ordin­
ance 18 of 2005

28 The Kerala Plantation Tax 
(Amendment) Act, 1971 '

Repealed by ordin­
ance 18 of 2005

29 The Kerala General Sales Tax 
(Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

30 The Cochin University Act, 1971

31 The Kerala Appropriation (No. 3) 
Act, 1971

32 The Kerala Appropriation (No. 4) 
Act, 1971

33 The Kerala Agricultural University 
Act, 1971

34 The Motor Vehicles (Kerala Third 
Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

35 The Motor Vehicles (Kerala Second 
Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

36 The Motor Vehicles (Kerala 
Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

37 The Travancore-Cochin Electricity 
Supply Surcharge (Repeal) Act, 1971

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1971
(contd.)

38 The Kerala Co-operative Societies 
(Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

39 The Kerala Appropriation (No. 5) 
Act, 1971

1972 1 The Calicut University (Amendment) 
Act, 1971

Repealed by ordin­
ance 18 of 2005

2 The Kerala University (Second 
Amendment) Act, 1971

Repealed by ordin­
ance 18 of 2005

3 The Kerala Cultivators and Tenants 
(Temporary Protection) Amendment 
Act, 1971

Repealed by ordin­
ance 18 of 2005

4 The Kerala Court Fees and Suits 
Valuation (Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

5 The Kerala Appropriation Act, 1972

6 The Kerala Stamp (Amendment) 
Act, 1972

Repealed by 
Act 7 of 1973

7 The Kerala Additional Tax on 
Entertainments and Surcharge of 
Show Tax (Amendment) Act, 1972

Repealed by
Act 8 of 1973

8 The Kerala Appropriation (No. 2) 
Act, 1972

9 The Kerala Land Tax (Amendment) 
Act, 1972

Repealed by ordin­
ance 18 of 2005

10 The Kerala Agricultural University 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1972
(contd.)

11 The Kerala General Sales Tax 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

12 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

13 The Calicut University (Amendment) 
Act, 1972

Repealed by ordin­
ance 18 of 2005

14 The Kerala General Sales Tax 
(Second Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

15 The Kerala Contingency Fund 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

16 The Kerala Preservation of Private 
Forests (Amendment) Act, 1972

(ceased to be in 
force by efflux 
of time)

17 The Kerala Land Reforms (Amend­
ment) Act, 1972

18 The Wakf (Kerala Amendment) 
Act, 1972

Repealed by ordin­
ance 18 of 2005

19 The Kerala Appropriation (No. 3) 
Act, 1972

20 The Kerala University (Amendment) 
Act, 1972

Repealed by ordin­
ance 18 of 2005

21 The Kerala Stamp (Second 
Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

22 The Pattazhi Devaswom Lands 
(Vesting and Enfranchisement) 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

23 The Kerala Survey and Boundaries 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1972
(contd.)

24 The Kerala Electricity Duty 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

25 The Kerala Plant Diseases and Pests 
Act, 1972

Repealed Kerala 
Act 17 of 1958

26 The Kerala Municipalities
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

27 The Payment of Salaries and 
Allowances (Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

28 The Guruvayoor Devaswom 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

29 The Kerala Municipal Corporations 
(Amendment) Act, 1972

Repealed by ordin­
ance 18 of 2005

1973 1 The Kerala Essential Articles Control 
(Temporary Powers) Continuance 
Act, 1972

Repealed by ordin­
ance 18 of 2005

2 The Kerala Buildings (Lease and Rent 
Control) Amendment Act, 1972

Repealed by ordin­
ance 18 of 2005

3 The Kerala Children Act, 1972 Repealed Madras 
Act, IV of 1920 
Travancore Act, 
XXXII of 1120 
and Cochin Act, 
XXXVI of 1111

4 The Kerala Motor Vehicles (Taxation 
of passengers and Goods) 
Amendment Act, 1972

Repealed by ordin­
ance 18 of 2005

5 The Kerala Appropriation Act, 1973
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Year Number Short Title Repeals

(1) (2) (3) (4)

1973
(contd.)

6 The Kerala Appropriation (Vote on 
Account) Act, 1973

7 The Kerala Stamp (Amendment) 
Act, 1973

Repealed by ordin­
ance 18 of 2005

8 The Kerala Additional Tax on 
Entertainments and Surcharge on 
Show Tax (Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

9 The Kerala Municipalities
(Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

10 The Kerala Preservation of Private 
Forests (Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

11 The Kerala Land Reforms 
(Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

12 The Kerala Land Reforms 
(Amendment) Amending Act, 1973

Repealed by ordin­
ance 18 of 2005

13 The Kerala Agriculturists’ Debt Relief 
(Ammendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

14 The Abkari (Amendment) Act, 1973 Repealed by ordin­
ance 18 of 2005

15 The Kerala Official language 
(Legislation) Amendment Act, 1973

Repealed by ordin­
ance 18 of 2005

16 The Kerala Land Development 
(Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

17 The Prohibition (Amendment) 
Act, 1973

Repealed by ordin­
ance 18 of 2005

18 The Kerala Agricultural University 
(Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1973
(contd.)

19 The Kerala Appropriation (No. 2) 
Act. 1973

20 The Payment of Salaries and 
Allowances (Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

21 The Kerala Appropriation (No. 3) 
Act, 1973

22 The Kerala Civil Courts (Amendment) 
Act, 1973

Repealed by ordin­
ance 18 of 2005

23 The Kerala Public Service 
Commission (Additional Functions 
as Respects the Services Under 
Local Authorities) Act, 1973

24 The Kerala Gaming (Amendment) 
Act, 1973

Repealed by ordin­
ance 18 of 2005

25 The Indian Partnership (Kerala 
Amendment) Act, 1973

Repealed by ordin­
ance 18 of 2005

26 The Kerala Motor Vehicles Taxation 
(Amendment) Act. 1973

Repealed by ordin­
ance 18 of 2005

27 The Kerala Payment of Subsistence 
Allowance Act, 1973

28 . The Kerala Forest (Amendment) 
Act, 1973

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1973
(contd.)

29 The Kerala Appropriation (No. 4) 
Act, 1973

30 The Kerala Municipal Councils 
(Extension of Term of Office of 
Councillors) Act, 1973

31 The Calicut University (Amendment) 
Act, 1973

Repealed by ordin­
ance 18 of 2005

1974 1 The Kerala General Sales Tax 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

2 The Cochin University (Amendment) 
Act, 1974

Repealed by ordin­
ance 18 of 2005

3 The Calicut University (Amendment) 
Act, 1974

Repealed by ordin­
ance 18 of 2005

4 The Kerala University (Amendment) 
Act, 1974

Repealed by ordin­
ance 18 of 2005

5 The Kerala Land Development 
Corporation Limited (Special 
Powers) Act, 1974

6 The Kerala Agricultural University 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

7 The Kerala Restriction on Cutting and 
Destruction of Valuable Trees 
Act, 1974

Repealed by Act, 
35 of 1986

8 The Kerala Co-operative Societies 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

9 The Agricultural Income Tax 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

10 The Kerala Appropriation Act, 1974

11 The Kerala Money Lenders 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1974
(contd.)

12 The Kerala Appropriation (Vote on 
Account) Act, 1974

13 The Payment of Salaries and 
Allowances (Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

14 The Kerala Appropriation (No. 2) 
Act, 1974

15 The Stay of Recovery of Arrears of 
Jenmikaram Act, 1974

Ceased to be in 
force by efflux 
of time

16 The Kerala Buildings (Lease and Rent 
Control) Amendment Act, 1974

Repealed by ordin­
ance 18 of 2005

17 The Kerala University Act, 1974

18 The Kerala Agricultural Workers 
Act, 1974

19 The Kerala General Sales Tax 
(Second Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

20 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 1974

Repealed by ordin­
ance 18 of 2005

21 The Kerala Appropriation (No. 3) 
Act, 1974

22 The Kerala General Sales Tax (Third 
Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

23 The Kerala Forest (Amendment) 
Act, 1974

Repealed by ordin­
ance 18 of 2005

24 The Travancore—Cochin Irrigation 
(Amendment) Act, 1974

25 The Kerala Municipal Council 
(Extension of Term of Office of 
Councillors) Act, 1974

26 The Cochin University (Second 
Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

27 The Kerala Land Reforms 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1974
(contd.)

28 The Kerala Municipal Corporations 
(Amendment) Act, 1974

Repealed by ordin­
ance 18 of 2005

29 The Kerala Cashew Factories 
(Acquisition) Act, 1974

1975 1 The Public Wakfs (Extension of 
Limitation) Kerala Amendment 
Act, 1974

Repealed by ordin­
ance 18 of 2005

2 The Kerala Appropriation Act, 1975

3 The Kerala Municipal Councils 
(Extension of Term of Office of 
Councillors) Act, 1975

Ceased to be in 
force by efflux 
of time (See also 
Act, 9 of 1976)

4 The Kerala Appropriation (No. 2) 
Act, 1975

5 The Calicut University Act, 1975

6 The Cochin University (Amendment) 
Act, 1975

Repealed by ordin­
ance 18 of 2005

7 The Kerala Building Tax Act, 1975

8 The Stay of Recovery of Arrears of 
Jenmikaram Act, 1975

9 The Sree Pandaravaka Lands (Vesting 
and Enfranchisement) Amendment 
Act, 1975

10 The Abkari (Amendment) Act, 1975 Repealed by ordin­
ance 18 of 2005

11 The Kerala University (Amendment) 
Act, 1975

Repealed by ordin­
ance 18 of 2005

12 The Kerala Plantation Tax 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

13 The Kerala Electricity Duty 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

14 The Kerala Municipal Corporations 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1975 
(contd.)

15 The Kerala Jenmikaram Payment 
(Abolition) Amendment Act, 1975

Repealed by ordin­
ance 18 of 2005

16 The Kerala Public Buildings (Eviction 
of Unauthorised Occupants) 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

17 The Kerala Khadi and Village 
Industries Board (Amendment) 
Act, 1975

Repealed by ordin­
ance 18 of 2005

18 The Kerala Cattle Trespass 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

19 The Kerala Local Authorities 
Entertainments Tax (Amendment) 
Act, 1975

Repealed by ordin­
ance 18 of 2005

20 The Additional Tax on Entertainments 
and Surcharge on Show Tax 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

21 The Kerala Places of Public Resort 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

22 The Kerala Cinemas Regulation 
(Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

23 The Kerala Places of Public Resort 
(Amendment) Act, 1975

24 The Abkari (Second Amendment)
Act, 1975

Repealed by ordin­
ance 18 of 2005

25 The Kerala Appropriation (No. 3) 
Act, 1975

26 The Kerala Municipal Corporations 
(Second Amendment) Act, 1975

Repealed by ordin­
ance 18 of 2005

27 The Cochin University (Second 
Amendment) Act. 1975

Repealed by ordin­
ance 18 of 2005

28 The Kerala Forest (Amendment) 
Act, 1975

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1975 
(contd.)

29 The Bonded Labour System 
(Abolition) Act, 1975

30 The Kerala Debtors (Temporary 
Relief) Act, 1975

31 The Kerala Scheduled Tribes 
(Restriction on Transfer of Lands 
and Restoration of Alienated Lands) 
Act, 1975

Repealed by Act 
No. 12 of 1999

1976 1 The Kerala University (Amendment) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

2 The Calicut University (Amendment) 
Act 1976

Repealed by ordin­
ance 18 of 2005

3 The Kerala Panchayats (Amendment) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

4 The Kerala Municipal Corporations 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

5 The Kerala Appropriation Act, 1976

6 The University Laws (Amendment) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

7 The Kerala Municipal Corporations 
(Second Amendment) Act. 1976

Repealed by ordin­
ance 18 of 2005

8 The Trivandrum Municipal
Corporation (Dissolution) Act, 1976

Repealed by ordin­
ance 18 of 2005

9 The Kerala Municipal Councils 
(Extension of Term of Office of 
Councillors) Act, 1976

Ceased to be in 
force by efflux 
of time (See also 
Act 9 of 1976)

10 The Prisons Laws (Amendment)
Act, 1976

Repealed by ordin­
ance 18 of 2005

11 The Kerala General Sales Tax 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

12 The Kerala General Sales Tax 
(Second Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1976
(contd.)

13 The Agricultural Income Tax 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

14 The Kerala Tax on Employment
Act, 1976

15 The Kerala Land Reforms 
(Amendment) Act, 1976

16 The Kerala Kanam Tenancy Abolition 
Act, 1976

17 The Kerala Essential Articles Control 
(Temporary Powers) Continuance 
Act, 1976

18 The Town Planning Laws 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

19 The Kerala Motor Vehicles Taxation 
Act, 1976

20 The Kerala Appropriation (Vote on 
Account) Act, 1976

21 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

22 The Koodalmanickam Devaswom 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

23 The Kerala Appropriation (No. 2) 
Act, 1976

24 The Kerala Appropriation (No. 3) 
Act, 1976

25 The Kerala Appropriation (No. 4) 
Act, 1976

26 The Kerala Appropriation (No. 5) 
Act, 1976
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Year Number Short Title Repeals

(1) (2) (3) (4)

1976
(contd.)

27 The Kerala Appropriation (No. 6) 
Act, 1976

28 The Kerala Appropriation (No. 7) 
Act, 1976

29 The S.K.V. A. Co-operative Pharmacy 
and Stores (Acquisition and 
Transfer of Undertaking) Act, 1976

Repealed by ordin­
ance 18 of 2005

30 The Kerala Joint Hindu Family 
System (Abolition) Act, 1976

31 The Supply of Paddy and Rice to 
Travancore Palace (Extinguishment 
of Rights and Liabilities) Act, 1976

32 The Kerala Tax on Luxuries in Hotels 
and Lodging Houses Act, 1976

33 The Kerala Escheats and Forfeitures 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

34 The Kerala Plantation Tax 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

35 The Kerala Municipal Corporations 
(Third Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

36 The Kerala Children (Amendment) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

37 The Kerala Appropriation (No. 8) 
Act, 1976

38 The Kerala Court Fees and Suits 
Valuation (Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

39 The Kerala Court Fees and Suits 
Valuation (Second Amendment) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

40 The Kerala Surcharge on Taxes 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1976
(contd.)

41 The Agricultural Income Tax (Second 
Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

42 The Kerala Municipal Corporations 
(Fourth Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

43 The Kerala Panchayats (Second 
Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

44 The Kerala Panchayats (Third 
Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

45 The Kerala General Sales Tax (Third 
Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

46 The Kerala Payment of Pension to 
Members of Legislature Act, 1976

47 The Kerala Land Development 
(Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

48 The Kerala Municipal Corporations 
(Extension of Term of Office of 
Councillors) Act, 1976

1977 1 The Kerala Appropriation (No. 9) 
Act, 1976

2 The Trivandrum Municipal
Corporation (Dissolution)
Amendment Act, 1976

Repealed by ordin­
ance 18 of 2005

3 The Calicut Municipal Corporations 
(Extension of Time for 
Reconstitution) Act, 1976

4 The Kerala Municipal Corporations 
(Fifth Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

5 The Chalakudy and Malappuram 
Municipal Councils (Extension of 
Term of Office of Councillors) 
Act, 1976

Repealed by ordin­
ance 18 of 2005

6 The Kerala Tolls Act, 1976
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Year Number Short Title Repeals

(1) (2) (3) (4)

1977
(contd.)

7 The Motor Vehicles (Kerala 
Amendment) Act, 1976

Repealed by ordin­
ance 18 of 2005

8 The Kerala Torts (Miscellaneous 
Provisions) Act, 1976

9 The Kerala Appropriation Act, 1977

10 The Kerala Appropriation (Vote on 
Account) Act, 1977

11 The Kerala Labour Welfare Fund 
Act, 1975

12 The Kerala Appropriation (No. 2) 
Act, 1977

13 The Kerala Appropriation (No. 3)
Act, 1977

14 The Calicut University (Amendment) 
Act, 1977

Repealed by ordin­
ance 18 of 2005

15 The Kerala Land Development 
Corporation Limited (Special 
Powers) Amendment Act, 1977

Repealed by ordin­
ance 18 of 2005

16 The Kerala Tax on Employment 
(Amendment) Act, 1977

Repealed by ordin­
ance 18 of 2005

17 The Kerala Debt Relief Act, 1977 Repealed by ordin­
ance 18 of 2005

18 The Sree Pandaravaka Lands (Vesting 
and Enfranchisement) Amendment 
Act, 1977

Repealed by ordin­
ance 18 of 2005

19 The Kerala Grandhasaala Sangham 
(Taking Over of Management) 
Act, 1977

20 The Engineering Technicians’ Co­
operative Societies (Acquisition and 
Transfer of Undertakings) Act, 1977

Repealed by ordin­
ance 18 of 2005

21 The Kerala Electricity Duty 
(Amendment) Act, 1977

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1977
(contd.)

22 The Payment of Salaries and 
Allowances (Amendment) Act, 1977

Repealed by ordin­
ance 18 of 2005

23 The University Laws (Amendment) 
Act, 1977

Repealed by ordin­
ance 18 of 2005

1978 1 The Kerala Appropriation Act, 1978

2 The Kerala Contingency Fund 
(Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005

3 The Irrigation Laws (Amendment) 
Act, 1978

Repealed by ordin­
ance 18 of 2005

4 The Prohibition (Amendment)
Act, 1978

Repealed by ordin­
ance 18 of 2005

5 The Kerala Private Forests (Vesting 
and Assignment) Amendment 
Act, 1978

6 , The Kerala Panchayats (Amendment) 
Act, 1978

Repealed by ordin­
ance 18 of 2005

7 The Kerala Municipalities (Amendment) 
Act, 1978

Repealed by ordin­
ance 18 of 2005

8 The Kerala Co-operative Land 
Mortgage Banks (Amendment) 
Act, 1978

Repealed by ordin­
ance 18 of 2005

9 The Kerala Municipal Councils 
(Extension of Term of Office of 
Councillors) Act, 1978

Repealed by ordin­
ance 18 of 2005

10 The Trivandrum Municipal
Corporation (Dissolution)
Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005

11 The Calicut Municipal Corporation 
(Extension of Time for Re­
constitution) Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005

12 The Kerala Municipal Corporations 
(Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1978
(contd.)

13 The Kerala Land Reforms 
(Amendment) Act, 1978

14 The Gunivayoor Devaswom Act, 1978

15 The Valiamma Thampuran 
Kovilakam Estate and the Palace 
Fund Partition and the Kerala Joint 
Hindu Family System (Abolition) 
Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005

16 The Kerala Panchayats (Second 
Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005

17 The Kerala Appropriation (Vote on 
Account) Act, 1978

18 The Kerala Appropriation (No. 2)
Act, 1978

19 The Kerala Chitties (Amendment)
Act, 1978

Repealed by ordin­
ance 18 of 2005

20 The Kerala Additional Sales Tax 
Act, 1978

Repealed by Act 
8 of 1992

21 The Kerala General Sales Tax 
(Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005

22 The Kerala Appropriation (No. 3) 
Act, 1978

23 The University Laws (Amendment) 
Act, 1978

Repealed by ordin­
ance 18 of 2005

24 The Kerala Municipal Councils 
(Extension of Term of Office of 
Councillors) Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005

25 The Trivandrum Municipal
Corporation (Dissolution) Second 
Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1978 
(contd.)

26 The Calicut Municipal Corporation 
(Extension of Time for Reconstitu­
tion) Second Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005

27 The Kerala Municipal Corporations 
(Second Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005

28 The Local Authorities Laws 
(Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005

29 The Kerala Forest Produce (Fixation 
of Selling Price) Act, 1978

30 The Kerala Public Service Commission 
(Additional Functions as Respects 
the Services Under Local Autho­
rities) Amendment Act, 1978

Repealed by ordin­
ance 18 of 2005

31 The Toddy Workers Welfare Fund 
(Amendment) Act, 1978

1979 1 The Kerala Payment of Subsistence 
Allowance (Amendment) Act, 1978

Repealed by ordin­
ance 18 of 2005

2 The Kerala Appropriation Act, 1979

3 The Kerala Contingency Fund 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

4 The Legislative Assembly (Removal 
of Disqualifications) (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

5 The Kerala Essential Articles Control 
(Temporary Powers) Continuance 
Act, 1979

6 The Kerala Cashew Factories 
(Requisitioning) Act. 1979

7 The Kerala Municipal Councils 
(Extension of Term of Office of 
Councillors) Act, 1979
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Year Number Short Title Repeals

(1) (2) (3) (4)

1979 
(contd.)

8 The Trivandrum Municipal 
Corporation (Dissolution)
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

9 The Calicut Municipal Corporation 
(Extension of Time for Reconstitu­
tion) Amendment Act, 1979

Repealed by ordin­
ance 18 of 2005

10 The Kerala Municipal Corporation 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

11 The Kerala Municipalities 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

12 The Tirur Municipal Council 
(Extension of Term of Office of 
Councillors) Act, 1979

Repealed by ordin­
ance 18 of 2005

13 The Kerala Municipalities (Second 
Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

14 The Silent Valley Protected Area 
(Protection of Ecological Balance) 
Act, 1979

15 The Kerala Appropriation (Vote on 
Account) Act, 1979

16 The Kerala Additional Sales Tax 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

17 The Payment of Salaries and 
Allowances (Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

18 The Kerala Appropriation (No. 2) 
Act, 1979

19 The University Laws (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

4 20 The Kerala Public Services 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

21 The Calicut University (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1979 
(contd.)

22 The Payment of Salaries and 
Allowances (Second Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

23 The University Laws (Second 
Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

24 The Kerala Appropriation (No. 3) 
Act, 1979

25 The Kanam Tenancy Abolition 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

26 The Kanam Tenancy Abolition 
(Second Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

27 The Kerala Land Reforms 
(Amendment) Act. 1979

28 The Kerala Debt Relief (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

29 The Kerala Payment of Arrears of 
rent in Instalments Act, 1979

Repealed by ordin­
ance 18 of 2005

30 The Industrial Disputes (Kerala 
Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

31 The Kerala Municipalities (Third 
Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

32 The Kerala Panchayats (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

33 The Kerala Police (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

34 The Kerala Shops and Commercial 
Establishments (Amendment) 
Act, 1979

Repealed by ordin­
ance 18 of 2005

35 The Kerala Industrial Establishments 
(National and Festival Holidays) 
(Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005
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34/815/2016—7

Year Number Short Title Repeals

(1) (2) (3) (4)

1979 
(contd.)

36 The Kerala Police (Second 
Amendment) Act, 1979

Repealed by ordin­
ance 18 of 2005

1980 1 The Kerala Appropriation Act, 1980

2 The Kerala University (Amendment) 
Act, 1980

Repealed by ordin­
ance 18 of 2005

3 The Kottayam Electric Supply Agency 
(Undertaking) Acquisition Act, 1980

Repealed by ordin­
ance 18 of 2005

4 The Kerala Appropriation (Vote on 
Account) Act, 1980

5 The Payment of Salaries and 
Allowances (Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

6 The Calicut University (Amendment) 
Act, 1980

Repealed by ordin­
ance 18 of 2005

7 The Kerala District Administration
Act, 1979

Repealed by
Act 13 of 1994

8 The Kerala Appropriation (No. 2) 
Act, 1980

9 The Kerala Appropriation (No. 3) 
Act, 1980

10 The Kerala Appropriation (No. 4) 
Act, 1980

11 The Kerala Appropriation (No. 5) 
Act, 1980

12 The Kerala Appropriation (No. 6) 
Act, 1980

13 The Kerala Appropriation (No. 7) 
Act, 1980

14 The Kerala Appropriation (No. 8) 
Act, 1980

15 The Kerala Agricultural University 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1980 
(contd.)

16 The Kerala Grants and Leases 
(Modification of Rights) Act. 1980

17 The Agricultural Income Tax 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

18 The Kerala Plantation Tax 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

19 The Kerala General Sales Tax 
(Amendment) Act. 1980

Repealed by ordin­
ance 18 of 2005

20 The Kerala Headload Workers 
Act. 1980

21 The Kerala Advocates Welfare Fund 
Act. 1980

1981 1 The Kerala Appropriation (No. 9) 
Act, 1980

2 The Madras Commercial Crops 
Markets (Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

3 The Kerala Land Acquisition 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

4 The Kerala Municipalities
(Amendment) Act. 1980

Repealed by ordin­
ance 18 of 2005

5 The Kerala Forest (Amendment) 
Act, 1980

Repealed by ordin­
ance 18 of 2005

6 The Kerala Building Tax 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

7 The Kerala Fishermen Welfare 
Societies Act, 1980

8 The Kanam Tenancy Abolition 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

9 The Kerala Relief Undertakings 
(Special provisions) Amendment 
Act, 1980
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* Title Changed by Act 5 of 1983

Year Number Short Title Repeals

(1) (2) (3) (4)

1981 
(contd.)

10 The Kerala Marine Fishing Regulation 
Act, 1980

11 The Madras Hindu Religious and 
Charitable Endowments 
(Amendment) Act, 1980

Repealed by ordin­
ance 18 of 2005

12 The Kerala Appropriation Act, 1981

13 The Kerala Appropriation (Vote on 
Account) Act, 1981

*14 The Kerala Raw Cashewnuts 
(Procurement and Distribution) 
Act, 1981

Repealed by ordin­
ance 18 of 2005

15 The Payment of Rajabhogam to 
Thekkemadam Swamiyar
Mathapram (Abolition) Act, 1980

16 The Payment of Salaries and 
Allowances (Amendment) Act, 1981

Repealed by ordin­
ance 18 of 2005

17 The Kerala Service Inam Lands 
(Vesting and Enfranchisement) 
Act, 1981

18 The Kerala Appropriation (No. 2) 
Act, 1981

19 The Kerala Land Reforms 
(Amendment) Act, 1981

20 The Kerala Private Forests (Vesting 
and Assignment) (Amendment) 
Act, 1981

21 The Kerala State Housing Board 
(Amendment) Act, 1981

Repealed by ordin­
ance 18 of 2005

22 The Kerala Appropriation (No. 3) 
Act, 1981
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Year Number Short Title Repeals

(1) (2) (3) (4)

1981 
(contd.)

23 The Kerala General Sales Tax 
(Amendment) Act, 1981

Repealed by ordin­
ance 18 of 2005

24 The Kerala Slum Areas (Improvement 
and Clearance) Act, 1981

25 The Kerala Plantation Tax 
(Amendment) Act, 1981

Repealed by ordin­
ance 18 of 2005

26 The Agricultural Income Tax 
(Amendment) Act, 1981

Repealed by ordin­
ance 18 of 2005

27 The Kerala Requisitioning and 
Acquisition of Property Act, 1981

1982 1 The Kerala Appropriation Act, 1982

2 The Payment of Salaries and 
Allowances (Amendment) Act, 1982

Repealed by ordin­
ance 18 of 2005

3 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 1982

Repealed by ordin­
ance 18 of 2005

1983 1 The Kerala Appropriation Act, 1983

2 The Kerala Appropriation (Vote on 
Account) Act, 1983

3 The Kerala General Sales Tax 
(Amendment) Act, 1983

Repealed by ordin­
ance 18 of 2005

4 The Agricultural Income Tax 
(Amendment) Act, 1983

Repealed by ordin­
ance 18 of 2005

5 The Kerala Raw Cashewnuts 
(Procurement and Distribution) 
Amendment Act, 1983

Repealed by ordin­
ance 18 of 2005

6 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 1983

Repealed by ordin­
ance 18 of 2005

7 The Electricity (Supply) Kerala 
Amendment Act, 1983

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1983 
(contd.)

8 The Kerala Co-operative Land 
Mortgage Banks (Amendment) 
Act, 1983

Repealed by ordin­
ance 18 of 2005

9 The Kerala Appropriation (No. 2) 
Act, 1983

10 The Kerala Appropriation (No. 3) 
Act, 1983

11 The Kerala Appropriation (No. 4) 
Act, 1983

12 The Kerala Appropriation (No. 5) 
Act, 1983

13 The Kerala Appropriation (No. 6) 
Act 1983

14 The Kerala Appropriation (No. 7) 
Act, 1983

15 The Kerala Appropriation (No. 8) 
Act, 1983

16 The Kerala Appropriation (No. 9) Act, 
1983

17 The Kerala Appropriation (No. 10) 
Act, 1983

18 The Kerala Contingency Fund 
(Amendment) Act, 1983

Repealed by ordin­
ance 18 of 2005

19 The Kerala Finance Act, 1983

20 The Kerala Appropriation (No. 11) 
Act, 1983

1984 1 The Legislative Assembly (Removal 
of Disqualifications) Amendment 
Act, 1983

Repealed by ordin­
ance 18 of 2005

2 The Kerala Motor Vehicles (Taxation 
of Passengers and Goods) Revival 
and Special Provisions Act, 1983
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Year Number Short Title Repeals

(1) (2) (3) (4)
1984 

(contd.)
3 The Super Clays and Minerals Mining 

Company (Private) Limited, 
Acquisition of Undertakings 
Act, 1983

4 The Kerala Public . Services 
(Amendment) Act, 1983

Repealed by ordin­
ance 18 of 2005

5 The Kerala Apartment Ownership 
Act, 1983

6 The Kerala Public Men (Prevention of 
Corruption) Act, 1983

Repealed by Act 
24 of 1988

7 The Kerala Appropriation (No. 8) 
Act, 1984

8 The Kerala Appropriation (Vote on 
Account) Act, 1984

9 The Kerala Appropriation Act, 1984

10 The Kerala Appropriation (No. 2) 
Act, 1984

11 The Kerala Appropriation (No. 3)
Act. 1984

12 The Kerala Appropriation (No. 4) 
Act, 1984

13 The Kerala Appropriation (No. 5) 
Act, 1984

14 The Kerala Appropriation (No. 6) 
Act, 1984

15 The Kerala Appropriation (No. 7) 
Act, 1984

16 The Kerala Appropriation (No. 9) 
Act, 1984

17 The Kerala Finance Act, 1984

18 The Kerala Appropriation (No. 10) 
Act, 1984
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Year Number Short Title Repeals

(1) (2) (3) (4)

1984 
(contd.)

19 The Kerala Cashew Workers Relief 
and Welfare Fund Act, 1979

20 The Kerala State Co-operative 
Agricultural Development Banks 
Act, 1984

21 The Abkari (Amendment) Act, 1984 Repealed by ordin­
ance 18 of 2005

1985 1 The Kerala Appropriation Act, 1985

2 The Kerala Appropriation (No. 2) 
Act, 1985

3 The Kerala Appropriation (No. 3) 
Act, 1985

4 The Kerala Appropriation (No. 4) 
Act, 1985

5 The Kerala Appropriation (No. 5) 
Act, 1985

6 The Kerala Appropriation Act, 1985 
(Malayalam)

7 The Kerala Appropriation (Vote on 
Account) Act. 1985

8 The Kerala Fishermen Welfare 
Societies (Amendment) Act. 1985

Repealed by ordin­
ance 18 of 2005

9 The Kerala Education (Amendment) 
Act, 1985

Repealed by ordin­
ance 18 of 2005

10 The Kerala Provisional Collection of 
Revenue Recovery (Amendment) 
Act, 1985

11 The Kerala Municipalities
(Amendment) Act, 1985

Repealed by ordin­
ance 18 of 2005

12 The Gandhiji University Act, 1985

13 The Kerala Revenue Recovery 
(Amendment) Act, 1985

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1985 
(contd.)

14 The Kerala Finance Act, 1985

15 The Kerala Appropriation (No. 2) 
Act, 1985 (Malayalam)

16 The Kerala Appropriation (No. 3) 
Act, 1985 (Malayalam)

17 The Kerala Appropriation (No. 4) 
Act, 1985 (Malayalam)

18 The Kerala Appropriation (No. 5) 
Act, 1985 (Malayalam)

19 The Kerala Appropriation (No. 6) 
Act, 1985 (Malayalam)

20 The Kerala Appropriation (No. 7) 
Act, 1985 (Malayalam)

21 The Kerala Motor Transport Worker’s 
Welfare Fund Act, 1985

22 The Kerala State Co-operative 
Agricultural Development Banks 
(Amendment) Act, 1985

Repealed by ordin­
ance 18 of 2005

23 The Kerala Appropriation (No. 8) 
Act, 1985

24 The Payment of Salaries and 
Allowances (Amendment) Act, 1985

Repealed by ordin­
ance 18 of 2005

25 The Kerala Cashew Factories 
(Acquisition) Amendment
Act, 1985

Repealed by ordin­
ance 18 of 2005

26 The Kerala Cashew Factories 
(Requisitioning) Amendment 
Act, 1985

Repealed by ordin­
ance 18 of 2005

27 The Kerala Sick Textile Undertakings 
(Acqusition and Transfer of 
Undertakings) Act, 1985 (Malayalam)
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Year Number Short Title Repeals

(1) (2) (3) (4)

1985 
(contd.)

28 The Land Acquisition (Kerala 
Amendment) Act, 1985

Repealed by ordin­
ance 18 of 2005

29 The University Laws (Amendment) 
Act. 1985

Repealed by ordin­
ance 18 of 2005

30 The Kerala Fishermen’s Welfare Fund
Act, 1985

1986 1 The Kerala Appropriation Act, 1986

2 The Kerala Appropriation (Vote on 
Account) Act, 1986

3 The Kerala Appropriation (No. 2) 
Act, 1986

4 The Kerala Appropriation (No. 3) 
Act, 1986

5 The Kerala Appropriation (No. 4) 
Act, 1986

6 The Kerala Appropriation (No. 5) 
Act, 1986

7 The Kerala Finance Act, 1986

8 The Kerala Marine Fishing Regulation 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

9 The Kerala Appropriation (No. 6) 
Act, 1986

10 The Kerala Appropriation (No. 7) 
Act, 1986

11 The Kerala Appropriation (No. 8) 
Act, 1986

12 The Kerala Appropriation (No. 9) 
Act, 1986

13 The Kerala Essential Articles Control
Act, 1986
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Year Number Short Title Repeals

(1) (2) (3) (4)

1986
(contd.)

14 The Kerala Water Supply and 
Sewerage Act, 1986

15 The Kerala Grandhasala Sangham 
(Taking over of Management) 
Amendment Act, 1986

Repealed by ordin­
ance 18 of 2005

16 The Payment of Salaries and 
Allowances (Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

17 The Kerala Appropriation (No. 10) 
Act, 1986

18 The Kerala Survey and Boundaries 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

19 The Kerala Public Buildings (Eviction 
of Unauthorised Occupants) 
Amendment Act. 1986

Repealed by ordin­
ance 18 of 2005

20 The Kerala Forest (Amendment) 
Act, 1986

Repealed by ordin­
ance 18 of 2005

21 The Kerala General Sales Tax 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

22 The Gandhiji University (Amendment) 
Act, 1986

Repealed by ordin­
ance 18 of 2005

23 The Gandhiji University (Second 
Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

24 The University Laws (Amendment) 
Act, 1986

Repealed by ordin­
ance 18 of 2005

25 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

26 The Kerala Fishermen Welfare 
Societies (Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

27 The Kerala Agricultural University 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

28 The Kerala Marine Fishing Regulation 
(Second Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005



103

Year Number Short Title Repeals

(1) (2) (3) (4)

1986 
(contd.)

29 The Kerala Co-operative Societies 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

30 The Kerala Money Lenders 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

31 The Cochin University of Science and 
Technology Act, 1986

32 The Kerala Advocates’ Welfare Fund 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

33 The Kerala Civil Courts (Amendment) 
Act, 1986

Repealed by ordin­
ance 18 of 2005

34 The Kerala Tolls (Amendment) 
Act, 1986

Repealed by ordin­
ance 18 of 2005

35 The Kerala Preservation of Trees 
Act, 1986

Section 4 
Repealed by 
Act 46 of 2005

36 The Kerala Private Forests (Vesting 
and Assignment) Amendment 
Act, 1986

Repealed by ordin­
ance 18 of 2005

37 The Kerala Command Areas 
Development Act, 1986

1987 1 The Kerala Labour Welfare Fund 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

2 The Kerala Municipalities
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

3 The Town Planning Laws 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

4 The Kerala Municipal Corporations 
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

5 The Kerala Municipalities (Second 
Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1987 
(contd.)

6 The Kerala Payment of Pension to
Members of Legislature
(Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

7 The Kerala Payment of Pension to 
Members of Legislature (Second 
Amendment) Act, 1986

Repealed by ordin­
ance 18 of 2005

8 The Kerala Appropriation (No. 11) 
Act, 1986 (Malayalam)

9 The Kerala Appropriation Act, 1987 
(Malayalam)

10 The Kerala Municipalities 
(Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

11 The Kerala Municipal Laws 
(Amendment) Amending Act, 1987

Repealed by ordin­
ance 18 of 2005

12 The Kerala Appropriation (Vote on 
Account) Act, 1987 (Malayalam)

13 The Gandhiji University (Amendment) 
Act, 1987

Repealed by ordin­
ance 18 of 2005

14 The Local Authorities Laws 
(Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

15 The Kerala Fishermen's Welfare Fund 
(Amendment) Act. 1987

Repealed by ordin­
ance 18 of 2005

16 The Kerala Money Lenders 
(Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

17 The Kerala Appropriation (No. 2) 
Act, 1987 (Malayalam)

18 The Kerala Finance Act, 1987

19 The Kerala Co-operative Societies 
(Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1987 
(contd.)

20 The Kerala High Court (Amendment) 
Act, 1987

Repealed by ordin­
ance 18 of 2005

21 The Code of Criminal Procedure 
(Kerala Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

22 The Kerala Panchayats (Amendment) 
Act, 1987

Repealed by ordin­
ance 18 of 2005

23 The Kerala Municipalities (Second 
Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

24 The Kerala Municipal Corporations 
(Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

25 The Kerala Municipal Laws Amend­
ment (Second Amending) Act, 1987

Repealed by ordin­
ance 18 of 2005

26 The Kerala Appropriation (No. 3) 
Act, 1987 (Malayalam)

27 The Kerala Appropriation (No. 4) 
Act, 1987 (Malayalam)

28 The Kerala Appropriation (No. 5) 
Act, 1987 (Malayalam)

29 The Kerala Appropriation (No. 6) Act, 
1987 (Malayalam)

30 The Kerala Appropriation (No. 7) 
Act, 1987 (Malayalam)

31 The Kerala Appropriation (No. 8) 
Act, 1987 (Malayalam)

32 The Kerala Appropriation (No. 9) Act, 
1987 (Malayalam)

33 The Payment of Salaries and 
Allowances (Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

34 The Kerala Coir Workers’ Welfare 
Fund Act, 1987



106

Year Number Short Title Repeals

(1) (2) (3) (4)

1988 1 The Code of Civil Procedure (Kerala 
Amendment) Act, 1987

Repealed by ordin­
ance 18 of 2005

2 The Kerala Cashew Workers Relief 
and Welfare Fund (Amendment) 
Act, 1987

Repealed by ordin­
ance 18 of 2005

3 The Kerala Appropriation (Vote on 
Account) Act, 1988 (Malayalam)

4 The Kerala Appropriation Act, 1988 
(Malayalam)

5 The Kerala Raw Cashewnuts 
(Marketing and Transport and 
Fixation of Minimum Price) 
Amendment Act, 1988

Repealed by ordin­
ance 18 of 2005

6 The Kerala General Sales Tax 
(Amendment) Act, 1988

Repealed by ordin­
ance 18 of 2005

7 The Kerala Co-operative Societies 
(Amendment) Act, 1988

Repealed by ordin­
ance 18 of 2005

8 The Local Authorities Laws 
(Amendment) Act, 1988

Repealed by ordin­
ance 18 of 2005

9 The Kerala Municipal Laws 
Amendment (Amending) Act, 1988

Repealed by ordin­
ance 18 of 2005

10 The Kerala State Housing Board 
(Amendment) Act, 1988

Repealed by ordin­
ance 18 of 2005

11 The Gandhiji University (Amendment 
and Special Provisions) Act, 1988

Repealed by ordin­
ance 18 of 2005

12 The Mahatma Gandhi University 
(Amendment) Act. 1988

Repealed by ordin­
ance 18 of 2005

13 The Gandhiji University (Dissolution 
of the Senate and the Syndicate) 
Act, 1988

14 The Kerala Stamp (Amendment) 
Act, 1988

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1988 
(contd.)

15 The Kerala Public Service 
Commission (Additional Functions 
as respects the Service under Local 
Authorities) Amendment Act, 1988

Repealed by ordin­
ance 18 of 2005

16 The Kerala Public Service 
Commission (Additional Functions 
as respects certain Corporations and 
Companies) Amendment Act, 1988

Repealed by ordin­
ance 18 of 2005

17 The Kerala Finance Act. 1988

18 The Kerala Appropriation (No. 2) 
Act, 1988 (Malayalam)

19 The Kerala Motor Transport Workers’ 
Payment of Fair Wages 
(Amendment) Act, 1988

Repealed by ordin­
ance 18 of 2005

20 The Kerala Grandhasala Sangham 
(Taking over of Management) 
Amendment Act, 1988

Repealed by ordin­
ance 18 of 2005

21 The Kerala Corneal Grafting 
(Amendment) Act, 1988

Repealed by ordin­
ance 18 of 2005

22 The Kerala Appropriation (No. 3) 
Act, 1988 (Malayalam)

23 The Kerala Anatomy (Amendment)
Act, 1988

24 The Kerala Public Men’s Corruption 
(Investigation and Inquiries) 
Act, 1987

Repealed by ordin­
ance 18 of 2005

1989 1 The Kerala Khadi Workers Welfare 
Fund Act, 1989

2 The Kerala Handloom Workers 
Welfare Fund Act, 1989
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Year Number Short Title Repeals

(1) (2) (3) (4)

1989 
(contd.)

3 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

4 The Local Authorities Laws 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

5 The Cochin University of Science and 
Technology (Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

6 The Kerala Agricultural University 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

7 The Kerala Public Men’s Corruption 
(Investigations and Inquiries) 
Amendment Act, 1989

Repealed by ordin­
ance 18 of 2005

8 The Kerala Forest (Amendment) 
Act, 1989

Repealed by ordin­
ance 18 of 2005

9 The Kerala Forest Produce (Fixation 
of Selling Price) Amendment 
Act, 1989

Repealed by ordin­
ance 18 of 2005

10 The Kerala Electricity Duty 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

11 The Kerala General Sales Tax 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

12 The Kerala Appropriation Act, 1989

13 The Kerala Appropriation (No. 2) 
Act, 1989

14 The Kerala Appropriation (Vote on 
Account) Act, 1989

15 The Kerala Public Libraries (Kerala 
Grandhsala Sanghom) Act, 1989

16 The Kerala Land Reforms 
(Amendment) Act, 1989

17 The University Laws (Amendment) 
Act, 1989

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1989 
(contd.)

18 The Kerala State Rural Development 
Board (Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

19 The Abkari Workers Welfare Fund
Act, 1989

20 The Kerala Construction Workers 
Welfare Fund Act, 1989

21 The Kerala Advocates Welfare Fund 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

22 The Kerala Electricity Surcharge 
(Levy and Collection) Act, 1989

23 The Kerala Finance Act, 1989

24 The Kerala Appropriation (No. 3) 
Act, 1989

25 The Kerala Appropriation (No. 4) 
Act, 1989

26 The Kerala Appropriation (No. 5) 
Act, 1989

27 The Kerala Appropriation (No. 6) 
Act, 1989

28 The Kerala Appropriation (No. 7) 
Act, 1989

29 The Kerala Appropriation (No. 8) 
Act, 1989

30 The Kerala Appropriation (No. 9) 
Act, 1989

31 The Kerala Appropriation (No. 10) 
Act, 1989

- *

32 The Kerala Appropriation (No. 11) 
Act, 1989

33 The Payment of Salaries and 
Allowances (Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005



110

Year Number Short Title Repeals

(1) (2) (3) (4)

1989 
(contd.)

34 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

35 The Kerala District Administration 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

36 The Kerala High Court (Amendment) 
Act, 1989

Repealed by ordin­
ance 18 of 2005

1990 1 The Kerala Casual Temporary and 
Badli Workers (Wages) Act, 1989

2 The Kerala Land Reforms (Second 
Amendment) Act, 1989

3 The Kerala General Sales Tax 
(Amendment) Act, 1989

Repealed by ordin­
ance 18 of 2005

4 The Kerala Appropriation Act, 1990

5 The Kerala Tolls (Amendment) 
Act, 1990

Repealed by ordin­
ance 18 of 2005

6 The Kerala Agricultural Workers 
(Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

7 The Kerala Civil Courts (Amendment) 
Act, 1990

Repealed by ordin­
ance 18 of 2005

8 The Kerala Small Cause Courts 
(Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

9 The Kerala Cashew Workers’ Relief 
and Welfare Fund (Amendment) 
Act, 1990

Repealed by ordin­
ance 18 of 2005

10 The Kerala Sick Textile Undertakings 
(Acquisition and Transfer of 
Undertakings) Amendment Act, 1990

11 The Kerala Appropriation (No. 2) 
Act, 1990

12 The Kerala Appropriation (Vote on 
Account) Act, 1990
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Year Number Short Title Repeals

(1) (2) (3) (4)

1990 
(contd.)

13 The Kerala Public Service 
Commission (Additional Functions 
as Respects the Kerala State 
Road Transport Corporation) 
(Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

14 The Travancore Cochin Hindu 
Religious Institutions (Amendment) 
Act, 1990

Repealed by ordin­
ance 18 of 2005

15 The Travancore Cochin Hindu 
Religious Institutions (Second 
Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

16 The University Laws (Amendment) 
Act, 1990

Repealed by ordin­
ance 18 of 2005

17 The Cochin University of Science and 
Technology (Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

18 The Kerala District Administration 
(Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

19 The Kerala State Co-operative 
Agricultural Development Banks 
(Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

20 The Travancore Cochin Hindu 
Religious Institutions (Third 
Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

21 The Kerala Appropriation (No. 3) 
Act, 1990

22 The Kerala Finance Act, 1990

23 The Kerala Appropriation (No. 4) 
Act, 1990

24 The Kerala Industrial Establishments 
(National and Festival Holidays) 
Amendment Act, 1990

Repealed by ordin­
ance 18 of 2005

25 The Kerala Relief Undertakings 
(Special Provisions) Amendment 
Act, 1990

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1991 1 The Kerala Building Tax (Amendment) 
Act, 1990

Repealed by ordin­
ance 18 of 2005

2 The Payment of Salaries and 
Allowances (Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

3 The Travancore-Cochin Hindu 
Religious Institutions (Fourth 
Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

4 The Kerala State Housing Board 
(Amendment) Act, 1990

Repealed by ordin­
ance 18 of 2005

5 The Kerala Public Men’s Corruption 
(Investigations and Inquiries) 
Amendment Act, 1990

Repealed by ordin­
ance 18 of 2005

6 The Kerala Court Fees and Suits 
Valuation (Amendment) Act, 1991

Repealed by ordin­
ance 18 of 2005

7 The Kerala Appropriation Act, 1991

8 The Kerala Appropriation (No. 2) 
Act, 1991

9 The Kerala Appropriation (No. 3) 
Act, 1991

10 The Kerala Appropriation (No. 4) 
Act, 1991

11 The Kerala Appropriation (No. 5) 
Act, 1991

12 The Kerala Appropriation (No. 6) 
Act, 1991

13 The Kerala Appropriation (No. 7) 
Act, 1991

14 The Kerala Appropriation (Vote on 
Account) Act, 1991

15 The Kerala Agricultural Income Tax
Act, 1991

Amended Kerala 
Act 22 of 1960
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Year Number Short Title Repeals

(1) (2) (3) (4)

1991 
(contd.)

16 The Kerala Stamp (Amendment) 
Act, 1991

Repealed by ordin­
ance 18 of 2005

17 The Kerala Registration of Tourist 
Trade Act, 1991

18 The Kerala Appropriation (Vote on 
Account No. 2) Act. 1991

19 The Kerala Provisional Collection of 
Revenues (Amendment) Act, 1991

Repealed by ordin­
ance 18 of 2005

20 The Kerala Appropriation (No. 8) 
Act, 1991

21 The Kerala District Administration 
(Amendment) Act. 1991

Repealed by ordin­
ance 18 of 2005

22 The Kerala Panchayats (Amendment) 
Act, 1991

Repealed by ordin­
ance 18 of 2005

23 The Kerala Finance Act, 1991

24 The Kerala Appropriation (No. 9) 
Act, 1991

25 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 1991

Repealed by ordin­
ance 18 of 2005

26 The Payment of Salaries and 
Allowances (Second Amendment) 
Act, 1991

Repealed by ordin­
ance 18 of 2005

27 The Kerala Public Libraries (Kerala 
Grandhasala Sangham) Amendment 
Act, 1991

Repealed by ordin­
ance 18 of 2005

1992 1 The Kerala Appropriation Act, 1992

2 The Kerala Appropriation (Vote on 
Account) Act, 1992

3 The Kerala Building Tax (Amendment) 
Act, 1992

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1992 
(contd.)

4 The Kerala Public Men’s Corruption 
(Investigations and Inquiries) 
Amendment Act, 1992

Repealed by ordin­
ance 18 of 2005

5 . The Kerala Co-operative Societies 
(Amendment) Act, 1992

Repealed by ordin­
ance 18 of 2005

6 The Kerala Appropriation (No. 2) 
Act, 1992

7 The Kerala Appropriation (No. 3) 
Act, 1992

8 The Kerala Finance Act, 1992

9 The Payment of Salaries and 
Allowances (Amendment) Act, 1992

Repealed by ordin­
ance 18 of 2005

1993 1 The Kerala Appropriation Act, 1993

2 The Kerala Forest (Amendment) 
Act, 1993

Repealed by ordin­
ance 18 of 2005

3 The Kerala Industrial Infrastructure 
Development Act, 1993 • *

4 The Kerala Municipalities 
(Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

5 The Kerala Municipal Corporation 
(Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

6 The Kerala Water Supply and 
Sewerage (Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

7 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

8 The Kerala Advocates’ Welfare Fund 
(Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

9 The Kerala Appropriation (No. 2) 
Act, 1993

10 The Kerala Appropriation (Vote on 
Account) Act, 1993
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Year Number Short Title Repeals

(1) (2) (3) (4)

1993 
(contd.)

11 The Kerala State Commission for 
Backward Classes Act, 1993

12 The Motor Vehicles (Kerala 
Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

13 The Kerala Finance Act, 1993

14 The Kerala Appropriation (No. 3) 
Act, 1993

15 The Kerala Appropriation (No. 4) 
Act, 1993

16 The Kerala Co-operative Societies 
(Amendment) Act, 1993

Repealed by ordin­
ance 18 of 2005

1994 1 The Kerala Appropriation Act, 1994

2 The University Laws (Amendment) 
Act, 1994

Repealed by ordin­
ance 18 of 2005

3 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 1994

Repealed by ordin­
ance 18 of 2005

4 The Kerala Local Authorities 
(Constitution and Preparation of 
Electoral Rolls) Act, 1994

5 The Sree Sankaracharya University of 
Sanskrit Act, 1994

6 The Kerala Essential Services
Maintenance Act, 1994

7 The Kerala Labour Welfare Fund 
(Amendment) Act, 1994

Repealed by ordin­
ance 18 of 2005

8 The Kerala Headload Workers 
(Amendment) Act, 1994

Repealed by ordin­
ance 18 of 2005

9 The Kerala Appropriation (No. 2) 
Act, 1994
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♦ (Preamble of the Act changed as ‘goods’ by Act 23 of 1996 instead of ‘Motor Vehicles’)

Year Number Short Title Repeals

(1) (2) (3) (4)

1994 
(contd.)

10 The Kerala Appropriation (Vote on 
Account) Act, 1994

11 The Payment of Salaries and 
Allowances (Amendment) Act, 1994

Repealed by ordin­
ance 18 of 2005

12 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 1994

Repealed by ordin­
ance 18 of 2005

13 The Kerala Panchayat Raj Act, 1994

14 The Kerala Local Fund Audit
Act, 1994

15 *The Kerala Tax on Entry of Motor 
Vehicles into Local Areas Act, 1994

16 The Kerala Tailoring Workers Welfare 
Fund Act, 1994

17 The Kerala Contingency Fund 
(Amendment) Act, 1994

Repealed by ordin­
ance 18 of 2005

18 The Kerala Appropriation (No. 3) 
Act, 1994

19 The Kerala Finance Act, 1994

20 The Kerala Municipalities Act, 1994

21 The Kerala Appropriation (No. 4) 
Act, 1994

22 The Kerala Survey and Boundaries 
(Amendment) Act, 1994

Repealed by ordin­
ance 18 of 2005

1995 1 The Kerala Appropriation Act, 1995

2 The Kerala Appropriation (Vote on 
Account) Act, 1995
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Year Number Short Title Repeals

(1) (2) (3) (4)

1995 
(contd.)

3 The Kerala Agricultural University 
(Amendment) Act, 1995

Repealed by ordin­
ance 18 of 2005

4 The Kerala Appropriation (No. 2) 
Act, 1995

5 The Kerala Finance Act, 1995

6 The Kerala Co-operative Societies 
(Amendment) Act, 1995

Repealed by ordin­
ance 18 of 2005

7 The Kerala Panchayath Raj 
(Amendment) Act, 1995

8 The Kerala Municipality (Amendment) 
Act, 1995

9 The University Laws (Amendment) 
Act, 1995

Repealed by ordin­
ance 18 of 2005

10 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 1995

Repealed by ordin­
ance 18 of 2005

11 The Kerala General Sales Tax 
(Amendment) Act, 1995

Repealed by ordin­
ance 18 of 2005

12 The Abkari (Amendment) Act, 1995 Repealed by ordin­
ance 18 of 2005

13 The Kerala Appropriation (No. 3)
Act, 1995

14 The Kerala Cashew Factories 
(Acquisition) Amendment Act, 1995

Repealed by ordin­
ance 18 of 2005

15 The Kerala Advocates’ Welfare Fund 
(Amendment) Act, 1995

Repealed by ordin­
ance 18 of 2005

16 The Kerala State Backward Classes 
(Reservation of Appointments or 
posts in the Services under the 
State) Act, 1995

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1995
(contd.)

17 The Kerala Women’s Commission 
Act, 1995

18 The Kerala Beedi and Cigar Workers 
Welfare Fund Act, 1995

1996 1 The Kerala Appropriation Act, 1996

2 The Kerala Appropriation (Vote on 
Account) Act, 1996

3 The Kerala Toddy Workers’ Welfare 
Fund (Amendment) Act, 1996

Repealed by ordin­
ance 18 of 2005

4 The Abkari (Amendment) Act, 1996 Repealed by ordin­
ance 18 of 2005

5 The Kerala Public Service Commission 
(Additional Functions as Respects 
Certain Societies) Act, 1996

6 The Kerala Civil Courts (Amendment) 
Act, 1996

Repealed by ordin­
ance 18 of 2005

7 The Kerala Panchayat Raj 
(Amendment) Act, 1996

Repealed by ordin­
ance 18 of 2005

8 The Kerala Municipality (Amendment) 
Act, 1996

Repealed by ordin­
ance 18 of 2005

9 The Kerala Appropriation (Vote on 
Account No. 2) Act, 1996

10 The Kerala Appropriation (No. 2) 
Act, 1996

11 The Kerala (Scheduled Castes and 
Scheduled Tribes) Regulation of 
Issue of Community Certificates 
Act, 1996

12 The Kerala Appropriation (No. 3) 
Act, 1996

13 The Kerala Appropriation (No. 4) 
Act, 1996
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Year Number Short Title Repeals

(1) (2) (3) (4)

1996 
(contd.)

14 The Kerala Appropriation (No. 5) 
Act, 1996

15 The Kerala Appropriation (No. 6) 
Act, 1996

16 The Kerala Appropriation (No. 7) 
Act, 1996

17 The Kerala Appropriation (No. 8) 
Act, 1996

18 The Kerala Appropriation (No. 9) 
Act, 1996

19 The Kerala Appropriation (No. 10) 
Act, 1996

20 The Kerala Appropriation (No. 11) 
Act, 1996

21 The Kerala Appropriation (No. 12) 
Act, 1996

22 The Kannur University Act, 1996

23 The Kerala Finance Act, 1996

1997 1 The Indian Succession (Kerala 
Amendment) Act, 1996

Repealed by ordin­
ance 18 of 2005

2 The Kerala Appropriation Act, 1997

3 The Kerala Appropriation (Vote on 
Account) Act, 1997

4 The Payment of Salaries and 
Allowances (Amendment) Act, 1997

Repealed by ordin­
ance 18 of 2005

5 The Kerala Motor Transport Workers’ 
Payment of Fair Wages 
(Amendment) Act, 1997

Repealed by ordin­
ance 18 of 2005

6 The Kerala Co-operative Hospital 
Complex and the Academy of 
Medical Sciences (Taking over the 
Management) Act, 1997

Repealed by ordin­
ance 12 of 2001
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Year Number Short Title Repeals

(1) (2) (3) (4)

1997 
(contd.)

7 The Kerala Agricultural University 
(Amendment) Act, 1997

Repealed by ordin­
ance 18 of 2005

8 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act. 1997

Repealed by ordin­
ance 18 of 2005

9 The Co-operative Societies 
(Amendment) Act. 1997

Repealed by ordin­
ance 18 of 2005

10 The Kerala Finance Act, 1997

11 The Kerala Appropriation (No. 2) 
Act, 1997

12 The Kerala Appropriation (No. 3) 
Act, 1997

13 The Kerala Cutchi Memons Act, 1996

14 The Kerala Board of Revenue 
Abolition Act, 1996

15 The Kerala Co-operative Societies 
(Second Amendment) Act, 1997

Repealed by ordin­
ance 18 of 2005

16 The Abkari (Amendment) Act, 1997 Repealed by ordin­
ance 18 of 2005

17 The Sivagiri Mutt (Emergency 
Provisions) Act, 1997

Repealed by ordin­
ance 18 of 2005

18 The Kerala Appropriation (No.4) 
Act, 1997

1998 1 The Kerala Public Libraries (Kerala 
Grandhasala Sangham) Amendment 
Act, 1997

Repealed by ordin­
ance 18 of 2005

2 The Calicut University (Amendment) 
Act, 1997

Repealed by ordin­
ance 18 of 2005

3 The Pre-Degree Course (Abolition) 
Act, 1997

4 The Kerala Appropriation (Vote on 
Account) Act, 1998
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Year Number Short Title Repeals

(1) (2) (3) (4)

1998 
(contd.)

5 The Kerala Stay of Eviction 
Proceedings Act, 1998

Repealed by ordin­
ance 18 of 2005

6 The Kerala Appropriation Act, 1998

7 The Guruvayoor Devaswom 
(Amendment) Act, 1998

Repealed by ordin­
ance 18 of 2005

8 The Kerala Panchayat Raj 
(Amendment) Act, 1998

Repealed by ordin­
ance 18 of 2005

9 The Kerala Coir Workers’ Welfare 
Fund (Amendment) Act, 1998

Repealed by ordin­
ance 18 of 2005

10 The Kerala Prohibition of Ragging 
Act, 1998

11 The Kannur University (Amendment) 
Act, 1998

Repealed by ordin­
ance 18 of 2005

12 The Kerala Revocation of Arbitration 
Clauses and Re-opening of Awards 
Act, 1998

13 The Kerala Appropriation (No. 2) 
Act, 1998

14 The Kerala Finance Act, 1998

15 The Kerala Appropriation (No. 3) 
Act, 1998

16 The Kerala Ration Dealers Welfare 
Fund Act, 1998

17 The Kerala Bamboo, Kattuvalli and 
Pandanus Leaf Workers Welfare 
Fund Act, 1998

18 The Kerala State Rural Development 
Board (Amendment) Act, 1998

Repealed by ordin­
ance 18 of 2005

19 The Calicut University (Amendment) 
Amending Act, 1998

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1998 
(contd.)

20 The Kerala Public Libraries (Kerala 
Grandhasala Sangham) Amendment 
Act, 1998

Repealed by ordin­
ance 18 of 2005

21 The Registration (Kerala Amendment) 
Act, 1998

Repealed by ordin­
ance 18 of 2005

1999 1 The Plantations Labour (Kerala 
Amendment) Act, 1998

Repealed by ordin­
ance 18 of 2005

2 The Kerala Appropriation Act, 1999

3 The Kerala Appropriation (No. 2) 
Act, 1999

4 The Kerala Appropriation (No. 3) 
Act, 1999

5 The Kerala Appropriation (No. 4) 
Act, 1999

6 The Kerala Appropriation (No. 5) 
Act, 1999

7 The Kerala Appropriation (No. 6) 
Act, 1999

8 The Kerala Lok Ayukta Act, 1999

9 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 1999

Repealed by ordin­
ance 18 of 2005

10 The Kerala General Sales Tax 
(Amendment) Act, 1999

Repealed by ordin­
ance 18 of 2005

11 The Kerala Local Authorities 
(Prohibition of Defection) Act, 1999

12 The Kerala Restriction on Transfer by 
and Restoration of Lands of 
Scheduled Tribes Act, 1999

13 The Kerala Panchayat Raj 
(Amendment) Act, 1999

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

1999 
(contd.)

14 The Kerala Municipality (Amendment) 
Act, 1999

Repealed by ordin­
ance 18 of 2005

15 The Kerala Appropriation (No. 7) 
Act, 1999

16 The Kerala Appropriation (Vote on 
Account) Act, 1999

17 The Kerala Fishermen’s Welfare Fund 
(Amendment) Act, 1999

Repealed by ordin­
ance 18 of 2005

18 The Kerala State Co-operative 
Agricultural and Rural Development 
Bank (Amendment) Act, 1999

Repealed by ordin­
ance 18 of 2005

19 The Kerala Industrial Revitalisation
Fund Act, 1999

20 The Kerala Revenue Card Act, 1999

21 The Kerala Land Reforms 
(Amendment) Act, 1999

22 The Kerala Appropriation (No. 8) 
Act, 1999

23 The Kerala Finance Act, 1999

24 The Kerala Appropriation (No. 9) 
Act, 1999

25 The Payment of Salaries and 
Allowances (Amendment) Act, 1999

Repealed by ordin­
ance 18 of 2005

26 The Kerala Stay of Eviction 
Proceedings Act, 1999

Repealed by ordin­
ance 18 of 2005

2000 1 The Kerala Co-operative Societies 
(Amendment) Act, 1999 (Act 1 
of 2000)

Repealed by ordin­
ance 18 of 2005

2 The Kerala Lok Ayukta (Amendment) 
Act, 1999 (Act 2 of 2000)

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

2000 
(contd.)

3 The Kerala Appropriation (No. 10) 
Act. 1999 (Act 3 of 2000)

4 The Kerala Infrastructure Investment 
Fund Act, 1999 (Act 4 of 2000)

5 The Kerala Industrial Single Window 
Clearance Boards and Industrial 
Township Area Development 
Act, 1999 (Act 5 of 2000)

6 The Kerala Highway Protection 
Act, 1999 (Act 6 of 2000)

7 The Kerala Police (Amendment) Act, 
2000 (Act 7 of 2000)

Repealed by ordin­
ance 18 of 2005

8 The Kerala General Sales Tax 
(Amendment) Act, 2000 (Act 8 
of 2000)

Repealed by ordin­
ance 18 of 2005

9 The Kerala Surcharge on Taxes 
(Amendment) Act, 2000 (Act 9 
of 2000)

Repealed by ordin­
ance 18 of 2005

10 The Kerala State Commission for 
Backward Classes (Amendment) 
Act, 2000 (Act 10 of 2000)

Repealed by ordin­
ance 18 of 2005

11 The Kerala Appropriation Act, 2000 
(Act 11 of 2000)

12 The Kerala Appropriation (Vote on 
Account) Act, 2000 (Act 12 
of 2000)

13 The Kerala Panchayat Raj 
(Amendment) Act, 2000

Repealed by ordin­
ance 18 of 2005

14 The Kerala Municipality (Amendment) 
Act, 2000 (Act 14 of 2000)

Repealed by ordin­
ance 18 of 2005
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34/815/2016—9

Year Number Short Title Repeals

(1) (2) (3) (4)

2000 
(contd.)

15 The Kerala Payment of Pension to 
Members of Legislature 
(Amendment) Act, 2000 (Act 15 
of 2000)

Repealed by ordin­
ance 18 of 2005

16 The Kerala Decentralisation of Power 
Act, 2000 (Act 16 of 2000)

17 The Kerala Command Area
Development (Amendment)
Act, 2000 (Act 17 of 2000)

Repealed by ordin­
ance 18 of 2005

18 The Kerala Appropriation (No. 2) 
Act, 2000 (Act 18 of 2000)

19 The Kerala Appropriation (No. 3) Act, 
2000 (Act 19 of 2000)

20 The Kerala Finance Act, 2000 (Act 20 
of 2000)

2001

T

1 The Kerala Appropriation (No. 4) 
Act, 2000

Amended by Acts 
26 of 2007 and 
60 of 2010

2 The Kerala Sports Act, 2000

3 The Kerala Appropriation Act, 2001

4 The Kerala Appropriation (Vote on 
Account) Act, 2001

5 The Kerala Appropriation (Vote on 
Account No. 2) Act, 2001

6 The Kerala Appropriation (No. 2) 
Act, 2001

7 The Kerala Finance Act, 2001

8 The Kerala Advocates’ Welfare Fund 
(Amendment) Act, 2001

Repealed by ordin­
ance 18 of 2005

9 The University Laws (Amendment) 
Act, 2001

Repealed by ordin­
ance 18 of 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

2001 
(contd.)

10 The Kerala Road Fund Act, 2001

11 The Kerala Stay of Eviction 
Proceedings Act, 2001

Ceased to be in 
force by efflux 
of time

12 The Kerala Panchayat Raj 
(Amendment) Act, 2001

Repealed by ordin­
ance 18 of 2005

13 The Kerala Appropriation (No. 3) 
Act, 2001

14 The Kannur University (Amendment) 
Act, 2001

Repealed by ordin­
ance 18 of 2005

15 The Pariyaram Medical College and
Hospital (Transfer for
Administration) Act, 2001

16 The Kerala Agricultural University 
(Amendment) Act, 2001

Repealed by ordin­
ance 18 of 2005

17 The Kerala Handloom Workers’ 
Welfare Fund (Amendment) 
Act, 2001

Repealed by ordin­
ance 18 of 2005

18 The Kerala Protection of River Banks 
and Regulation of Removal of Sand 
Act, 2001

19 The Kerala Agricultural Debtors 
(Temporary Relief) Act, 2001

20 The Guruvayoor Devaswom 
(Amendment) Act, 2001

Repealed by ordin­
ance 18 of 2005

2002 1 The Kerala Appropriation (Vote on 
Account) (No. 2) Act, 2002

2 The Kerala Appropriation Act, 2002

3 The Kerala Co-operative Societies 
(Amendment) Act, 2002

4 The Kerala General Sales Tax 
(Amendment) Act, 2002

•
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Year Number Short Title Repeals

(1) (2) (3) (4)

2002 
(contd.;

5 The Kerala Infrastructure Investment 
Fund (Amendment) Act, 2002

6 The Kerala Women’s Commission 
(Amendment) Act, 2002

7 The Kerala Finance Act, 2002

8 2002-©ei G<a.®g oxnailaolcaDou) (2-00 
oo(ni(8)

9 2002-©ei a<s>®g uxnmlmlawow (3-00 
00011(8) (3)^<£bp

10 The Kerala Loading and Unloading 
(Regulation of Wages and 
Restriction of Unlawful Practices) 
Act, 2002

Repealed by
Act 27 of 2008

11 2002-oei G<e>®g axDojlcolGaixxn (4-00 
cdoikS)

12 2002-aei G<a»og aioiojlaolaaDoui (5-00 
00O1K8)

13 2002-aei «<»>ag oxnajlmlccmocn (6-00 
00011(8) am/AQ

14 2002-oei c<e>®g axDQila)lG®)o<D (7-00 
0001X8) (B1i)AQ

15 2002-«ej G<s>®g axnailcnladDoa) (8-ao 
ooooi(8) «m>A$

16 2002-6)61 G<e,og oxnailaolaoDoo) (9-oo 
(txtikS)

17 2002-6)QJ U)CPQj1(Dl(5<D)Oa) (10-00
cocrijfS) ovd)cfibQ

18 2002-6>cj axDQjIaolGdDocD (n-oo
(D(TU(d) OT9)<0>^

19 The Kerala Ground Water (Control 
and Regulation) Act, 2002
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Year Number Short Title Repeals

(1) (2) (3) (4)

2003 1 The Abkari (Amendment) Act, 2003

2 The Kerala Court Fees and Suits 
Valuation (Amendment) Act, 2003

3 The Kerala General Sales Tax 
(Amendment) Act, 2003

4 The Sree Sankaracharya University of 
Sanskrit (Amendment) Act, 2003

5 The Kerala Appropriation (No. 1) 
Act, 2003

6 The Kerala Appropriation (Vote on 
Account) Act, 2003

7 The Kerala General Sales Tax (Third 
Amendment) Act, 2003

8 The Kerala Stay of Eviction 
Proceedings (Amendment)
Act, 2003

9 The Kerala Panchayat Raj 
(Amendment) Act, 2003

10 The Kerala Municipality (Amendment) 
Act, 2003

11 The Kerala General Sales Tax 
(Second Amendment) Act, 2003

12 The Kerala Finance Act, 2003

13 The Payment of Salaries and 
Allowances (Amendment) Act, 2003

14 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 2003

15 The Kerala Appropriation (No. 2) 
Act, 2003
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Year Number Short Title Repeals

(1) (2) (3) (4)

2003 
(contd.)

16 The Kerala Cashew Workers Relief 
and Welfare Fund (Amendment) 
Act, 2003

17 The Kerala Appropriation (No. 3) 
Act, 2003

18 The Kerala Agricultural Workers 
(Amendment) Act, 2003

Amended by
Act 7 of 2011

19 The Kerala Appropriation (No. 4) 
Act, 2003

20 The Kerala Appropriation (No. 5) 
Act, 2003

21 The Kerala Appropriation (No. 6) 
Act, 2003

22 The Kerala Appropriation (No. 7) 
Act, 2003

23 The Kerala Appropriation (No. 8) 
Act, 2003

24 The Kerala Appropriation (No. 9) 
Act, 2003 .

25 The Kerala Appropriation (No. 10) 
Act, 2003

26 The Kerala Appropriation (No. 11) 
Act, 2003

27 The Kerala Advocates’ Clerks Welfare 
Fund Act, 2003

Amended by
Acts 1 of 2009 
& 10 of 2003

28 The Kerala Preservation of Trees 
(Amendment) Act, 2003

29 The Kerala Fiscal Responsibility 
Act, 2003

Amended by
Act 17 of 2011
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Year Number Short Title Repeals

(1) (2) (3) (4)

2003 
(contd.)

30 The Kerala Ceiling on Government 
Guarantees Act, 2003

Amended by
15 of 2015

31 The Kerala Irrigation and Water 
Conservation Act, 2003

Amended by
4 of 2006

2004 1 The Kerala Stamp (Amendment) 
Act, 2004

Amended by
14 of 2013

2 The Kerala Appropriation Act, 2004

3 The Kerala Automobiles Limited 
(Validation of Appointment of 
Personnel) Act, 2004

4 The Kerala Tolls (Amendment)
Act, 2004

Amended by
11 of 2013

5 The Kerala Appropriation (Vote on 
Account) Act, 2004

6 The Kerala Appropriation (No. 2) 
Act, 2004

7 The Kerala Appropriation (No. 3) 
Act, 2004

8 The Kerala Appropriation (No. 4) 
Act, 2004

9 The Kerala Appropriation (No. 5)
Act, 2004

10 The Kerala Appropriation (No. 6) 
Act, 2004

11 The Kerala Appropriation (No. 7) 
Act, 2004

12 The Kerala Appropriation (No. 8) 
Act, 2004

13 The Kerala Appropriation (No. 9) 
Act, 2004
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Year Number Short Title Repeals

(1) (2) (3) (4)

2004 
(contd.)

14 The Kerala Appropriation (No. 10) 
Act, 2004

15 The Kerala Appropriation (No. 11) 
Act, 2004

16 The Kerala Co-operative Laws 
(Amendment) Act, 2003

17 The Kerala Self Financing 
Professional Colleges (Prohibition of 
Capitation Fees and Procedure for 
Admission and Fixation of Fees) 
Act, 2004

Repealed by Act 
19 of 2006

18 The Kerala Appropriation (No. 12) 
Act, 2004

19 The Kerala Finance Act, 2004

20 The Kerala Appropriation (No. 13) 
Act, 2004

21 The Kerala Appropriation (No. 14) 
Act, 2004

22 The Kerala Appropriation (No. 15) 
Act, 2004

23 The Kerala Appropriation (No. 16) 
Act, 2004

24 The Kerala Appropriation (No. 17) 
Act, 2004

25 The Kerala Appropriation (No. 18) 
Act, 2004

26 The Kerala Appropriation (No. 19) 
Act, 2004

27 The Kerala Appropriation (No. 20) 
Act, 2004

28 The Kerala Appropriation (No. 21) 
Act, 2004
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Year Number Short Title Repeals

(D (2) (3) (4)

2004 
(contd.)

29 The Kerala Appropriation (No. 22) 
Act, 2004

30 The Kerala Value Added Tax 
Act, 2003

Amended by
1 of 2015

2005 1 The Sree Sankaracharya University of 
Sanskrit (Amendment) Act, 2005

2 The University Laws (Amendment) 
Act, 2005

3 The Kerala Panchayat Raj 
(Amendment) Act, 2005

4 The Kerala Municipality (Amendment) 
Act, 2005

5 The Kerala Panchayat Raj (Second 
Amendment) Act, 2005

6 The Kerala Municipality (Second 
Amendment) Act, 2005

7 The Kerala Contingency Fund 
(Amendment) Act, 2005

8 The Kerala Tourism (Conservation 
and Preservation of Areas) 
Act, 2005

9 The Kerala Appropriation Act, 2005

10 The Kerala Finance Act, 2005

11 The Kerala Appropriation (No. 2) 
Act, 2005

12 The Kerala Appropriation (No. 3) 
Act, 2005

13 The Kerala Appropriation (No. 4) 
Act, 2005

14 The Kerala Appropriation (No. 5) 
Act, 2005



133

Year Number Short Title Repeals

(1) (2) (3) (4)

2005 
(contd.)

15 The Kerala Appropriation (No. 6) 
Act, 2005

16 The Kerala Appropriation (No. 7) 
Act, 2005

17 The Kerala Appropriation (No. 8) 
Act, 2005

18 The Kerala Appropriation (No. 9) 
Act, 2005

19 The Kerala Gaming (Amendment) 
Act, 2005

20 The Kerala Tax on Paper Lotteries 
Act, 2005

Amended by 
Act 12 of 2011

21 The Kerala Forest (Vesting and 
Management of Ecologically Fragile 
Lands) Act, 2005

Amended by
Act 32 of 2009

22 The Kerala Ground Water (Control 
and Regulation) (Amendment) 
Act, 2005

23 The Kerala Motor Transport Worker’s 
Welfare Fund (Amendment) 
Act, 2005

24 The Kerala Motor Vehicles Taxation 
(Amendment) Act, 2005

25 The Kovalam Palace (Taking over by 
Resumption) Act, 2005

26 The Kerala Local Authorities 
Entertainment Tax (Amendment) 
Act, 2005

27 The National University of Advanced 
Legal Studies Act, 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

2005 
(contd.)

28 The Kerala Self Financing 
Professional Colleges (Prohibition of 
Capitation Fees and Procedure for 
Admission and Fixation of Fees) 
Amendment Act, 2005

29 The University Laws Amending 
(Amendment) Act, 2005

30 The Kerala Panchayath Raj (Fifth 
Amendment) Act, 2005

31 The Kerala Panchayath Raj (Third 
Amendment) Act, 2005

32 The Kerala Panchayath Raj (Fourth 
Amendment) Act, 2005

33 The Kerala Municipality (Third 
Amendment) Act, 2005

34 The Kerala Municipality (Fourth 
Amendment) Act, 2005

35 The Kerala Municiplity (Fifth 
Amendment) Act, 2005

36 The Kerala Municipality (Sixth 
Amendment) Act, 2005

37 The Kerala Municipality (Seventh 
Amendment) Act, 2005

38 The Kerala Appropriation (No. 10) 
Act, 2005

39 The Kerala Value Added Tax 
(Amendment) Act, 2005

40 The Kerala General Sales Tax 
(Amendment) Act, 2005

41 The Kerala Tax on Luxuries 
(Amendment) Act. 2005
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Year Number Short Title Repeals

(1) (2) (3) (4)

2005 
(contd.)

42 The Kerala Tax on Entry of Goods 
into Local Areas (Amendment) 
Act, 2005

43 The Kerala Agricultural Income Tax 
(Amendment) Act. 2005

44 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 2005

45 The Kerala Water Supply and 
Sewerage (Amendment) Act, 2005

46 The Kerala Promotion of Tree Growth 
in Non-Forest Areas Act, 2005

Amended by 
Act 19 of 2007

47 The Kerala Kissan Pass Book
Act, 2005

2006 1 The Kerala Land Reforms (Third 
Amendment) Act, 2005

2 The Kerala Appropriation (Vote on 
Account) Act, 2006

3 The Kerala Appropriation Act, 2006

4 The Kerala Irrigation and Water 
Conservation (Amendment)
Act, 2006

5 The Kerala Appropriation (No. 2) 
Act, 2006

6 The Kerala Appropriation (No. 3) 
Act, 2006

7 The Kerala Appropriation (No. 4) 
Act, 2006

8 The Kerala Appropriation (No. 5) 
Act, 2006

9 The Kerala Appropriation (No. 6) 
Act, 2006
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Year Number Short Title Repeals

(1) (2) (3) (4)

2006 
(contd.)

10 The Kerala Appropriation (No. 7) 
Act, 2006

11 The Kerala Appropriation (No. 8) 
Act, 2006

12 The Kerala Appropriation (No. 9) 
Act, 2006

13 The Kerala Appropriation (No. 10) 
Act, 2006

14 The Kerala Appropriation (No. 11) 
Act, 2006

15 The Kerala Appropriation (No. 12) 
Act, 2006

16 The Kerala Appropriation (No. 13) 
Act, 2006

17 The Kerala Appropriation (No. 14) 
Act, 2006

18 The Kerala Appropriation (No. 15) 
Act, 2006

19 The Kerala Professional Colleges or 
Institutions (Prohibition of 
Capitation Fee, Regulation of 
Admission, Fixation of Non- 
Exploitative Fee and Other Measures 
to Ensure Equity and Excellence in 
Professional Education) Act, 2006

Amended by 
Act 33 of 2007

20 The Kerala Appropriation (Vote on 
Account No. 2) Act, 2006

21 The Kerala Land Reforms 
(Amendment) Act, 2005

22 The Kerala Finance Act, 2006
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Year Number Short Title Repeals

(1) (2) (3) (4)

2006 
(contd.)

23 The Kerala Appropriation (No. 16) 
Act, 2006

Amended by
Act 5 of 2009

24 The Kerala Shops and Commercial 
Establishments Workers’ Welfare 
Fund Act, 2006

Amended by
Act 5 of 2009

25 The Kerala Stay of Eviction 
Proceedings Act, 2006

Ceased to be in 
force by efflux 
of time

26 The Kerala Appropriation (No. 17) 
Act, 2006

2007 1 The Kerala Farmers’ Debt Relief 
Commission Act, 2006

Amended by
Acts 30 of 2008 
and 4 of 2013

2 The Koodalmanickam Devaswom
Act, 2005

3 The Kerala Appropriation Act, 2007

4 The Kerala Appropriation (Vote on 
Account) Act, 2007

5 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 2007

6 The Kerala Public Accountants 
(Amendment) Act, 2007

7 The Kerala Dairy Farmers’ Welfare 
Fund Act, 2007

Amended by
Acts 5 of 2010 
and 16 of 2013

8 The Kerala Road Safety Authority 
Act, 2007

9 The Kerala Fishermen’s and Allied 
Workers’ Welfare Cess Act, 2007
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Year Number Short Title Repeals

(1) (2) (3) (4)

2007 
(contd.)

10 The Kerala Handloom Workers’ 
Welfare Cess Act, 2007

11 The Kerala Panchayat Raj 
(Amendment) Act. 2007

12 The Kerala Municipality (Amendment) 
Act, 2007

13 The Kerala Monsoon Fishery 
(Pelagic) Protection Act, 2007

14 The Kerala Temporary Stay of 
Eviction Proceedings Act, 2007

Amended by 
Act 27 of 2009. 
Ceased to be in 
force by efflux 
of time

15 The Kerala Finance Act, 2007

16 The Kerala Finance (No. 2) Act, 2007

17 The Kerala Appropriation (No. 2) 
Act, 2007

18 The Kerala Appropriation (No. 3) 
Act, 2007

19 The Kerala Promotion of Tree Growth 
in Non-Forest Areas (Amendment) 
Act, 2007

20 The Kerala State Commission for the 
Scheduled Castes and Scheduled 
Tribes Act, 2007

21 The Kerala Police (Amendment)
Act, 2007

22 The Kerala State Higher Education 
Council Act. 2007

23 The Mahatma Gandhi University 
(Amendment) Act, 2007



139

Year Number Short Title Repeals

(1) (2) (3) (4)

2007 
(contd.)

24 The University Laws (Amendment) 
Act, 2007

25 The Cochin University of Science and 
Technology (Amendment) Act, 2007

26 The Kerala Sports (Amendment) 
Act, 2007

27 The Kerala Women’s Commission 
(Amendment) Act, 2007

28 The Kerala Ayurveda Health Centres 
(Issue of License and Control) 
Act, 2007

29 The Kerala Survey and Boundaries 
(Amendment) Act, 2007

30 The Arthapalisa, Jenmibhogam and 
Karathilchilavu (Abolition)
Act, 2007

31 The Kerala Revenue Recovery 
(Amendment) Act, 2007

32 The Edavagai Rights Acquisition 
(Amendment) Act. 2007

33 The Kerala Professional Colleges or 
Institutions (Prohibition of 
Capitation Fee, Regulation of 
Admission. Fixation of Non- 
Exploitative Fee and Other 
Measures to Ensure Equity and 
Excellence in Professional 
Education) Amendment Act, 2007

34 The Kerala Anti-Social Activities 
(Prevention) Act, 2007

Amended by
Act 41 of 2014
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Year Number Short Title Repeals

(1) (2) (3) (4)

2008 1 The Kerala Appropriation (No. 1) 
Act, 2008

2 The Kerala Appropriation (No. 2) 
Act, 2008

3 The Kerala Appropriation (No. 3) 
Act, 2008

4 The Kerala Appropriation (No. 4) 
Act, 2008

5 The Kerala Appropriation (No. 5) 
Act, 2008

6 The Kerala Appropriation (No. 6) 
Act, 2008

7 The Kerala Appropriation (No. 7) 
Act, 2008

8 The Kerala Appropriation (No. 8) 
Act, 2008

9 The Kerala Appropriation (No. 9) 
Act, 2008

10 The Kerala Appropriation (No. 10) 
Act, 2008

11 The Kerala Appropriation (No. 11) 
Act, 2008

12 The Kerala Appropriation (No. 12) 
Act, 2008

13 The Kerala Appropriation (No. 13) 
Act, 2008

14 The Kerala Appropriation (No. 14) 
Act, 2008

15 The Kerala Appropriation (No. 15) 
Act, 2008
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Year Number Short Title Repeals

(1) (2) (3) (4)

2008 
(contd.)

16 The Kerala Appropriation (Vote on 
Account) Act, 2008

17 The Kerala Small Plantation Workers’ 
Welfare Fund Act, 2008

18 The Kerala Fishermen Debt Relief 
Commission Act, 2008

Amended by 
Act 4 of 2014

19 The Kerala Public Service Commission 
(Additional Functions as Respects 
the Administrative Services under 
Devaswom Boards) Act, 2008

Repealed by ordin­
ance 58 of 2012

20 The Kerala Coir Workers’ Welfare 
Cess Act, 2008

21 The Kerala Finance Act, 2008 Amended by 
Acts 16 of 2011 
and 16 of 2012

22 The Kerala Finance (No. 2) Act, 2008

23 The Kerala Apropriation (No. 16) 
Act, 2008

24 The Kerala Appropriation (No. 17) 
Act, 2008

25 The Payment of Salaries and 
Allowances (Amendment) Act, 2008

26 The Kerala Payment of Pension to 
Members of Legislature 
(Amendment) Act, 2008

27 The Kerala Headload Workers 
(Amendment) Act, 2008

28 The Kerala Conservation of Paddy 
Land and Wetland Act, 2008

Amended by 
Act 14 of 2011

29 The Kerala Medical Officers 
Admission to Postgraduate Courses 
under Service Quota Act, 2008
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Year Number Short Title Repeals

(1) (2) (3) (4)

2008 
(contd.)

30 The Kerala Farmers Debt Relief 
Commission (Amendment)
Act. 2008

31 The Madras Hindu Religious and 
Charitable Endowments 
(Amendment) Act, 2008

32 The Kerala (Scheduled Castes and 
Scheduled Tribes) Regulation of 
Issue of Community Certificates 
(Amendment) Act, 2008

33 The Kerala Appropriation (No. 18) 
Act, 2008

34 The Kerala High Court Services 
(Determination of Retirement Age) 
Act, 2008

35 The Kerala Tailoring Workers Welfare 
Fund (Amendment) Act, 2008

36 The Kerala Handloom Workers’ 
Welfare Fund (Amendment) 
Act, 2008

2009 1 The Kerala Advocates’ Clerks Welfare 
Fund (Amendment) Act, 2008

2 The Kerala State Lottery Agents’ and 
Sellers’ Welfare Fund Act, 2008

3 The Kerala Headload Workers’ 
(Second Amendment) Act, 2008

4 The Unregistered Cashewnut Factories 
Prohibition (Amendment) Act, 2008

5 The Kerala Shops and Commercial 
Establishments Workers’ Welfare 
Fund (Amendment) Act, 2008

6 The National University of Advanced 
Legal Studies (Amendment) 
Act, 2008
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Year Number Short Title Repeals

(1) (2) (3) (4)

2009 
(contd.)

7 The Sree Sankaracharya University of 
Sanskrit (Amendment) Act, 2008

8 The Kerala Water Supply and 
Sewerage (Amendment) Act, 2008

9 The Kerala Co-operative Societies 
(Amendment) Act, 2008

10 The Non-Resident Keralites Welfare 
Act, 2008

11 The Kerala Appropriation Act, 2009

12 The Kerala Appropriation (Vote on 
Account) Act, 2009

13 The Kerala Finance Act, 2009

14 The Kerala Appropriation (No. 3) 
Act, 2009

15 The Kerala Appropriation (No. 4) 
Act, 2009

16 The Kerala Appropriation (No. 5) 
Act, 2009

17 The Kerala Appropriation (No. 6) 
Act, 2009

18 The Kerala Appropriation (No. 7) 
Act, 2009

19 The Kerala Appropriation (No. 8) 
Act, 2009

20 The Kerala Appropriation (No. 9) 
Act, 2009

21 The Kerala Appropriation (No. 10) 
Act, 2009

22 The Kerala Appropriation (No. 11) 
Act, 2009

23 The Kerala Appropriation (No. 12) 
Act, 2009
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Year Number Short Title Repeals

(1) (2) (3) (4)

2009 
(contd.)

24 The Kerala Appropriation (No. 13) 
Act, 2009

25 The Kerala Appropriation (No. 2) 
Act, 2009

26 The Kerala Jewellery Workers’ 
Welfare Fund Act, 2009

27 The Kerala Temporary Stay of 
Eviction Proceedings (Amendment) 
Act, 2009

Ceased to be in 
force by efflux 
of time

28 The Kerala Toddy Workers’ Welfare 
Fund (Amendment) Act, 2009

29 The Kerala Land Conservancy 
(Amendment) Act, 2009

30 The Kerala Municipality (Amendment) 
Act, 2009

31 The Kerala Panchayat Raj 
(Amendment) Act, 2009

32 The Kerala Forest (Vesting and 
Managemnt of Ecologically Fragile 
Lands) Amendment Act, 2009

33 The Pampa River Basin Authority 
Act, 2009

2010 1 The Kerala Appropriation Act, 2010

2 The Kerala Appropriation (Vote on 
Account) Act, 2010

3 The Abkari (Amendment) Act, 2010

4 The Kerala Spinners, Alappuzha 
(Acquisition and Transfer of 
Undertaking) Act, 2010

5 The Kerala Dairy Farmers’ Welfare 
Fund (Amendment) Act, 2010

6 The Kerala Sports (Amendment) 
Act, 2010
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Year Number Short Title Repeals

(1) (2) (3) (4)

2010 
(contd.)

7 The Kerala Co-operative Societies 
(Amendment) Act, 2010

8 The Kerala Forest (Amendment) 
Act, 2010

9 The Kerala Prisons and Correctional 
Services (Management) Act, 2010

10 The Kerala Finance Act, 2010

11 The Kerala Appropriation (No. 2) 
Act, 2010

12 The Kerala Appropriation (No. 3) 
Act, 2010

13 The Munnar Special Tribunal 
Act, 2010

14 The Kerala Cashew Factories 
(Acquisition) (Amendment)
Act, 2009

15 The Kerala Inland Fisheries and 
Aquaculture Act, 2010

16 The Kerala Recognition of Trade 
Unions Act, 2010

2011 1 The Kerala Appropriation (No. 4) 
Act, 2010

2 The Kerala Advocates’ Welfare Fund 
(Amendment) Act, 2010

3 The Kerala Veterinary and Animal 
Sciences University Act, 2010

Amended by 
Act 20 of 2013

4 The Kerala University of Health 
Sciences Act, 2010

5 The Kerala University of Fisheries 
and Ocean Studies Act, 2010

6 The Kerala Cultural Activists’ Welfare 
Fund Act, 2010
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Year Number Short Title Repeals

(1) (2) (3) (4)

2011 
(contd.)

7 The Kerala Agricultural Workers’ 
(Amendment) Act, 2010

8 The Kerala Police Act, 2011

9 The Kerala Public Ways (Restriction 
of Assemblies & Processions) 
Act, 2011

10 The Kerala Appropriation Act, 2011

11 The Kerala Appropriation (Vote on 
Account) Act, 2011

12 The Kerala Tax on Paper Lotteries 
(Amendment) Act, 2011

13 The Kerala Appropriation (Vote on 
Account No. 2) Act, 2011

14 The Kerala Conservation of Paddy 
Land and Wetland (Amendment) 
Act, 2011

15 The Kerala Appropriation (No. 2) 
Act, 2011

16 The Kerala Finance Act, 2011

17 The Kerala Fiscal Responsibility 
(Amendment) Act, 2011

18 The Kerala Appropriation (No. 3) 
Act, 2011

19 The Kerala Appropriation (No. 4) 
Act, 2011

20 The Kerala Appropriation (No. 5)
Act. 2011

21 The Kerala Appropriation (No. 6) 
Act, 2011

22 The Kerala Appropriation (No. 7) 
Act, 2011
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Year Number Short Title Repeals

(1) (2) (3) (4)

2011 
(contd.)

23 The Kerala Appropriation (No. 8) 
Act, 2011

24 The Kerala Appropriation (No. 9) 
Act, 2011

25 The Kerala Appropriation (No. 10) 
Act, 2011

26 The Kerala Appropriation (No. 11) 
Act, 2011

27 The Kerala Appropriation (No. 12) 
Act, 2011

28 The Kerala Appropriation (No. 13) 
Act, 2011

29 The Kerala Appropriation (No. 14) 
Act, 2011

2012 1 The Kerala Appropriation Act, 2012

2 The Kerala Appropriation (Vote on 
Account) Act, 2012

3 The Payment of Salaries and 
Allowances (Amendment) Act, 2012

4 The Payment of Salaries and 
Allowances (Second Amendment) 
Act, 2012

5 The Kerala Payment of Pension to 
Members of Legislature
(Amendment) Act, 2012

6 The Kerala Land Reforms (Second 
Amendment) Act, 2005

7 The Legislative Assembly (Removal 
of Disqualifications) Amendment 
Act, 2012

8 The Kerala Government Land
Assignment (Amendment) Act, 2012
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Year Number Short Title Repeals

(1) (2) (3) (4)

2012 
(contd.)

9 The Cochin University of Science and 
Technology (Amendment) Act, 2012

10 The Kerala State Housing Board 
(Amendment) Act, 2012

11 The Kerala Local Authorities Loans 
(Amendment) Act, 2012

12 The University Laws (Amendment) 
Act, 2012

13 The Kerala Co-operative Societies 
(Amendment) Act, 2012

14 The Kerala Health Care Service 
Persons and Healthcare Service 
Institutions (Prevention of Violence 
and Damage to Property) Act, 2012

15 The Kerala Appropriation (No. 2) 
Act, 2012

16 The Kerala Finance Act, 2012

17 The Kerala Appropriation (No. 3) 
Act, 2012

18 The Kerala State Right to Service 
Act, 2012

2013 1 The Kerala Municipality (Amendment) 
Act, 2012

2 The Kerala Prohibition of Charging 
Exorbitant Interest Act, 2012

3 The Kerala Appropriation (No. 4) 
Act, 2012

4 The Kerala Farmers’ Debt Relief 
Commission (Amendment)
Act, 2012

5 The Kerala Panchayat Raj 
(Amendment) Act, 2012
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Year Number Short Title Repeals

(1) (2) (3) (4)

2013 
(contd.)

6 The Kerala Local Authorities 
(Prohibition of Defection) 
Amendment Act, 2012

7 The Kerala Document Writers’, 
Scribes’ and Stamp Vendors’ 
Welfare Fund Act, 2012

8 The Kerala Co-operative Societies 
(Amendment) Act, 2013

9 The Kerala Appropriation Act, 2013

10 The Kerala Advocates’ Clerks Welfare 
Fund (Amendment) Act, 2013

11 The Kerala Tolls (Amendment) 
Act, 2013

12 The Payment of Salaries and 
Allowances (Amendment) Act, 2013

13 The Kerala Headload Workers’ 
(Amendment) Act, 2013

14 The Kerala Stamp (Amendment) 
Act, 2013

15 The Kerala Protection of River Banks 
and Regulation of Removal of Sand 
(Amendment) Act, 2013

16 The Kerala Dairy Farmers’ Welfare 
Fund (Amendment) Act, 2013

17 The Kerala Appropriation (Vote on 
Account) Act, 2013

18 The Kerala Lifts and Escalators 
Act, 2013

19 The Calicut University (Amendment) 
Act, 2013

20 The Kerala Veterinary and Animal 
Sciences University (Amendment) 
Act, 2013
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Year Number Short Title Repeals

(1) (2) (3) (4)

2013 
(contd.)

21 The Kerala Local Authorities 
Entertainments Tax (Amendment) 
Act, 2013

22 The Kerala Co-operative Societies 
(Second Amendment) Act, 2013

23 The Kerala Panchayat Raj 
(Amendment) Act, 2013

24 The Thunchath Ezhuthachan
Malayalam University Act, 2013

25 The Kerala Municipality (Amendment) 
Act. 2013

26 The Kerala Civil Courts (Amendment) 
Act, 2013

27 The Kerala Appropriation (No. 2) 
Act, 2013

28 The Kerala Appropriation (No. 3) 
Act, 2013

29 The Kerala Finance Act, 2013

30 The Kerala Finance (No. 2) Act, 2013

31 The Registration (Kerala Amendment) 
Act, 2012

32 The Indian Partnership (Kerala 
Amendment) Act, 2013

2014 1 The Travancore-Cochin Hindu 
Religious Institutions (Amendment) 
Act, 2014

2 The Madras Hindu Religious and 
Charitable Endowments (Amendment) 
Act, 2014

3 The Kerala Appropriation (No. 13) 
Act, 2014



151

Year Number Short Title Repeals

(1) (2) (3) (4)

2014 
(contd.)

4 The Kerala Fisherman Debt Relief 
Commission (Amendment)
Act, 2014

5 The Kerala State Commission for 
Minorities Act, 2014

6 The Kerala State Youth Commission 
Act, 2014

7 The Abkari (Amendment) Act, 2014

8 The Kerala Municipality (Amendment) 
Act, 2014

9 The Kerala Municiplity (Second 
Amendment) Act, 2014

10 The Payment of Salaries and 
Allowances (Amendment) Act, 2014

11 The Kerala Appropriation (Vote on 
Account) Act, 2014

12 The Kerala Appropriation Act, 2014

13 The Kerala Appropriation (No. 2) 
Act, 2014

14 The Kerala Appropriation (No. 3) 
Act, 2014

15 The Kerala Appropriation (No. 4) 
Act, 2014

16 The Kerala Appropriation (No. 5) 
Act, 2014

17 The Kerala Appropriation (No. 6) 
Act, 2014

18 The Kerala Appropriation (No. 7) 
Act, 2014

19 The Kerala Appropriation (No. 8) 
Act, 2014
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Year Number Short Title Repeals

(1) (2) (3) (4)

2014 
(contd.)

20 The Kerala Appropriation (No. 9) 
Act, 2014

21 The Kerala Appropriation (No. 10) 
Act, 2014

22 The Kerala Appropriation (No. 11) 
Act, 2014

23 The Kerala Appropriation (No. 12) 
Act, 2014

24 The Kerala Co-operative Societies 
(Amendment) Act, 2014

25 The University Laws (Amendment) 
Act, 2014

•

26 The University Laws (Second 
Amendment) Act, 2014

27 The Kerala Public Service 
Commission (Additional Functions 
as Respects the Lok Ayukta) 
Act, 2014

28 The Kerala Appropriation (No. 15) 
Act, 2014

•

29 The Kerala Finance Act, 2014 1

30 The Kerala Finance (No. 2) Act, 2014

31 The Kerala Appropriation (No. 14) 
Act, 2014

32 The University Laws (Third 
Amendment) Act, 2014

33 The Kerala Public Service 
Commission (Additional Functions 
as respects the Library Councils) 
Act, 2014

34 The Kerala Panchayat Raj 
(Amendment) Act, 2014

1
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Year Number Short Title Repeals

(1) (2) (3) (4)

2014 
(contd.)

35 The Kerala Appropriation (No. 16) 
Act, 2014

36 The Kerala Appropriation (No. 17) 
Act, 2014

37 The Kerala Appropriation (No. 18) 
Act, 2014

38 The Kerala Appropriation (No. 19) 
Act, 2014

39 The Kerala Appropriation (No. 20) 
Act, 2014

40 The Kerala Agricultural University 
(Amendment) Act, 2014

41 The Kerala Anti-Social Activities 
(Prevention) Amendment Act, 2014

2015 1 The Kerala Taxation Laws 
(Amendment) Act, 2014

2 The Kerala Municipality (Third 
Amendment) Act, 2014

3 The Kerala Shops and Commercial 
Establishments (Amendment) 
Act, 2014

4 The Kerala Fish Seed Act, 2014

5 The Kerala Road Transport 
Corporation (Passenger Group 
Personal Accident Insurance 
Improved, Passenger Amenities, 
Employees’ Social Security and Cess 
on Passenger Ticket) Act, 2014

6 The Kerala Land Reforms 
(Amendment) Act, 2015

7 The Kerala Protection of Interests 
of Depositors in Financial 
Establishments Act, 2013
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Year Number Short Title Repeals

(1) (2) (3) (4)

2015 
(contd.)

8 The Kerala Appropriation Act, 2015

9 The Kerala Appropriation (Vote on 
Account) Act, 2015

10 - The Kerala Appropriation (No. 2) 
Act, 2015 *

11 The Kerala Finance Act, 2015

12 The Kerala Finance (No. 2) Act, 2015

13 The Kerala Cashew Factories 
(Acquisition) Amendment Act, 2015

14 The Kerala Appropriation (No. 3) 
Act, 2015

15 The Kerala Ceiling on Government 
Guarantees (Amendment) Act, 2015

16 The Kerala Devaswom Recruitment 
Board Act, 2015

17 The A. P. J. Abdul Kalam Technological 
University Act, 2015

18 The Kerala Public Service Commission 
(Additional Functions as Respects 
the Services under the Universities) 
Act, 2015

19 The Kerala Appropriation (No. 4) 
Act, 2015

20 The Kerala Appropriation (No. 5) 
Act, 2015

21 The Kerala Appropriation (No. 6) 
Act, 2015

22 The Kerala Public Service 
Commission (Additional Functions 
as Respects the Services under the 
Kerala State Pollution Control 
Board) Act, 2015


























































































































































































































































































































































































































































































































